314

5:"[*‘3\;
e ITUWTSA
éﬁt NEW DELHI 2024
Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar.
Consultant (Judicial),
Hon’ble National Green Tribunal.
Principal Bench-New Delhi.
No: - FST-Lit/104/2024-02-Forest Department Dated:09.09.2024

Subject: O.A. No. 239/2024-News item titled “What Challenges Are

Sir,

Kashmiri Wetlands Facing?” appearing in Kashmir Life dated
02.02.2024.

With reference to the subject cited, | am directed to inform as under: -

That the subject-matter involved in the present application revolves around
condition of wetlands and compliance of environmental norms,
implementation of the provisions of the Wetland (Conservation and
Management) Rules. 2017 and Environment (Protection) Act. 1986.

That the present application was listed on 13.03.2024 and this Hon’ble
Tribunal was pleased to pass an order on the aforesaid date. which reads as

under:

y This OA is registered suo motu on the basis of the news
item titled “What Challenges Are Kashmiri Wetlands Facing?”
appearing in Kashmir Life dated 02.02.2024.

2 The news item raises the issue of deteriorating condition
of wetlands in India especially in Kashmir. As per the article in
the Kashmir Valley alone, wetlands occupy an area of nearly
42,661 hectares comprising of 755 small and large water bodies.
The news item discloses that unchecked deposition of millions of
tons of sediments annually has led to shallowing of wetlands,
elevated temperatures. increased Biochemical Oxygen Demand
(BOD) and pH levels. The news item further states that illegal
encroachment, cultivation activities and waste discharge have

aggravated the situation. It has been disclosed that the Dal Lake
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is facing the problem of discharge of municipal waste and
pollution from local and external sources and similar is the
situation of Wular Lake, Manasbal Lake, Haigam Rakh,
Hokersar, Anchar and Shalbug and these water bodies are
grappling with issues like sedimentation, land use and land
cover (LULC) changes, infrastructural impediments, haphazard
planning and vested interests from various segments of society,
including development authorities like LAWDA and WUMDA.
The news item reflects the need for effective management of
wetlands and water bodies and swift and tangible measures to
ensure their sustainability.

3 The news item raises substantial issue relating to
compliance of the environmental norms, implementation of the
provisions of the Wetland (Conservation and Management)
Rules, 2017 and Environment (Protection) Act, 1986.

4. Power of the Tribunal to take up the matter suo-motu
has been recognized by the Hon'ble Supreme Court in the matter
of “Municipal Corporation of Greater Mumbai vs. Ankita Sinha
& Ors.” reported in 2021 SCC Online SC 897.

X Hence, we implead the following as respondents in the
matter:
i. Jammu & Kashmir Pollution Control Committee
through its Member Secretary.
ii.  Jammu & Kashmir Wetland Authority through
its Secretary.
iii.  Secretary, Forest, Ecology & Environment
Department, Jammu & Kashmir.
iv.  Member Secretary, Central Pollution Control
Board.

V. Regional Officer, Ministry of Environment,
Forest and Climate Change, Chandigarh.

6. Let notice be issued to the above Respondent for filing
their response at least one week before the next date of hearing.

7. On advance notice, report on behalf of Jammu &
Kashmir Pollution Control Committee (J&KPCC) has been filed
stating that the monitoring of nine (9) wetlands i.e. Hokarsar,
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Freshkoori,

Chattlam,

Kranchoo,

Shallbugh, Hygam and Manasbal was done and on the basis of
the monitoring report, they have been identified as ‘B’, ‘C’ and

‘D’ as per the designated best use of water quality criteria
prescribed by CPCB. The Annexure A to the report discloses the

classification of water bodies on the basis of the annual average

as under:

on the basis of Annual Average:

“Classification of various Wetlands of Kashmir Division

Name of the | Location |2021 2022 2023 2024
wetland
HOKARSAR Inlet Class B |Class B | Class B | Class B |
except except except except
DO BOD BOD BOD
Center Class B C C Class B
except except
DO BOD
Outlet Class B B B B
except
BOD
MIRGUND Inlet - B Class B |B
except
BOD
Center & B C B
Outlet Class B |Class B | B B
except except '
BOD BOD
MANIBUGH Inlet - Class B Class B
except except
BOD BOD
Center ¢ Class B | ¢ Class B
except except
BOD BOD
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Outlet - 2 D
FRESHKOORI | Inlet . D Polluted | Polluted
Center Polluted | Polluted | Polluted | Polluted
Outlet B Pollted Polluted | Polluted
CHATTLAM Inlet B Class B | Class B
except 13
BOD except
BOD
Center Class B Class B | Class B | Class B
except excepl except except
Outlet ClassB | g Class B | B
except except
BOD BOD
KRANCHOO | Inlet Class B | ¢ &
except DO
Center C D (8 -
Outlet @ . O F )
SHALLBUGH Inlet c C D Class B
except
BOD
Center ¢ C 3 B
Outlet - 5 e B
/] GAM Inlet Class B ¢ B B
e;:v.ﬂﬂ" ‘ except
Center B G B B
Outlet - B B B
MANASBAL Inlet B B B B
Center B B B B
Outlet B B B B
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8.The above table, however, does not disclose the
physicochemical and biological including bacteriological data
in terms of numeric values which may be needed for proper
assessment of water bodies.

9.Though the report was filed by the J&K PCC, but no one is
present on their behalf.

10. Hence, the report as directed above be filed by all the
concerned authorities at least one week before the next date of
hearing by e-mail at judicial-ngt(@gov.in preferably in the form
of searchable PDF/OCR Support PDF and not in the form of
Image PDF.

11 Liston 22.05.2024.”

3. That in compliance with the aforesaid direction of the Hon’ble Tribunal,
the Action Taken Report was submitted to the Hon’ble Tribunal vide letter
No. FST-Lit/104/2024(7423976) dated 21.05.2024 (Annexure-I), for

placing the same before the Hon’ble Tribunal, for its kind consideration.

4. That subsequently, the matter was listed before the Hon’ble Tribunal on
22.05.2024 and the Hon’ble Tribunal was pleased to pass the following

directions on the aforesaid date:

“..4. As per the submission of Counsel for the Ministry of
Environment, Forest and Climate Change (MoEF&CC), there are
ed\hnly 3 Ramsar sites in Kashmir. Whereas as per the stand of
e@“l ‘,“‘\BQ‘PCB, there are 5 Ramsar sites in Kashmir. Neither the
ge?‘ MoEF&CC nor the CPCB knows the exact number of wetlands in
wt Kashmir.
5. Mr. Ghansham Singh, Member Secretary, J&K PCC has
submitted that for removal of encroachment from the wetlands,
communications have been sent to the local bodies and so far as
the reports relating to micro-biological parameters are concerned,
the same are awaited and for that purpose time has been prayed
for.
6. Ms. Alpana Narula, Scientist, CPCB appearing by virtual mode

has submitted that in respect of the wetlands where the reports
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reveals that requisite parameters are not meeting, necessary
information will be collected within two months and within the
same period, corrective action will also be initiated.

7. Learned Counsel for the Respondent No.3 submits that he will
file the relevant revenue record disclosing the details and area of
each of the wetland in Jammu & Kashmir. Let the same be filed
along with a tabulated chart within 8 weeks.

8. It will be open to all the respondents to file their further
reply/report within 8 weeks keeping in view the observations made
above.

9. List on 10.09.2024.”

. Accordingly, in pursuance of the directions of the Hon’ble Tribunal, the

matter was taken up with the Principal Chief Conservator of Forests
(Wildlife)/Chief Wildlife Warden, J&K vide letter No. FST-Lit/104/2024-
02 (7423976) dated 26.06.2024 with a request to furnish the exact details of
the wetlands and the steps taken for their conservation. Further, vide letter
No. FST-Lit/104/2024-02(7423976) dated 26.06.2024, Director,
Department of Ecology, Environment & Remote Sensing, J&K was also
requested to share with this department, the action taken in terms of the
directions of the Wetlands Authority from time to time. Besides, Member
Secretary, J&K Pollution Control Committee vide this department’s letter
No. FST-Lit/104/2024-02(7423976) dated 26.06.2024 was also requested
to check pollution/siltation of wetlands as also for their conservation and

prevention of encroachments. (Annexures I, IIT & IV).

. That, Director, Department of Ecology, Environment & Remote Sensing,

J&K vide reference No. DEERS-Estt/12/2021-01/1/419263 dated
03.07.2024 (Annexure-V) has submitted the requisite information as
under:-

(i). “Pursuant to Wetlands (Conservation and Management) Rules,

2017 issued by the Ministry of Environment, Forest & Climate
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Change(MoEF&CC), Gol, under the provisions of the Environment
(Protection) Act, 1986, the J&K Govt. constituted the Wetland
Authority in Jammu & Kashmir vide Notification issued under No.
FST/Land/20/2019-1 dated 25th of November, 2020. A copy of the

Notification is attached at Annexure-VI.

(ii). The J&K Wetland Authority has, so far, held two meetings of
the Wetland Authority have been held till date (i.e. 31/03/2021 and
03/08/2022). The first meeting of the Wetland Authority was held on
31/03/2021 and the agenda of discussion included: 1. Listing of
water bodies, 2. Constitution of Technical Committee and Grievance
Committee 3. (i) Nodal department for preparation of digital
inventory, documentation and development of geo-database, budget
requirement for the same, 3 (ii) Proposing wetlands for
identification. The discussions and the decisions along with action
taken is included as Annexure-VII. The second meeting of the
Wetland Authority (WA) was held on 03/08/2022 and the agenda for
discussion included: 1. ATR on First Meeting, 2. BD of Dal and
Wular lakes, 3. Approval of IMP for Wular lake. The discussions

and the decisions along with action taken are included as Annexure-

VIIL
A S
f & Progress Achieved by the Wetland Authority:
@’
s O

The Wetland Authority (for short, “WA™) considered two wetlands
namely Dal - Nageeen and Wular Lake. The Brief Document (for short,
“BD”) of Wullar was approved by the WA for Notification. The IMP for
Waullar Lake was also approved by the WA. Currently proposals/ BDs of
two wetlands namely - Sanasar Lake and Ahansar-Waskursar Wetland

Complex, have been submitted to WA by the Technical Committee of
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the Wetland Authority vide letter dated 06/12/2023, a copy whereof is

enclosed herewith as Annexure-1X.

The Technical Committee has conducted 8 meetings till date during
which the BDs of 8 wetlands were appraised which include; Sanasar.
Ahansar, Waskursar, Manasbal, Anchar, Khushal sar, Gilsar and
Narkara. The BDs of Ahansar and Waskusar was directed to be merged
into a single Wetland complex, similarly the BDs of Khusal sar and
Gilsar were also directed to be considered as a single Wetland Complex
by the Technical Committee. The BDs of resultant 6 Wetland/ Wetland
Complex was appraised by the Technical Committee. The status of BDs

of each Wetland is detailed at Annexure-X.

Way Forward:

During the ensuing year, the WA proposed to undertake the following

activities:

a) The WA shall consider the BDs of 6 Lakes during this year (Anchar,
Khusalsar-Gilsar Wetland Complex, Manasbal, Ahnsar-Waskursar

Wetland complex, Narkara and Sanasar).

b) During the current year, the BDs of 3 lakes shall be completed to be
forwarded to WA by the Technical Committee, namely Dab Lake,
Trigam Sar- Malikpora Sar Wetland complex, and Khanpora sar based
on their close proximity to the habitation, situation inside Srinagar

Development area and significant size i.e. more than 2.5 Ha.).

¢) A Wetland Management Cell shall also be proposed to be constituted

in Director, Department of Environment, Ecology & Remote Sensing
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(DEERS) to act as the resource centre and repository of all wetland
related information. This shall be funded out of the regular Capex

Budget of DEERS™.

7. Further, Principal Chief Conservator of Forests (Wildlife)/Chief Wildlife
Warden, J&K vide reference No.CWW-Legal/2024-25/92 dated
27.07.2024 (Annexure-XI) also furnished the following reply as under:

“That, the Department of Wildlife Protection, J&K submits that out
of 11 water bodies listed in para 3 of the order of the Hon’ble NGT
dated: 22 May 2024, seven (7) waterbodies namely Hokarsar
Wetland, Shallabugh Wetland, Hygam Wetland, Freshkoori Wetland.
Kranchoo Wetland, Chatlam Wetland and Manibugh Wetland are
under its administrative control. All these wetlands are notified as
Wildlife Conservation Reserves under the Wildlife (Protection) Act,
1972.

That, in order to accord the highest priority to conservation and
management of these wetlands, Government of J&K has created a
separate Wildlife Division namely “Wetlands Division Kashmir” in
J&K Wildlife Protection Department, this Division is responsible to
protect, conserve and manage these wetlands on scientific lines,
strictly in accordance with the provisions of the Wildlife (Protection)

Act, 1972 and rules framed there under.

Wetlands Division Kashmir is managing these wetlands in
accordance with approved Integrated Management Action Plan
(IMAP) (2022-2027). Testing of water of these wetlands on various
quality parameters including physio-chemical analysis is being

conducted by the J&K Pollution Control Committee on regular basis.
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That, community based solid waste management activities in these
wetlands have been intensified with the help of the local
communities and various educational institutions. Regular
cleanliness drives are being organised in the adjoining
villages/wetlands to ensure clean surroundings and healthy wetland
ecosystem. 850 numbers of such drives in the peripheral villages
have been proposed under IMAP-2022-27. More than 300 such

drives have been successfully conducted so far.

That, as per the IMAP, out of 360 No. of Dust Bins proposed to be
installed in and around these wetlands, 252 Nos have been installed.
At Hokersar and Shallabugh wetlands, mechanised floater trash
guards have been installed at the ingress points to check solid waste

entry in these wetlands.

That, in order to control the diffused pollution in these wetlands,
construction of eleven numbers of artificial wetlands has been
proposed for the peripheral villages of these wetlands at an outlay of
Rs.113.00 lakhs. Tender for execution of the work was floated
during 2023-24 but due to a low response to the tender, the work
could not be executed. Now the work shall be taken up during 2025-
26.

That, with respect to Para 4 of the above said order of the Hon’ble
NGT dated 22.05.2024, it is to clarify that there are five number of
Ramsar sites in the UT of J&K: Wular, Hokarsar, Shallabugh and
Hygam Wetlands falling in Kashmir Region and Surinsar-Mansar

Wetland falling in Jammu Region.

That initially, the Wetlands Reserves (Game Reserves and State
Rakhs) of Kashmir were notified by virtue of Order No: 710-C 1945

Dt: 17-07-1945 (Notification 2 and 5) under the erstwhile Jammu
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and Kashmir Game Preservation Act-1942 (Annexure-XII). In
accordance with Section 36 of (repealed) Jammu and Kashmir
Wildlife (Protection) Act, 1978, these wetlands were deemed to have
been declared as Conservation Reserves. The Jammu and Kashmir
Wildlife (Protection) Act, 1978 has been repealed and replaced with
Wildlife (Protection) Act, 1972 with effect from 31 October 2019.
Section 36 of the Wildlife (Protection) Act, 1972 provides for

conservation and management of these Conservation Reserves.

That, the relevant revenue records of the Wetland Conservation
Reserves in Kashmir, which are notified under the Wildlife
Protection Act and are being presently managed by the Department

of Wildlife Protection, is given at Annexure-XIII.

That, in order to prevent any trespassing and encroachment in these
wetlands, a significant amount of work has been done by the Wildlife
Department by way of survey, delineation, demarcation and
consolidation of the boundaries of these Wetland Conservation
Reserves. Against a total of 448 points surveyed and delineated on
ground, 250 boundary pillars have been fixed so far, and 198 pillars

are in the process of being installed. Wetland-wise progress achieved

in this regard is given at Annexure-XIV.”

8. Member Secretary, J&K Pollution Control Committee, J&K vide reference
No. JKPCC/Sc./OA239-2024/762 dated 05.09.2024 (Annexure-XV) has
furnished the detailed Action Taken Report as under:-

(i) That the Vice Chairman, J&K Lakes, Conservation and Management
Authority, Srinagar, Commissioner, Srinagar Municipal Corporation,
Chief Executive Officer, Municipal Council, Budgam, Chief Executive
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Officer, Wullar, Conservation and Management Authority, Srinagar,

Chief Executive Officer,

Municipal Council,

Bandipora,

Chief

Executive Officer, Municipal Council, Hajin, Executive Officer,

Municipal Committee, Sumbal and Chief Executive Officer, Municipal

Council, Ganderbal were requested to furnish the details about the total

area of the wetlands / water bodies and details of the encroachment, if

any, falling in their respective area of jurisdiction to the J&K PCC as

per the details given below:-

S. Name of the local No. and Date Annexures
No. | authority
1) | Vice Chairman, J&K | JKPCC/NGT/152/491 dated 20- 1
LCMA, Srinagar 05-2024
2) | Commissioner, SMC JKPCC/NGT/152/492 dated 20- 2
05-2024
3) | Chief Executive | JKPCC/NGT/152/493 dated 20- 3
Officer, Municipal | 05-2024
Council, Budgam
Chief Executive | JKPCC/NGT/152/494 dated 20- 4
:{)fﬁcer, WCMA, | 05-2024
Srinagar
Chief Executive | JKPCC/NGT/152/495 dated 20- 5
Officer. MC, | 05-2024
Bandipora
6) Executive Officer, | JKPCC/NGT/152/496 dated 20- 6

Municipal Committee,

Hajin

05-2024
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7) | Executive Officer, MC, | IKPCC/NGT/152/497 dated 20- | 7
Sumbal 05-2024
8) | Chief Executive | JKPCC/NGT/152/498 dated 20- 8
Officer, MC, | 05-2024
Ganderbal
(i1). In compliance with directions of the Hon’ble Tribunal dated 22-05-
2024 in OA No. 239 of 2024, the concerned Deputy Commissioners
were also requested to take steps for retrieval of the encroached area, if
any, upon the wetlands located in their respective jurisdictions and
ensure that no debris / sewage / effluent be discharged into these
wetlands to avoid further conversion of wetlands into the land mass for
preservation of these wetlands and share complete details about the
wetlands / water bodies falling in their respective jurisdictions on the
prescribed format as per the detail given below:-
Deputy Wetlands/ Water No. and Date Annexures
Commissioners bodies
Deputy Commissioner, | Hygam wetland, JKPCC/NGT/0A 9
Pulwama Freshkoori 239/51-54; dated 30-05-
wetland, 2024
Kranchoo wetland,
Chatlam wetland,
Manibugh wetland
Deputy Commissioner, | Dal Lake JKPCC/NGT/OA 10
Srinagar Sk b 239/35-38; dated 30-05-

Hokarsar wetland

2024
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 Deputy Commissioner, | Hokersar JKPCC/NGT/0A 11
Budgam 239/39-42; dated 30-05-
2024
Deputy Commissioner, | Wular Lake JKPCC/NGT/0A 12
Bandipora 239/43-46; dated 30-05- |
2024
Deputy Commissioner, | Manasbal and JKPCC/NGT/OA 13
| Ganderbal Shalibug Wetland 239/47-50; dated 30-05-
2024

Brief description and profile of wetlands of Kashmir:-

1. Dal Lake (Wetland):

The famous Dal lake covers an area of 20.37 sq. kms surface and is a part

of natural wetland which covers 21.1 sq kms including its floating gardens.
This is an urban lake with maximum length of 7.44 kms and Maximum
breadth of 3.5 kms, maximum depth 6 meters and average depth 1.42
meters. The lake is located in District Srinagar. The Floating Garden
known as “Rad” in Kashmiri blossom with lotus flowers during July and
August. The wetland is divided by cause ways in 4 basins a) Gagribal, b)
Lokut Dal, ¢) Bod Dal and d) Nigeeen. The Dal Lake has catchment area of
316 sq kms. As per the report of Executive Engineer, Lake Division 1%,

Lake area is not encroached.

2. Waular Lake (Wetland) (Ramsar Site):

The Government of Jammu and Kashmir constituted the Wular

Conservation and Management Authority (WUCMA) in the year 2012
under the J&K Development Act of 1970 mandated with the conservation

and preservation of Wular Lake and its feeder channels and treatment of its
Page 14 of 40




328

catchment areas. Wular lake is the largest freshwater lake located in the
Districts of Bandipora and Baramulla within river Jhelum Basin and plays a
significant role in the hydrography of Kashmir valley by acting as a huge
absorption basin for flood water. The area of the wetland is 13000 hectares.
The lake is balloon shaped with a maximum length of 16 kms and breadth
of 7.6 kms with an average depth of 5.8 meters. Recognising importance of
this wetland for its biodiversity of socio-economic values, the lake was
designated as wetland of international importance under the Ramsar

Convention in 1990.

3. Manasbal Lake (Wetland):

Manasbal Lake is located about 30 kms from Srinagar and the largest lake
in Kashmir. This is freshwater lake located in Safapora Block of District
Ganderbal. The name Manasbal is said to be a derivate of Mansarovar. The
length of lake is 5 kms and breadth is 1 km with surface area of 2.81 sq.
The maximum depth of the lake is 13 meters (average depth is 4.5 meters).
The catchment area is 33 sq kms. The Lake is good place for bird watching
as it is one of the largest natural stamping grounds of aquatic birds in
Kashmir and has be sobriquet of “supreme gem of all Kashmir Lakes™. The
rootstocks of lotus plant which grown extensively in the lake are harvested

and marketed and also eaten by the local people.

4. Anchar Lake (Wetland):

The area of Anchar lake is 14.73 sq kms. The Lake is located between
Latitude 34° 07" 30” N to 34° 12° 30" N Longitude 74° 46° 00” E to 74° 49°
30” E near Soura area in the Srinagar city. Anchar lake is mainly fed with
network of channels originating from River Sindh at Ganderbal towards its
western shore. The lake is connected with famous Dal lake via a channel

“Aamir Khan Nallah” which passes through Gilsar and Khushalsar. Like the

e ech)
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Dal lake and Wullar lake, it is home of Hanji community, who lives near the

lake in an area called Anchar among the locals.

5. Hokersar Wetland (Ramsar Site):

This wetland spread over an area of 13.54 Sq. Km with coordinates 34°
5°54.148” N, 74° 42° 19.356” E fall in District Budgam and Srinagar. This
Wetland has been taken over by the Department of Wildlife Protection
Department, J&K Government. This is a renowned waterfowl reserve lies
about 10 Km west of Srinagar on Srinagar — Baramulla Highway.
Historically, this wetland was a shooting resort of Shri Maharaja Hari
Singh of erstwhile Jammu and Kashmir State. The wetland was declared as
a Ramsar site of international importance by Ramsar convention bureau on
November 8, 2005. It is fed by perennial Doodh Ganga River tributary. The
area of the wetland is 13.54 Sq. Kms (19135 kanals and 19 marlas) with an
altitude of 1580 meter and depth 2.5 meter in spring and 0.7 meter in
autumn. This wetland is an important wetland for resident and migratory

waterfowl.

6. Hygam Wetland (Ramsar Site):-

This wetland has an area of 7.62 Sq kms with coordinates 34° 1° 14.301"N,
74° 19.45.171” E is located in District Baramulla. This Wetland has been
taken over by the Department of Wildlife Protection Department, J&K
Government. The Hygam Rakh is a permanent shallow freshwater lake
with maximum depth of 1.2 meters. The perennial stream feed it. The most
of the lake is covered with dense growth of reeds and other emergent
vegetation. This is largest remaining reed bed area in the Kashmir valley
and it is of major ornithological importance. This wetland is important for
migratory species and marsh land breeding species. There has been steady
increase in the migrant population of waterfowl and other birds at Hygam

Rakh after 1995-1996 when shooting was stopped.
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7. Mirgund Wetland:

This Wetland with coordinates 33° 7" 21.027” N, 74° 38" 19.368°” E, lies
in Districts of Budgam and Srinagar. This is a shallow freshwater lake with
associated reed beds and riverine marshes on River Jhelum with an area of
3.83 Sq. kms with an attitude of 1580 meters. The depth of the wetland
according to the local run of varies between 0.1 — 0.5 meters with an area

0of 4.00 kms.

8. Shallabugh Wetland (Ramsar Site):

This wetland with coordinates 34° 9° 42.069” N, 74° 43’ 659 E, spread
over an area of 16.75 Sq. kms with an attitude of 1580 meters located in
Districts of Ganderbal and Srinagar is also a Ramsar site. The wetland is
located in the close vicinity of Srinagar town and Anchar lake. The
Marches of this wetland are fed by Sindh River and local Snow melt. The
depth of the water varies from 0.3-2 meters and water level fluctuates
considerably according to the rainfall and snow melt. The side towards
(Shallabugh Srinagar) is dominated by paddy cultivation. While the side
towards Gadoora Anchar has more of reed beds thereby providing

important wintering area of water birds.

9. Freshkoori Wetland:

Freshkoori wetland is situated very close to the Pampore town of District
Pulwama. It is spread over an area of 305 kanals and 14 Marlas and lies
between 34°1.022°N74° 55.274’E and 34° 0.592°N74° 55.319°E°. This
wetland is being maintained by the J&K Govt. Wildlife Protection
Department and falls in the jurisdiction of Municipal Committee, Pampore,

District Pulwama.

e
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This Wetland receives a large congregation of waterfowl during winters.
The most dominant waterfowl] families in Freshkoori Wetland are antedate

followed by Ardeidae and Ralidae.

10. Chatlam Wetland:

Chatlam Wetland is situated on the eastern bank of River Jhelum and is
located nearly about 11 kms from Srinagar city. The wetland is situated in
Panchayat Konibal, Block Pampore of District Pulwama. The area of the
Wetland is 852 kanals and 12 marlas and lies between 34.02° N and
74.93" E with an average elevation of 1,574 meters.

The wetland is more or less Oval shaped and popularly known as
BODSAR. It is largely spring fed and enjoys a sub-mediterranean climate.
Its catchment area comprises of 12 villages having a population of about
33000 using it for fishing, irrigation and domestic purposes.

This wetland has been taken up by the J&K Govt. Wildlife Protection
Department after 2014 devastating floods and since then being maintained
by the same department. The wildlife protection department have also

kept watch and ward at the site.

11. Munibugh Wetland:

Munibugh Wetland situated near Pampore town of District Pulwama lies
between 34° 0.111°N 74" 55.812°E &33" 59.897°'N 74"55.595°E at an
altitude of 1588 mtrs . The wetland falls in the Panchayat Kranchoo,
Block Pampore, District Pulwama has an area of 106 Kanals and 19
marlas. The wetland has been taken over by the J&K Wildlife Protection
Department after devastating 2014 floods and since then the same is being

maintained by the Wildlife Protection Department.

This wetland is of great ecological and socio-economic importance as it

harbours a diverse collection of waterfowl and is providing a good habitat
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for birds with abundant food., safe place for roasting, nesting and

breeding.

A total of 85 species of birds belonging to 25 families including 15
species of migratory waterfowl have so far been recorded in the

Manibugh.

Kranchoo Wetland:

Krentchoo (Kranchoo) Wetland lies about 17 kms east of Srinagar on
Srinagar-Jammu National Highway in District Pulwama. The area of the
wetland is 128 kanals and 19 marlas. It is fed by its immediate watershed
(Karevas), but largely, it is spring fed and falls under the panchayat
Kranchoo, Block Pampore of District Pulwama. It has been named after
Kranchoo village situated near it. The wetland having 96% waterlogged
area and is free from any encroachment. The Kranchoo Wetland is an
important wetland for both resident and migratory waterfowl. Apart from
the local residents birds, the wetland provides ample and conducive

habitat for breeding of Mallards.

This wetland has also been taken over by the J&K Wildlife Protection
Department after 2014, devastating floods and since then this wetland is
also maintained by the Wildlife Protection Department. The Wildlife

Protection Department has also kept proper watch and ward of the site.

Status Reports about Conservation and Management of these wetlands has
been received from Lakes, Conservation and Management Authority,
Srinagar, Project Coordinator, WUCMA, Wullar-Manasbal Development
Authority, Deputy Commissioner Budgam, Deputy Commissioner
Bandipora, Deputy Commissioner Pulwama, Assistant Commissioner
Panchayat Ganderbal, Wildlife Warden wetland Division Kashmir,
Executive Officer MC Sumbal, Executive officer MC Hajin.
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Action Taken Report of Secretary J&K Lake Conservation and

Management Authority Srinagar:

As per report of Secretary J&K Lake Conservation and Management
Authority Srinagar vide No. LCMA -789/1936-39 dated 05-09-2024, the
total area of the Dal lake is 20.37 Sq. kms and lake area is not encroached.
Solid and Plastic waste collected from households inside the hamlets,
houseboats, Dunga boats / commercial establishments inside the lakes and
open surface of lake on daily basis is handed over to the SMC at their
designated collection points on periphery of lake for final disposal. The
liquid waste is collected through Sewer network along the periphery of the
lake and treated at STPs (Laam, Habak, Hazaratbal and Brari Nambal)
various STPs has been proposed further by the UEED and LCMA to cater
for the untreated sewage if any entering the lake. STPs will also be set up
inside the Dal lake under PMDP to arrest the sewage if any coming from
the hamlets inside the Dal lake. The houseboats are also connected to the

sewer network. (copy enclosed as Annexure-XVI)

Action Taken Report of Project Co-ordinator WUCMA:

"

//;pecia;b&gretary (Tech)

As per the report of Project coordinator, WUCMA, furnished vide No.
PC/CAT/WUCMA/2024-25/546-48 dated 25-07-2024, in the year 2000,
the Wular Action Plan was formulated for an amount of Rs.200.00 crores.

The following activities undertaken as per the Wular Action Plan:

A. Wetland Survey and Demarcation:

The demarcation of Wular Lake has been carried as per the revenue
record on about 130 Sq. kms and stands completed. 1159 concrete
boundary pillars have been fixed all over the periphery of the lake. The
boundary of the lake is digitized and each boundary pillars is geo-

referenced.
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B. Catchment Area Treatment:

In order to arrest soil erosion and prevent sedimentation of the lake. a
forestation activities and soil and water conservation measures have been
carried out in immediate catchment of Wular Lake. So fart 2952 hectares
of degraded area have been treated in Madhumati and Erin catchments to
rehabilitate the degraded catchment. 56960 cubic meters (Cum) of Dry
Rubble-Stone Masonry (DRSM) and 43956 Cum of Crates have been
carried out for augmenting soil conservation measures in highly

degraded areas.

C. Improving Water regimes of Wular and Associated Wetlands:

About 5 sq kms critically silted up areas of the lake has been dredged by
removing about 78 lakh cums of silt and as a result of restoration of
habitats for migratory birds, like Smew and Long-tailed duck were also
reported after 84 years in the Wullar lake. Moreover, water quality
monitoring is also done on monthly basis by the J&K Pollution Control
Committee at 11 designated sites of the Wullar lake for 17 parameters.
As per the wetland health cards prepared based on the parameters fixed
by the MoEF&CC, the wetland score of Wullar lake has improved from
“B” in 2021 to “A” in 2023.

D. Bio-diversity Conservation:

This wetland is an important component of Central Asian Fly Way and
every year large numbers of migratory birds visit the Wullar lake and
other adjoining wetlands in the migration season from November to
April. To involve local youth, NGOs and other stakeholders, 200 Wullar
Mitras have been registered who work in close association with the

authority in its awareness and conservation programme.
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Out of total 13000 hectares area of wetland, 48 hectares, which
constitutes 38% of the total area, was encroached. Out of the 48 hectare
encroached area, 18.45 hectares has been retrieved and remaining 29.55

hectare is yet to be retrieved.

E. Waste Management:

Waular Lake has some encroached area and the removal of the same is still
going on. Solid waste management in the area pertains to Rural
Development Department. Under SBM-Gramin, segregation sheds and
community compost -pits are being constructed. The WUCMA is
handholding RDD and facilitate involvement of NGOs, to carry out [EC

activities in all 30 villages™.

The Government of Jammu and Kashmir vide Govt. notification issued
under S.0 283 dated 25" May 2023 has re-constituted the Wullar
Conservation and Management Authority (WUCMA) for preservation and
conservation of Wullar Lake. The 12 members Wullar Conservation and
Management Authority is headed by Financial Commissioner, Forest,
Ecology and Environment Department, with Administrative Secretaries
Finance Department, Planning Development & Monitoring Department

and Jal Shakti Department as members of the authority.

Action Taken Report of CEO Wular-Manasbal Development Authority:

As per the report of CEO, Wullar-Manasbal Development Authority
furnished vide No. CEO/WMDA/797-99 dated 15-07-2024, there are
approximately 1000 households around the lake. Door step collection of
waste is being practised through concerned Rural Development Block
Safapora. Besides, compost pits have been constructed in all households

to encourage source level wet waste treatment. Currently, waste 1s being

Page 22 of 40

‘J 1:14 Depaf‘
AL



336

dumped at Wuddar Safapora (Kohistan colony), a site identified for
development of Integrated SWM facility, DPR for development of which

1s under process.

Action Taken Report of Assistant Commissioner Panchayat, Ganderbal:
As per the report of Assistant Commissioner Panchayat Ganderbal

furnished vide No. ACP/GBL/SBM/3090-94 dated 04-09-2024, the status

of Solid, Liquid and Plastic Waste Management in the settlements around

Mansabal Lake is as under:-

a. Solid Waste: The houscholds along the banks of Manasbal Lake
generate approximately 2 MT of waste daily. This includes both
biodegradable and non-biodegradable waste materials.

b. Plastic waste: Plastic waste generally constitutes about 10% to 15% of
the total waste in such areas, an estimated 200 to 300 kilograms of
plastic waste is generated daily by the households along the banks of
Manasbal Lake.

c¢. Bio-medical Waste: Bio-medical waste typically makes up around 1%

to 2%. The estimated amount of biomedical waste produced by the
households along the banks of Manasbal Lake would be approximately

10 to 40 kilograms per day.

Furthermore, 3 plastic waste management units in these 3 blocks under
the SMB 2.0 and plastic shredder and hydraulic bailing machine installed
in PLWMUs will be operational. 130 dustbins have been distributed
among the households, 28 community waste compost pits for solid waste
management in households residing in the vicinity of the lakes. Besides,
RDD has provided7 garbage collection Van and 11 e-carts to these blocks
for smooth operation of D2D garbage collection. Apart from these 6509

individual soakage pits and 43 community soakage pits have been
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established for management of the grey water in the area. (copy of the

Report is enclosed as Annexure-XVII).

Status Report of Deputy Commissioner, Budgam:

As per the report of Deputy Commissioner Budgam, furnished vide No.
DCB/Sq/2024-25/NGT/2386 dated 10-07-2024, Hokersar wetland is
spread over an area of 19135 kanals and 19 marlas in District Budgam

(Copy enclosed as Annexure -XVIII).

Status Reports of Deputy Commissioner, Pulwama:

As per the report of Deputy Commissioner, Pulwama furnished vide No.
DCP-Sq/24-25/566 dated 11-06-2024 and DCP/Legal/24/162-66 dated
27-08-2024. There are 5 wetlands in district Pulwama, namely Freshkoori,
Manibugh, Chatlam, Krenchoo and Hygam. (Copies of the reports is

enclosed as Annexure-XIX).

Status _of Waste Management in_wetlands Freshkoori, Manibugh,

Chatlam, Krenchoo of District Pulwama:

The Deputy Commissioner, Pulwama has submitted a detailed Action
Taken Report vide No. DCP/Legal/24/162-66 dated 27-08-2024 and

submitted that:

a) The measures aimed at solid waste management from D2D
collection, segregation at source, clearance of legacy waste and
liquid waste management by way of grey water management and
IEC activities for engaging the local communities has been

intensified.

& —1,. ¥ ﬁe :;? ‘

-1 Carre Bl
-1 ¢ —

Page 24 of 40



b)

d)

ii.

iil.

v.

338

Legacy waste of more than 40 MT lying on the bank of Freshkoori
wetland have been lifted and processed at Tral under the ongoing
biomining contract.

Municipal Committee, Pampore have distributed 2000 dustbins in
the Pampore town in the households residing in and around
Freshkoori wetland. 100 % D2D collection and 70% segregation at
the source have been achieved in all the wards of Pampore towns
including the Freshkoori wetland.

5 heavy drains poses a great challenge to the MC, Pampore and other
departments also due to the flow of garbage and mud in these drains
which ultimately approaches to this wet land and is causing adverse
impact in the environment for which following action plan has been

devised.

Installation of Trash guard for restricting the flow of solid waste
into the wetland and its removal thereafter for its treatment and
disposal.

Installation of Sewerage Treatment Plant to check the hazard
effect of Sewerage.

Establishment of decentralized SWM project on scientific lines
has been approved at the cost of Rs. 321.55 lacs at Galander,
Pampore with waste management centers of 12 TPD capacity (3
plants of 4 TPD each) which is expected to be completed and
functional by March 2025.

For wetland Chhatlam, the liquid waste is being managed at
household level by construction of individual and Community
soakage Pits.

As an alternative solution, the department proposes construction

of sedimentation tanks at main points, which will help in

%
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filtration of grey water and would prevent Chhatlam wetland

from accumulation of sediment / other waste.

(Report of the Deputy Commissioner, Pulwama is enclosed as Annexure-XX).

Besides, Deputy Commissioner, Pulwama, Action Taken Reports (ATR)

have also been obtained from the Regional Wildlife Warden, Kashmir,

EO MC, Pulwama, Assistant Commissioner Development, Pulwama,

Assistant Commissioner Panchayat, Pulwama and J&K Pollution Control

Committee.

Action Taken Report of Department of Wildlife Protection Department:

These 04 wetlands of Pampore falls under the jurisdiction of Wildlife

Warden, Central Division, J&K Wildlife Protection Department. The said

division has formulated an Integrated Management Action Plan, IMAP

(2022-2027) for eight Wetland Conservation Reserves under its jurisdiction,

including these four wetlands. The Management and planning framework

laid out in IMAP aims at striking a balance between wetlands eco-system

conservation for ensuring ecological integrity of these wetlands and

livelihood security of local communities. The works executed by Wild Life

Warden Wetland Division Kashmir during the last 05 years (2019-2024)

including the detail of works to be undertaken under CAMPA during the

current financial year 2024-2025 in Pampore Wetlands is given below in the

tabulated form:

(I) Detail of works undertaken under CAMPA from the last five (5) vears (2019-

2024) in Pampore wetlands:-

Year | Name of Name of the work Physical | Financial
the (in Rs.)
i wetland
L
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i 1)

Boat ways/ Nalla kashi by way | 500 Cum | 1,00,000
Chattalum | of clearance of surface area
W  De-weeding 500 Cum | 1,00,000
Removal of floating Garden 500 Cum | 1,00,000
Supplementary feed for Birds | 55 Qﬁs. 1,00,000
during lean/ freezing period.
Chain-link fencing 0.5 Km 23,5157
4
Kranchoo | De-weeding 250 Cum 50,000
2019
20 WLCR
Boat ways/ Nalla kashi by way | 500 Cum | 1,00,000
of clearance of surface area
De-weeding 500 Cum | 1,00,000
Freshkoor | Removal of floating Garden 250 Cum 50,000
: Collection of Solid Waste 96 days 30,000
WLCR | Management
Supplementary feed for Birds | 6 Qtls. 10,000
during lean/ freezing period.
Munibugh | De-weeding 250 Cum 50000
WLCR
Chattalum | Management of Solid and 322 1,00,000
WLCR other wastes Dyas
Kranchoo | Management of Solid and 161 50,000
Page 27 of 40
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2020
-21

WLCR

other wastes

Days

Freshkoor
i

WLCR

Management of Solid and

other wastes

161
Days

50,000

2021
=22

Chattalum

WLCR

Creation of boat ways by way
of clearance of vegetation/
cutting and removal of peat

lands

750 Cum

1,50,000

Clearance and removal of

floating vegetation

750 Cum

1,50,000

Collection and removal of

Solid Waste

321 days

99.990

Procurement of Wooden / fiber

glass boats

Sankari
of old
wooden

boats

2,50,000

Kranchoo

WLCR

Creation of boat ways by way
of clearance of vegetation/
cutting and removal of peat

lands

998.60C

ums

1.99. 701

Clearance and removal of

floating vegetation

1498.21

Cum

2,99.642

Making of clear water pools
for migratory birds by way of

clearance of vegetation and de-

1248.24

Cum

2.49.649
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silting.

-

Fresh

koori

WLCR

Creation of boat ways by way
of clearance of vegetation/
cutting and removal of peat

lands

998.60

Cum

1.99.721

Clearance and removal of

floating vegetation

1498.21

Cum

2.99.642

Making of clear water pools
for migratory birds by way of
clearance of vegetation and de-

silting.

1248.24

Cum

2.49.649

2022

Chattalum

WLCR

Collection of Solid Waste

20

Drives

1,00,000

Creation of boat ways by way
of clearance of vegetation/
cutting and removal of peat

lands

770 Cum

1.54,000

Clearance and removal of

floating vegetation

740 Cum

1,48,000

Making of clear water pools
for migratory birds by way of
clearance of vegetation and de-

silting.

420 Cum

84,000

Survey investigation and other

biodiversity studies

exogenic
survey

for ICSA

50,000

e

——

ial Secretary (Tech)
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Models & Digital signages/ | Hoarding | 50,000
Hoardings S
Kranchoo | Collection of Solid Waste e 74.000
WICR Drives
Making of clear water pools | 1140Cu 77,000
for migratory birds by way of | m
clearance of vegetation and de-
silting.
Survey investigation and other | exogenic 50,000
biodiversity studies survey
Models & Digital signages Hoarding | 50,000
s
‘Munibugh | Collection of Solid Waste 10 50,000
WLCR Drives
Survey investigation and other | exogenic 25,000
biodiversity studies survey
Models & Digital signages/ | Hoarding | 50,000
Hoardings S
Fresh | Fencing Chain Link 0.46Km | 18,04,00 |
koori 0
WLCR | Collection of Solid Waste 10 49.000
Drives
Creation of boat ways by way | 420 Cum 84,000
of clearance of vegetation/
cutting and removal of peat
lands
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Making of clear water pools | 415 83.000
for migratory birds by way of
clearance of vegetation and de-
silting.
Survey investigation and other | exogenic 70,000
biodiversity studies survey
Models & Digital signages Hoarding | 49,000
S
Chattalum | Barbed wire fencing using 2.49,000
WLCR angle iron posts in CC block
Clearance and removal of| 855 1,71000
floating vegetation Cums
Collection and removal of|35 1,75000
Solid Waste Drives
Control of diffused Pollution 01 No | 2,90,000
through Wetland Technology
(Artificial Wetlands)
B.O. Office / Residence construct | 4,74,000
ion of
2023
BO
-24
office at
Chattalu
m WLR
Kranchoo | Clearance and removal of| 2705 5.41000
WLCR floating vegetation Cum
Collection and removal of |20 C. 1,00,000
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Solid Waste Drives ]
Freshkoor | Clearance and removal of| 710 1,42.000
i floating vegetation Cums
WIL.CR | Control of diffused Pollution 01 2.39.000
through Wetland Technology | No.
(Artificial Wetlands)
Munibugh | Installation of Aquatic | 10 1,96.000
WLCR Boundary Pillers Pillars
Rasing of new embankment/ 1333 4.00,000
bund at Munibugh Cums
Collection and removal of|20C. 1,00.000
Solid Waste Drives
Total 1187358
8
L

(I1) Detail of works to be undertaken under CAMPA during current Financial Year

2024-25 in Pampore wetlands: -

S. Name of Description of the work Physical | Financial
No the
Wetland
Chain-link fencing 1071.4286 15.00
Chattalum | Setting up of permanent and L.S 0.50
= WLR | temporary antipoaching camps
and providing them with
necessary equipment's, gears,
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transportation, providing of
incentives to informers,
engagement of daily waged
labours to augment permanent
staff in order to tackle the
dearth of staff, POL, ration,

heating and cooking facilities.

Clearance and removal of

floating vegetation /Pools

4000 Aq.

Mtrs

2.00

Hiring of Machinery and
labours for the collection and
removal of solid waste in and

around the wetland

643 Man
Days

2.00

Construction of Bird Watching

Nature Trail along with
surfacing and beautification

within wetland

LS

4.00

Completion of B.O. Office,
construction of boundary wall
and maintenance of the

approach path, lawn,
installation of the gate and

other allied items

L.S

8.00

Kranchoo

WLCR

Clearance and removal of

floating vegetation

5000 Sq.
Mtrs

10.00

Freshkoori

WLCR

Clearance and removal of

floating vegetation

1250 Sq.
Mtrs

2.50

/s;c:@uw (Tech)
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4. | Munibugh Clearance and removal of | 2000 Sq. 4.00

WLCR | floating vegetation Mtrs

Total 48.00

¢) Apart from the above, Wildlife Warden Division Kashmir has also
conducted cleanliness drives, which were intensified from 23-07-2024 at
Freshkoori and Chhatlam Wetlands Conservation Reserves and 145
quintals of solid waste was lifted from these wetlands. The departmental
boats are being used for collection of solid waste in the form of bottles /
polythene bags and other light waste materials along chain link fencing and

barbed wire.

Action Taken Report of Executive Officer, Municipal Committee,

Pulwama:-

The Executive Officer, Municipal Committee Pampore has submitted his
report vide letter No. MC/Pamp/2024-25/1160-71 dated 04-07-2024 and
submitted that an Action Plan for establishment of Decentralized solid waste
Management centres for all 40 Urban Local Bodies in Kashmir have been
approved, which includes Municipal Committee, Pampore. In Pampore, the
decentralized SWM project on modern scientific grounds has been approved at
the cost of Rs.321.55 lacs at Galander, Pampore with waste management
centres of the 12 TPD capacity (3 plants of 4TPD each). The work on the
project is in progress and construction work is expected to be completed and
functional by March 2025. The tenders for installation of proper signage with
anti littering and other swachhta messages are being uploaded by Municipal
Committee, Pampore as per the approved Action Plan on GeM portal and very

soon in and around water bodies bins will be installed.
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The Legacy waste more than 40 MT lying on the bank/ shore of
Freshkoori wetland have been lifted and processed at Tral under the ongoing
Bio-mining contract. Land reclaimed is proposed to be beautified by way of
development of view park. To prevent the open littering of waste and
segregation at source by the household, MC Pampore has distributed 2000
dustbins in the town and to household residing in and around Freshkoori
wetland.

The 100% door to door collection and more than 70% segregation at
source has been achieved in all the wards of town including Freshkoori
wetland.

The water body is cleaned once a week by hiring boats and local experts
for removing and extracting weeds etc. from the said water body. However, a
sewage treatment plant has been proposed for the Pampore town having
capacity of 2.2 MLD with 6.6 kms pipelines having dimension of 200 meters to
450 meters with 3 pump stations, out of which one pump station will be
installed in and around of Freshkoori wetland. This Sewage Treatment Plant
(STP) has been sanctioned by the UEED. Besides, another FSTP of capacity 10
KLD has also been proposed by the UEED Kashmir for Pampore town which

is in process.

Action Taken Report of Assistant Commissioner Development, Pulwama:-

Block Pampore, comprises of 17 Panchayat and 27 villages. That
approximately 4890 kgs of Solid Waste is generated in the District and all the
Bio-degradable waste is disposed through Community compost pits. 1900
individual compost pits are proposed under the SBM G II during the current
Financial Year to tackle the excess waste. Non-biodegradable waste is
transported to the Plastic Waste Management unit established for the said
purpose. All the legacy waste dumped on the banks of Chhatlam and Kranchoo
Wetlands has been removed through mass sanitation drives. Gram Sabhas have

been conducted throughout the area to educate the residents of the area not to
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litter near the bank of water bodies. The Block Development Officers have
been given the Magisterial powers to impose penalties on violators, which are

being exercised in these areas to create deterrence against the violators.

Action Taken Report of Assistant Commissioner, Panchayat, Pulwama:-

All the three wetlands, namely, Chhatlam, Kranchoo and Munibagh.,
which are falling outside the jurisdiction of Municipal Committee Pampore
falls in the rural areas, Block Pampore of District Pulwama.

i. Door to Door collection of the waste is done in all the panchayats
of Block Pampore, since October 2022. But, after August 2023, 4
garbage collection vehicles, hand carts, dustbins and loudspeakers
have been purchased for collection, transportation of the Solid
Waste and sensitization/awareness of the local populace.

ii. 17 segregation sheds, 30 compost pits have been constructed for
solid waste management in all the 17 panchayats of block
Pampore. D2D collection of solid waste is made in all the
panchayats of block Pampore.

iii. 1300 individual soakage pits, 26 community soakage pits have
been constructed in all the Panchayats of block Pampore to
manage grey water at the household level.

iv. The Chhatlam wetland located in the Panchayat Halga Konibal is
surrounded by Saffron fields from two sides and habitation
comprising of about 500 households from other two sides. The
legacy waste has been cleared from all the sites and liquid waste
generated by the households is managed at the household level by
individual soakage pits and community soakage pits. At some
places, sedimentation tanks have also been proposed for helping in
the filtration of grey water and prevent accumulation of solid

waste at Chhatlam wetland.
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v.  The wetland Kranchoo/Munibagh falls in the Panchayat Halqa
Kranchoo. there is no habitations around these wetlands and

therefore, are free from dumps of legacy waste.

Action Taken Report of J&K Pollution Control Committee:

Water Quality Analysis Report of the Wetlands for the month of June and

July 2024 for the wetlands:

The Water Quality analysis of these wetland was got conducted through
the laboratory of J&K Pollution Control Committee. As per the Water
Quality Analysis report of the wetlands, the status is summarized as

under:

Dal Lake:

Water Quality Analysis Report:

Water samples were collected from 24 spots of the Dal and Nageen Lakes
and subjected to analysis for various physico-chemical parameters. Out of
the water samples collected and tested for 24 locations during the period
w.e.f January to May 2024, only one spot conforms to Class “B” criteria
(Report Annexed as Annexure ‘B’ Results of key indicative water quality

parameters are tabulated as below:

Parameters ‘ Range Value

pH 7.26-9.7

Dissolved Oxygen (DO) | 1.0-12.5 mg/l

Biological Oxygen Demand | 2.1-23.5 mg/I

(BOD)

Total Coliform Bacteria 200  cfu/100ml - 36,000

cfu/100ml

Fecal Coliform Bacteria 20 c¢fu/100ml — 2000 cfu/100ml
-
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Low concentration of Dissolved oxygen was recorded in the back water
channels of the Dal Lake viz., Nayadyar and Jogilankar, which is due to
unabated flow of untreated domestic water into these channels. Higher
concentrations of Dissolved Oxygen was recorded near the STPs and

some open areas of the Dal lake.

The higher concentration of BOD was recorded near STPs and in interior

areas of Dal Lake viz., Nayadyar and Jogilankar.

High concentration of Total coliform bacteria has been observed at
Konkhan Intermediate Pumping Station (IPS) site, whereas, maximum
concentration of Fecal Coliform Bacteria was observed near Hazratbal

shrine and Konkhan Intermediate Pumping Station (IPS).

ii. Waste Water Quality Analysis of STPs:

Approximately, 193.34 MLD of domestic sewage is generated in Srinagar
city based on 80% of 135 Ipcd water supply to 1790249 of population
(Projected population).

For treatment of sewage generated from the catchment areas of the Dal
and Nageen Lake, there are six STPs, with capacity of 53.8 MLD of
sewage water. One more Common STP with capacity of 60.0 MLD is
under final stage of commissioning.

Untreated sewage gets entry into the Dal Lake from areas like Telbal,

[.albazar etc.

iil. Waste water quality analysis:-

Waste water quality analysis reports of the six number of operational
STPs indicate that quality of the treated water for all analysed parameters
does not fall within the prescribed limits and treated water is entering into

the Dal lake, which should have been otherwise utilized for irrigation,
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construction work etc. Results of key indicative water quality parameters

are tabulated as below.

As per the Water Quality Analysis report conducted by the J&K
Pollution Control Committee for the month of June and July 2024 none
of the locations, out of the 24 monitoring locations, qualifies the class B
criteria.(Water quality sample analysis report enclosed as Annexure-

XXII)

Wullar Lake:

The J&K Pollution Control Committee monitor the Water Quality of this
lake at 11 different spots on monthly basis in terms of Physico-chemical
parameters. As per the Water Quality Analysis report for the month of
June 2024 out 11 locations 5 locations do not meet the class B criteria
i.e. Outdoor bathing and micro-biological examination reveals that out of
11 locations, 10 locations do not meet class B criteria i.e. outdoor

bathing.

= As per the report of July 2024, out of 10 locations, 4 locations do not

meet class B criteria i.e. outdoor bathing and micro-biological

n _— . ;
ary (tec ‘xammatlon reveals that out of 10 locations 8 locations do not meet class
£ DeP B criteria.

Anchar Lake:

The J&K Pollution Control Committee is monitoring this lake at 5
locations on monthly basis. As per the report none of the water quality
monitoring locations confirms to the class B water quality criteria i.e.

outdoor bathing.
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The average water quality index of the below mentioned 8 wetlands is

indicated against each along with classification of water quality.

S. | Name of | District —Aiferage water Classification
No. | Wetland quality index
1 Chatlam Pulwama 51 B (Medium to good)
2 Freshkoori Pulwama 253 Heavily Polluted
3 Krenchoo Pulwama 52 B (Medium to good)
4 Manibugh Pulwama 55 B (Medium to good)
5 Hokarsar Srinagar / 66 A (Good to Excellent)
Budgam i
6 Shalibugh Srinagar / 59 B (Medium to good)
Ganderbal |
7 Hygam Baramulla 63 B (Medium to good)
8 Mirgund Baramulla 59 B (Medium to good)

(Water Quality Analysis reports enclosed as Annexure-XXIII)

In the premises, it is, therefore, respectfully prayed that the aforesaid report

may kindly be placed before the Hon’ble Tribunal, for its kind consideration.

“Yours faithfully,
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‘é Annexure-|

Government of Jammu and Kashmir,
Forest, Ecology & Environment Department
Civil Secretariat, Jammu/Srinagar

Consultant (Judicial).
Hon'ble National Green Tribunal,
Principal Bench. New Delhi.

No. FST-Lit'104/2024(7423976) Dated:21.05.2024

Subject:-  O.A No. 2392024 In News item titled “What Challenges Are
Kashmiri Wetlands Facing?” appearing in Kashmir Life dated
02.02.2024.

Sir.

With reference to the subject captioned above, and as per orders
dated 13,03.2024 passed by the Hon'ble National Green Tribunal, I am directed
to enclose herewith a copy of Action Taken Report and to request you that the
said position may kindly be placed before the Hon'ble National Green Tribunal
for its kind consideration.

Yours faithfully,

Forest, Ecology & Environment Deptt.
Encls:As above.

Copy (along with enclosures) to:-

1. Shri Parth Awasthi. Additional Standing Counsel for Government of J&K
in Honble National Green Tribunal, Principal Bench, New Delhi with the
request to ensure that the above ATR is filed before the Hon'ble Tribunal
well before the next date of hearing.


Annexure-I


N

1)

In compliance to the directions passed by the Hon’ble National Green
Tribunal in the matter of O.A No0.239/2024 in News item titled “What Challenges
Are Kashmiri Wetlands Facing?” appearing in Kashmir Life dated 02.02.2024, it is
humbly submitted as follows:

That the Deputy Registrar, Hon'ble National Green Tribunal, Principal Bench.
New Delhi, vide Notice dated 29-02-2024, addressed to J&K Pollution Control
Board through its Member Secretary and J&K Wetland Authority, through
Secretary, Forest, Ecology & Environment Department intimated that “OA No.
239/2024 Titled “What Challenges Are Kashmiri Wetlands Facing?” will be
listed before the Hon'ble Tribunal at Faridkot House, Copernicus Marg, New
Delhi-110001 on 13" March, 2024 through Physical Hearing (With Hybrid
Option), and directed to appear before the Hon'ble Tribunal either in person or
by a pleader duly instructed, with report.

That, accordingly, vide letter No.FST-Lit/104/2024(7423976) dated 06-03-
2024, a copy of above notice along with enclosures were forwarded to Member
Secretary, J&K Pollution Control Committee and Director, Ecology,
Environment & Remote Sensing, J&K with the request to take necessary action
in the matter and attend hearing on the scheduled date and time (copyattached

as Annexure-l).

II) That, the Hon'ble National Green Tribunal was pleased to pass the following

directions vide its Order dated 13.03.2024:

2 | This OA is registered suo motu on the basis of the news item titled
“What Challenges Are Kashmiri Wetlands Facing?" appearing in
Kashmir Life dated (02.02.2024.

2. The news item raises the issue of deteriorating condition of
wetlands in India especially in Kashmir. As per the article in the Kashmir
Valley alone, wetlands occupy an area of nearly 42,661 hectares
comprising of 755 small and large water bodies. The news item discloses
that unchecked deposition of millions of tons of sediments annually has led

to shallowing of wetlands, elevated temperatures, increased Biochemical
Oxygen Demand (BOD) and pH levels. The news item Surther stares thar
lllegal encroachment, cultivation activities and waste discharge have

agsravared the situation. It has been disclosed that the Dal Lake is facing
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the problem of discharge of municipal waste and pollution from local and
external sources and similar is the situation of Wular Lake, Manasbal Lake,
HaigamRakh, Hokersar, Anchar and Shalbug and these water bodies are
grappling with issues like sedimentation, land use and land cover (LULC)
changes, infrastructural impediments, haphazard planning and vested
interests from various segments of society, including development
authorities like LAWDA and WUMDA. The news item reflects the need for
effective management of wetlands and water bodies and swifi and tangible
measures 10 ensure their sustainability.

3. The news item raises substantial issue relating to compliance of the
environmental norms, implementation of the provisions of the Wetland
(Conservation and Management) Rules, 2017 and Environment (Protection)
Act, 1986.

4 Power of the Tribunal to take up the matter suo-moiu has been
recognized by the Hon'ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha &Ors. " reported in 2021
SCC Online SC 897.

5 Hence, we implead the following as respondents in the matter:
i. Jammu & Kashmir Pollution Control Committee through its
Member Secretary.

ii.  Jammu & Kashmir Wetland Authority through its Secretary.

iti.  Secretary, Forest, Ecology & Environment Department,
Jammu & Kashmir.

iv.  Member Secretary. Central Pollution Control Board.

V. Regional Officer. Ministry of Environment, Forest and
Climare Change, Chandigarh,

6. Let notice be issued to the above Respondent for filing their
response at least one week before the next date of hearing.

7. On advance notice, report on behalf of Jammu & Kashmir
Pollution Conirol Committee (J&KPCC) has been filed stating that the
monitoring of nine (9) wetlands ie. Hokarsar, Mirgund, Manibugh,
Freshkoori, Chattlam, Kranchoo, Shallbugh, Hygam and Manashal was
done and on the basis of the monitoring report, they have been identified as
‘B, 'C' and 'D’ as per the designated best use of water quality criteria
prescribed by CPCB. The Amnexure A to the report discloses the
classification of water bodies on the basis of the anmual average as under:
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“Classification of various Wetlands of Kashmir Division on the

basis of Annual Average:
Nawe of the | Lecation i wn 2023 2024
wetland
HOK ARSAR ket Class B eveept DO Claws 1 except BOD | Class B except HOD Class B cxcept HOD
Comer Class B cvcegt DO ¢ c Cluss B cxcept AOD
Onelet Cliss B excepe BOD s s = - =3
MIRGUNI It i Class W except BOD i
Cower c B c i
Outter Class B oxeept ROD Chies B oo BOD | B i
MANIRLGH ket : LIRS R ntgt MW Class 8 except HOD
Center ¢ ChuBocp D | . Class I exewge BOD
Outler ¢ D
FRESHKOORT | inles ; D Pothted Potiviad
Center Polluted Polhsed Pelbaed Peliied
A : R Polted Teilncd
CHATTLAM feaket B Clams Beree BOD | 6100y 13 encept BOD "
Center Chui B et N ClaaBeveem BOD | oipes 1y except 1NOD Chass M oxoept HOD |
Othet Chs 1 et 500 1 Class I except BOD f |
KRANCIHIOND Ikt Clem B et 00 ¢ ¢
Comter C n ¢
Outhet L < - (8}
SHALLBUGH Inler C C n Class I except DOD |
Center 8 8 - I
Onutlet 2 C C 0
IEYGAM bnlet Class B except BOD c_ n n
Cemes B c B o
Outlet i B i
MANASHAL Invet o u A H 1
Center B B i f
Outier B - 3 " i |

8.The above table, however, does not disclose the physicochemical and
biological including bacteriological data in terms of numeric values which
may be needed for proper assessment of water bodies.

9. Though the report was filed by the J&K PCC, but no one is present on
their behalf.

10. Hence, the report as directed above be filed by all the concerned
authorities at least one week before the next date of hearing by e-mail at
judicial-ngt@.gov.in preferably in the form of searchable PDF/OCR Support

PDF and not in the form of Image PDF.
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!l Liston 22.05.2024."

That, in compliance to the above directions of Hon'ble National Green
Tribunal, a copy of notice received from the Consultant (Judicial), NGT along
with order dated 13.03.2024 were forwarded to the Member Secretary, J&K
Pollution Control Committee vide letter No.FST-Lit/104/2024-02(7423976)
dated 19-04-2024 with the request to take appropriate necessary action in the
matter on most immediate basis and fumish Action Taken Report (copy

attached as Annexure-1I).

The J&K Pollution Control Committee, vide their communication
No.JKPCC/SC/OA239/2024/3155 dated 29-04-2024, has submitted
that information with respect to classification of various wetlands of
Kashmir Division on the basis of Annual average as per the designated
best use of water quality criteria prescribed by CPCB stands submitted to
Hon'ble National Green Tribunal vide NoJKPCC/NGT/152/521-522
dated 12-03-2024. It has been further submitted that the Numerical data
with respect to physico-chemical & Biological parameters for Kashmir
wetlands is available with J&K Pollution Control Committee, and same
will also be submitted to the Hon'ble National Green Tribunal before next

date of hearing (copy attached as Annexure-111).

Further, Member Secretary, J&K Pollution Control Committee vide another
reference No.JKPCC/Sc./OA-239/2024/832 dated 17-05-2024 in continuation
to communication No.JKPCC/SC/OA-239/2024/3155 dated 29-04-2024 has
enclosed the requisite information with respect to classification of various
wetlands of Kashmir Division on the basis of Annual Average as per the
designated best use of water quality criteria prescribed by CPCB and
Numerical data for water quality (copy attached as Annexure-1V).

VII) Vide letter No.FST-Lit/104/2024(7423976) dated 18-05-2024, it has been

requested to PCCF (Wildlife)/Chief Wildlife Warden, J&K and APCCF/Chief
Executive Director. Wular Conservation & Management Authority
(WUCMA), Kashmir to furnish reply/response in the instant matter (copy

attached as Annexure-V).

VII) In reply. Project Coordinator, CAT, WUCMA vide reference

No.PC/CAT/WUCMA/24/270-72 dated 20-05-2024 (copy attached as
Annexure-VI) has furnished the reply/response in the matter addressing
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thereof, the concerns raised in the Order of this Hon'ble Tribunal dated
13.03.2024 like encroachment, sedimentation, water quality monitoring elc,
with respect to the Wular Lake. In the said report, substantial efforts made by
the WUCMA regarding the eviction of encroachment around the wetland:
catchment area treatment by way of massive plantation, Dry Rubble Stone
Masonry (DRSM) works, Crates etc.; and regular monthly water quality
monitoring of the wetland by checking on 17 parameters, the samples taken
frcm 11 sample points is also being done. In fact, the report mentions that as
per the Wetlands Health Card prepared based on the parameters fixed by the
MoEF&CC. the Wetland score of Wular has improved from “B™ during the
year 2021 to “A" during the year 2023. As such, it has been submitted in the
report that the Wular Conservation & Management Authority (WUCMA),
Kashmir has been constantly endeavoring to implement the Wular Eco-
restoration plan in a scientific and rational way.

Similarly, Regional Wildlife Warden, Kashmir Region, Srinagar vide
reference No.RWLW/K/2024-25/106-08 dated 20-05-2024 (copy attached as
Annexure-V1I) also submitted the response furnished by the Wildlife Warden,
Wetlands Division, Kashmir in the instant matter with regards to the concerns
enlisted in the Order of this Hon'ble Tribunal dated 13.03.2024. A detailed
report/response has been submitted by the Department of Wildlife Protection
with respect to the eight wetlands of Kashmir including wetlands like
Hokersar, Hygam. Shallabugh, Frashkoori, Chattalum, Manibugh. Kranchoo,
Mirgund. The report discusses the efforts being made by the department of
Wildlife Protection in eviction of encroachment from the periphery of these
wetlands; solid waste management; checking siltation/sedimentation by way of
a four-pronged strategy in close co-ordination with the other Departments like
Irrigation and Flood Control, PWD (R&B) etc.; habitat management &
improvement. Besides, the report also provides an insight into the five-year
Integrated Management Action Plan (2022-27) being implemented for the
conservation and improvement of these eight wetlands by the Department of
Wildlife Protection.

This consolidated Action Taken Report report is, accordingly, being placed
before the Hon'ble National Green Tribunal for its kind consideration.

=

(Vivé;k-
Special Secretary (Technical),
Forest Ecology & Environment Department
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3995844/2024/0/0 CIH Forest 60

Govermment of Jammu und Kashmir n
Forest, Ecology & Eoviroament Department Annexure 'l
Civil Secretariat, Jammw/'Srinagar

Member Secretary,
Pollution Control Committee,
JE&K.

Director,
Ecology, Environment & Remote Sensing,
J&K.

FST-Lit/104/2024(7423576) Dated:06-03-2024

Subject: Notice of hearing in Suo Motu matter In re: News item appearing in
Kashmir Life dated: 02.02.2024 entitied “What Challenges Are Kashmiri
Wetlands Facing?".

Sir,

| am directed to forward herewith a Notice dated 29-02-2024 alongwith its
enclosures recelved from Deputy Registrar, Hon'ble National Green Tribunal, on the above
captioned subject and request you to kindly take necessary action in the matter and attend
hearing on the scheduled date and time

Yours faithfully,
{

/
Vi
(Abid Kn%ﬁ/?m

Un?er Secretary to the Government
Encis:A/A 23 s
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4245239(1)/2024/0/0 CIH Forest

Annexure 'lI'
Government of Jammu & Kashmir
Forest Ecology & Environment Department,
Civil Secretariat, Srinagar/Jammu.

MATTER MOST URGENT

Member Secretary,
J&K Pollution Control Commattee.

No: FST-Liv104/2024-02(7423970) Dated: (9.04.2024.

Subject:-  In re: News item titled “What Challenges Are Kashkmir Wetland
Facing?" appearing in Kashmir Life dated 02.02.2024,

Sir,

With reference to the subject captioned above. I am directed to
forward herewith a copy notice received from the consultant (Judicial) NGT along
with order dated 13.03.2024 passed in the afore-cited matter and to request youpto
take appropriate necessary action in the matter on most immediate basis and
furnish Action Taken Report to this department, by or before 23.04.2024

positively.

Yours faithfully,

i
(Abid Khan)/Y?t/ 23
%J?dcr Secretary to the Government
[

Encl: As above, :_,‘\

1
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4301692/2024/0/0 CIH Foregt o s and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Sik Factery Road
Transport Nagar. Jammu, 180 006 || Rajbagh, Srinagar, 190 D08

Ted - 0157-2475027. me8 - membersecraiaydaichi@gmast com

Annexure "I

Financial Commissioner (Additional Chief Secretary)
Department of Forest, Ecology and Environment,
Civil Secretariat,

Jammu/Srinagar

No. JKPCC/SC/OA239/2024 | 315§ Dt. }4 -04-2024.

Sub: - In re: News Items appearing in Kashmir Life dated 02-02-2024 entitled
“What Challenges are Kashmiri Wetlands Facing”.

Sir,

Kindly refer to your office letter No. FST-Lit/1 04/2024-02(7423376) dt, 24-
04-2024, on the above captioned subject. In this connection, | am directed to
submit that information with respect to classification of various wetlands of
Kashmir Division on the basis of Annual average as per the designated best use
of water quality criteria prescribed by CPCB stands submitted to Hon'ble NGT
vide No. JKPCC/NGT/152/521-522 dt. 12-03-2024(copy enclosed).

Itis further submitted that the Numerical data with respect to physico-
chemical & Biological parameters for Kashmir wetlands is available with J&K
PCC, and same will also be submitted to the Hon'ble NGT (PB) New Delhi before
next date of hearing in this case scheduled on 22nd May 2024,

Yours faithfully,

Encl: (As above). %b&; ‘f-«f"é
(Ghan A,

sham 3ingh) JKAS
Member Secretary & 9 4 04
J&K PCC Jammu
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4301692/2024/0/0 CIH Forest, mmu and Kashmir Pollution Control Committee

Panvash Bhavan, Forest Compiax || Sik Factory Road
Transport Nagar Jammu, 180 305 || Rabagh. Srinagar, 190 008

Tol - D197 0765807 ool - sevBaciacoany papcg mad com

The Consultant (Judicial)
Hon'ble National Green Tribunal (P.B)
New Dethl.

No. JKPCC/NGT/52[S3 [ -S22 D1\ 2.-03-2024.

Sub: - Notice of hearing in Suo Motu matter in re: News [tems appearing in
Kashmir Life dated 02-02-2024 entitled “What Challenges are
Kashmiri Wetlands Facing”.

Ref.: Hon'ble National Green Tribunal email dated 29-02-2024.

Sir,

Incompliance to Hon'ble National Green Tribunal Notice of hearing
in Suo Motu matter in re: News Items appearing in Kashmir Life dated 02-02-
2024 entitled “What Challenges are Kashmiri Wetlands Facing”, kingly find

enclosed the Status Report of J&K Pellution Control Committee,

It is reguested that the Status Report may kindly be taken on record and
place before the Hon'ble NGT for considaration,

Yours faithtully,

Encl: (As above). W\g
(J.N. Sharma)

Environmental Engineer
Copyto the: - 2]

v
1. Sh, G.M. Kawooss, Additional Standing Counsel for J&K Govt. in Hon'ble
NGT matters in New Delhi, for information and necessary action. This is
inreference to Govt. of J&K Order No. 8495-JK(LD) of 2022 Dated 12-10-
2022,
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4301692/2024/_0/0 CIH Forest

Before the Hon’ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 239 of 2024

INTHE MATTER OF "What Challenges Are Kashmiri Wetlands
Facing™

Status Report on behalf of Jammu and Kashmir Pollution Control Committee
pursuant to notice dated 29-02-2024 passed in OA No. 239 of 2024 titled “What

Challenges Are Kashmiri Wetlands Facing™

Background:

That the Hon'ble National Green Tnbunal vide notice Dated 29-02-2024 in

OA No. 239 of 2024 directed as tollows -

“Member Secretary, J&K PCC and Jammu and Kashmir Watiand Authority,
through Secretary, Forest, Ecology and Environment Department to
appear before the Hon'ble National Grean Tribunal on 13 March 2024
through Physical Hearng (with Hybnd Option), when you may appear
before the Hon'ble NGT through either in person or by a pleader duly

instructed, vith your report™
Status Report;

That in compliance to the notice passed which is reproduced herein above,

the status report with respect to Jammu & Kashmir Pollution Control Committee is
\ as follows:
-

Page1of2
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4301692/2024/0/0 CIH Forest

That the manitoring of (9) wetlands viz. Hokarsar, Mirgund, Manibugh,
Freshkaor, Chattiam, Kranchoo, Shaillbugh, Hygam and Manasbal is being done by
J&K Pollution Cantrol Committee, Based on the monitoring report, these wetlands
have been classified as 8, C & D as per the Designated Best Use of Water Quality
critena prascribed by the Cantral Poltution Control Board. The copy of classification

of wetland is appended as Annexure ‘A’

That the water quality monitoring of Dal Lake District Srinagar is being carried
out regularly by J&K PCC at twenty-four {24) locations Based on the monitonng
report, the Dal Lake |s classitied as class B as per the Designated Best Use of Water
Qualny critena prescribec by e Cenuat Polluton Control Board. The copy of

classification of wetland s appended as Annexure ‘B

That the water quality monitoring of Anchar Lake District Srinagar is being
carried out regularly by J&X PCC at tive (5) locations, Based on the monitoring
report, the Anchar Lake is classified as class B as par the Designated Best Use of
Water Quality criteria prescribed by the Central Poilution Control Board. The copy

of classification of wetland is appended as Annexure ‘C’,

That the water guality monitoring of Wular Lake District Bandipaora is being
carned out regularty by JEK PCC at elaven |11) locations. Based on the monitoring
report, the Wular Lake 1s classified as class B as per the Designated Best Use of
Water Quality criteria prescribed by the Central Pollution Control Board. The copy
of classification of wetland is appended as Annexure ‘D",

Prayer:
In the prenmises, It is therefore respectfully prayed that the status report may

kindly be taken on record for further directions before the Hon'ble National Green
Tribunal.

W an'M
[L.N. Sharma|
Environmental Engineer

JAK PCC
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4301692/2024/0/0 CIH Forest
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4301692/2024{0/0 CIH Forest

‘.
J&K Pollution Control committee ’hm Gute — E’
. <SEmgmeS  Office of The Regional Director - Kashmir
- ShieknuctoA lan Crmplex Rajbagh Kashimir
Classification of Dal Lake on the basis of Annual Average
S/ND  [Sampling spots 2022-23 2023.24
1{Dadgaie: 328 Class @ except BOD Class B except BOD
[Cless 8 except 800 and |Class B except BOD ang
2iNchru park 1309 Tolal cobform Totul coliform
3! Grund Paloce Ghat Closs B except Q0 Class 8 except BOD
& Neur Nuhgr STP: 3253 Class B except BOD Cass B excapt BOD
SINtshat Water lutake: 1201 Ciass 8 except BOD Class B eacept 50D
Class B ewcept Ll
6| Telbal entry: 3256 Class B except 80D Total coliform
7 |Near STP Habak: 3257 Class 8 except 80D Closs B except 30D
8! Near STP Hazratbal: 3258 Class 8 excapt 800 Class B except BOOD
9! Dobighat: 3259 Class 8 excapt BOO Ciass 8 euoapt 800
10| Chiaschinaris 3252 Class B excapt BOO  |Class 8 except total coliform|
11| Abisarpora: 3154 Class Bexcept 8O0 |Class 8
12| Somalank: 3260 Class B lass B except BOD
13| Napatyur: d0d) Highly Poliuted Highty Palluted
14| Jogllanknr: #02 Highdy Polluted Highly Poliyted
Class B except 2800 and [Class B except BOD and
15]Gotden Laked Tatal colitoem Total califarm
16/SKICC Backside Class B except 800 [Ciass € except BOD
17{Makal Park Point Class B exvept BOD Irom coliform
18| Seshut Gurdea Cass B except BOD Total codform
19| Near Shuiimar Channel Class 8 except BOD Class 8 except 30D
- m‘l’!ﬂﬁ'ﬂ: e
20! Hazrsthyl Ablution podm Class B except 80D Total coliform
21| Khonkhan Aren 1PS Class C except BOD Class C encept BOD
A E 5
|L 22| Ashuitigh Breidge: 4040 Class 8 axcept 800 Tatal califonn
23| Nigeen: 1262 Class B Class 9 oxcept 0O
24|Sadertal Chass B except BOD | Class 8 except 80D

Az
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 74239764,
4301692/2024/0/0 CIH Forest MmN &AURE —

o J&K Pollution Control committee
\"'. —, Office of The Regional Director - Kashmir
e Sttehb-ul-Alam Complex Rajbagh Kashme
Classification of Anchar Lake on the basis of Annual Average

5/NG  |Samgpling spots 2022-23 2023-24
1 Archar loke: Near Sangam: 4045 Polluted Opllutad
2| Anchar lake: Cenmtrul Anchar: 4044 Class B except BOO Class B except BOD
3! Anchar lake: Sindh Entry: 4043 Class 8 Cass B
1
| 4|Anchar iake- Near lerab Sahab: 4047  [Polluted Poliuted
| S{Ancher lake: Near SKIMS Soura: 4046 |Poliuted Poliuted
Micrablological analysis not done
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
301692/2024/0/0 CIH Forest s
=9 e Aanecn—p

‘ J&K Pollution Control committee
w Ottice of he Regionan! Director - Kashemic
StiekB-ul-Alam Complos Rajrogh Kashmir
Classification of Wular Lake on the basis of Annual Anng

S/NG _ [Sampiing spots 2022-23*
i 1i5aderkot: 4045 Class B except BOD Class 8 except 80D
2|{Banwarl Cass B except BOD Class B
Class B except total
3| NadihoK Erin Nalluh): 3266 {!ass B excapt BOD coliform
Class B except total
4| Zalwum: d04% Class B excapt 800 coliform
Class B except total
s‘.uhuugw Class 8 coliform
Clazs B oxcept total
Kanlharh: 3265 Class 8 coliform
Class 8 except total
7IWatlaty: 3264 Ciass B colifarm
8| Ningli: 3263 Class B Class B
9{Carrorn <5 8 gxcopt 80D {Class B
Class 8 except total
10/ Hathlangos Class B coliform
I : L1355 B except total
11| Turthagh Class 8 coliform

Microblological analysis not done

o
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4430399/2024/0/0 CIH Forest

Annexure 'IV'

Jammu and Kashmir Pollution Control Committee

Parvesh S8havan, Farest Complex
Transport Nagar, Jammu 180 D06

Sik Factory Road
Rapagh Snnagar, 150 008

A ,_ ) o~ LiFE
Taf- 0163 JNHECT mad - memtenecetm RpooRgmen con iy
Financial Commissioner (Additional Chief Secretary)
Department of Forest, Ecological and Environment,
Jammu / Srinagar
No.: JKPCC/Sc./OA-239/2024/ 332, Date: {1-05-2024

Sub: In re: News items appearing in Kashmir Life dated: 02.02.2024 entitled
“What Challenges are Kashmiri Wetlands Facing?”
Ref: No. JKPCC/SC/OA-239/2024/3155; dt. 29.04.2024.

Sir,

Kindly refer to this office Communication No. JKPCC/SC/OA-239/2024/3155;
dt. 29.04.2024 on the subject cited above. In this connection, | am directed to
enclose herewith the reguisite information with respect to classification of
various wetlands of Kashmir Division on the basis of Annual Average as
per the designated best use of water quality criteria prescribed by CPCB

and Numerical data for water quality for kind information.

Submitted for kind information please.

Yours faithfully,

ekt mny

hansham Singh) JKAS
Member Secretary J’I-S")-}
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
4430399/2024/0/0 CIH Forest

S5

Kegionul Director,
JER Pollution Control Committee,
hushialr

NO:

Subject: « Hoa'ble NGT direction dr: 15052024
hashmie Life dated : 020272024 Entitled

Ref.

sir,

: ;_..;;_ J & K Pollution Coatrol Committee
w Shickh-ul-Alam Complex Rajbagh Kashmir
c

s POOROK/W. Lab 7 2425/ 13 Dated:- 040472024

IR PCCSCIOA23%2024/899-90) duted 3002024

" Wiat challenges ure Kashanirl Wetlanids Facing"

Wity segurd W the nsiler captionod In the sabject kindly find attached herewish Analysis reparts of
s Lakesiveslunds of Kashanir division The waler quality s of these wetlands in respect af verus
Lhaslo-chemics parameters is as unders-

| She | Name of Waier No, of | Status of water Quality In ternss Of Class, B (Organized sutdoor
l Gody Monitoring Bathtog)water quality eriteria CPCB
locationy
| ¥ Wulas Lake 1 Toe w5t analysis reports for the months of March and Apeil 2024
Hundipory reved that out of 11 monitoring locations o Jocations viz Garoors
l" =nd Zalwan $o not qualify class B water quality criteria . M
) \ochar Lukeo / o3 e test analysis repoets for the moatas of Aped 2024 reveal that
| | Stinugas - out of 05 monitoring kocstions three locations 4o mot guslity class
| B water quallty eriteria —
j, 1al Lk 24 The test soalysis reports for the monihs of Micch and Apal 2024
Hrinagu revenl that out of 24 maonitocing locstians nome of the lucation
= Qualify cluss B witer gual?_lz criferia
4 Hukarsur wetland a3 The st analysls reports for the months of Apell 2024 reveal that
= | Sriasga/Badgam aut 6" 03 moaitoring locagions 2 lacations do not qualify olass B
I water guality criteria o
5, Murashal Take a3 The test anulysis reports for the months of April 2023 reveal tat ol
& Ganderbal maoniiring locations qualify cliss B water quality criveria " _J
o, Shalibegn wertand 03 The test wnalysis repoets foe the moeaths of April 2024 reveal
Gundertul out of 03 manitoring locations 2 lecations do not qualify chuss B
waler quality criterin
7 Hygum wettand 03 Th:lzulmlyslsmpm:formcmonﬁud Apeil 2024 reveal that =i|
Pampane Pulwumy movilening locations quality class B waier gg criteria
A Freshkoori 02 I‘belaunmlnhm&rdmcm April 2024 rovesl that
Pampore Pulwama noae of' the Jocations qualify class B water qualit criterin
9. Kearchoo 03 The st snalysis reports for the months of Apeal 2024 reveal that
J | Fampore Fulwama wone of the locations yualify class B water guality criteria n
10| Chstlamn 05 The we=t analysis reports for the months of Apeil 2024 revesl thai
Fampore Falwama out of (13 monitaring locations 2 lacations do not Gualify class B
- wWater ualicy eritena
1. | Masibugh a2 muwulyxismpuulormcmouhso(ApﬂMJmmltm
| Pampere Polwaima nane of the locations quality cluss B water qualicy criseria

Suby

mited Jor fay our of information and further secessary action plesuse,

Enclosures- 10 gheeis

Yours Faithfully

UC Water Igbr
Srinagar
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

J&K Pollution Control committee

—ii,

w

Date of Sampling:-05/03/2024

Anolysis Report

Office of The Regional Director - Kashmir
Shiekh-ub-Alam Complet Rajbagh Kashuir

Physico Chemical Characteristics of Wular Lake for the Month of March, 2024

S/ . T
N [Sampling Alr  |Water JM....S Phosph [Nitroge |Sutphat [Herdnas Magnesi[Alkatinit Turbidn
O |spots Tomp [Temp |pH tivity |TDS [DO |COD |BOD  |[ate n 0 s Calcium |um y Chicridely
1[Saderkot: 4048 | 100 9.5 8.1 196 104 98 M7 10 0119 | 0,708 | 21.51 | 1500 | 2645 | 2041 | 600 250 30
21 Banwart 150 10.0 7.86G 171 a0 100 | 278 1.5 D075 | OS04 | 395 | 1500 | 3607 | 1458 ] 740 200 a0
3| Nullahj: 3266 180 | 121 | 716 | 104 55 100§ 278 | 28 01120558 ] 11.66| 1460 ] 2665] 583 | 460 | 220 | no
Al Zalwan: 4049 125 its8 | 7.7 17 126 95 36,5 3T A6 0402 1318 ] 1.0 41.68] 874 | 96.0 24.0 a0
| 5[Ashtingoo 15 129 | 784 | 139 98 10 330 28 [0,126] 04982030 | 1200 3366 871 | 300 | 240 | 70
Raniliaih;
6{3265 13 10 | 7.84 | 142 100 99 | 3301 29 1010209122136 1400 | 40881 923 | 360 | 260 | s0
7| Wartab: 3164 12.6 El 8.1 196 138 | 100 | 29561 25 | 102 0588 27.87 | 1840|5050 14.09] 880 | 260 5.0
8| NViagli: 3263 B 12| 815 23 159 08 | 260 | 24 [ 001130504 3181 1700 4369 ) 13.60] 920 | 24.0 3.0
9| Garrora 19.5 3 7.50 | 273 145 94 | 38251 40 0143|0498 ] 3984 ) 1520} 48| 777 | 70 | 320 | 80
o | Hathlungoo 18] 9.7 | 80| 212 142 92 60 | 25 | 0023 0642) 22,57 230004809 ) 26.73 ] 980 | 24.0 | 120
#| Tulhagh 156 | 11LO] 275 | 11 123 89 278 10 JOde | 0xin] 3272 2060 46492187 #00 | 240 | 6.0
Fromary water guality .
triterie for Mathing | | B 6.5 35| L *>Semg/ 1 <Imp/l|_ 1 . " - -
e 1)

2All Values are in mg/l except pH, JSurbidity & Temperature.
Samples collectad by officials of Wular Developmant Authority
Analyzed by

C xd.,_ W

«rﬂ!r/.ﬂ

1/C Water lab
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

J&K Pollution Control committee
1. Office of The Regional Director — Kashmir

4 Shickh-ul-Alam Comples Rajbagh Kashmir
< Analysis Report

Physico Chemical Characteristics of Wular Lake for the Month of April, 2024
Date of Sampling:-22/04/2024
ST -

T
N [Sampling Air T-s_. Condu Phosph | Amen g;wti’ Tet._ Alkalinit i taisie
0 |spots Tomp |Temp |pM  |ctivity JTDS (DO [cop (80D fme [ e Cascium y

1{Saderkot: 4048 | 21 .0) 200  8.44) 205.0 _8.0— 9, 26.) 221 0.1 .o_ 0.66) 27,871 10| 34.46] 5.83] 500 Nu.o_ 13.0
2{Banwarl 20 18] 835 191.0] 101,0 77| 28,03 24) 0.074) 1152 53 O] 10.08f 9.72) 100.0 _w.o_ 10,0/
Nadihak Erin
3| Nilkah): 3266 182] 195] 8.08f 720] 400| 100]| 1684 I.5] 0.063] 0.726] 6,96 841 2004 8326] 460| 160] 220
Al Zalwan: 4049 25.50 2051 1049 [18.0] - 60.0 8.7] 2055 220 0,100f 069 (1.66 2] 26451 874 S520f 100 7
5[ Ashtingoo 235 20 781 14301 760 10.1] 18.69 2.0] 0.093] 0.834] 9.49 48] 28.85] 3.8% .d_—.o— 16,0 6.0
Kanilraih:
63265 25 23 801 170.00 0| 03] 26.16] 3.0 0209 0.768] 1363 100f 312860 437 96 14.0 8.0
7| Wattah: 3264 22.1 169 807 172.0 c_.or 2.0] 18,69 Z0) 0419 0.768] 1545 144] 40:38] 291 &4 :_ 16.0 6.0
8| Ninghi: 3263 20 176] 802 2020 -g‘o_ 75| 16,82 151 0.12] 0.621] 1908 110} 3607 4386 co.c_ 12.0 10
9|Girrora 190 175} &30 202.0] 106,0 9.5] 2429 26| 009 066 3833 1204 35270 7.77 mu.c— 204 9.0
# | Hathtangoo 230 192] 811] 1700] 9.0 891 1682 20 0.0i5] 0.864| 17.72 120f 4008 48561 860 1200 100
M| Tulbagh 2500 200] 8.11) 204.0f 107.0 73] 20.35 20 AST) Lo} 102 2 A168) 6.8 94.0f 120 8.0
Primary water guality
criteria fr Bathing (| . 6.5-85|_ ik Sl | <Fregh | g e e 3 i i - =
o

*All Values ure in mg/l except pH, turbidity & Temperature.
Samples collected by officials of Wular Development Authority

Analyzed by LC Water tab

.‘.V_.. e
A
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

J&K Pollution Control committee

JAK
- T Office of The Regional Director — Kashmir
ﬂq Shiekh-ub-Alam Comples Rajbagh Kashmir
PCC Analysis Report
Physico Chemical Characteristics of Anchar Lake for the Month of April, 2024
Date of ?BE.@EBN& ) - : o P
; ]
Sampling Al (Waner Condu Phosph | Amm Hardne Magne [Alkalin|Chlord | Terhid
spots Temp [Temp  |pll vy [TDS 0O [COD [BOD Jate  [Nit  [Salphate [ss Caleium  [simm ity e Ity
Aochar lake:
NearSangam: | 301 | 194 | 782 | 340 |is60| 41 | 400 | 34 |o200]| 189 | 2757 | 0% S [ 1652) 1240 400 | S0
140458
Anchar bake:
Central 20 195 | 770 ) 360 [2000) 78 | 320 | 25 02200 0722 4045 | 220 | 6072 | 1749 1960 420 | 70
2iAachar: 4044
Anchar lake:
Sindh Entry: 193 175 | 206 | 372 [2100] 83 |2400] 25 |oo%0| oes2| v8s | 258 | sest | 2518) 1620 200 | 30
S|4043
Anchar lake:
Near Jenab 20 193 | 760 | 39 [ 1920] 48 | 640 | 75 Jo234) 200 | 1545 | 262 ST7L | 2867 1520] 420 | 40
41Sahnb: 4047
Anchar lake:
Near SKIMS | 200 | 194 | 736 [ 338 1380 52 [ 640 | 65 |o231]| 100 | 2050 | 198 | o002z | 1097] 1200] 480 | 30
SiSeura: 046
Frimary water quakay
criteris far Bardiog { clim | % 6.5 2.5 i sSeng/l| <3mg/l| _ o _ L - 9
B = = 3

—+All Values are in mg/l except pH, turbidity & Temperatare,

Sumples collected by
”

B

Analyzed by

-

,y\ >
R

N

~ . .
PR S N e

Ivﬂ_iwﬂ

1/C Water lab



375

R J&K Pollution Control committee
Office of The Regional Director — Kashmir
Qﬂfi Shirhd-whAlam Complex Rajbazh Kashuir

Analysis Report
Physico Chemical Characteristics of Dal Lake for the Month of March, 2024

DATE OF SAMPLING:- 18/03/2024
S7

N Alr | Water ndne [Pwasph [aam  [Sutphat [Hardne [Calcin [Magoes .:ELQ..&.. Turbidi
t3

Q_[sampling spots [Temp [Temp |ot (™ hos o |con  [sop e | INu e ™ [ty

1 [Potese=i2si 193 [ 141 | 813 | 2290)1350| 70 | s60 | 53 | 0088 069 | 12.27| 230 [s5290] 23.81] 130 | 200 | 80

Nehrupark 390 | 194 | 152 | 878 | 229.0| 1360 850 | 400 37 |0.086)070812.72| 180 | 5290 10.66] 128 280 | 40

~N

g|Prinbeethn | 195 | 155 | 890 | 22201340 7.5 | 640 | 59 | 0074|0672 1272 190 5290 | 18.09 " 50" 200 | s0

~
aprs | 190°| 168 [ 902 | 2310{1380] 50 | s60 | 60 |0070] 1.028 | 23.08 196 |57.71| 12.63 ....w 289 so0
[

shoar e 195 | 17 | 843 2180 1340] 37 | s60 | ss 00621 1.206 | 2696 | 234 [s611]3492] 138 | 200 | 60

gl ez x| 195 | 21 | 271 | 269.0 167.0 112.0 | 183 | 108 | 1.752 | 6423 | 260 |s8s2{27.70] 130 | 160 | 340
gl | 198 | 202 | 765 | 2540 1510 1200 | 235 | 0.132| 1.668 | 6378 | 286 | 7895 | 22.84| 135 | 240 200
St 195 | 21 | 815 [ 255.0 | 1610 120 | 158 (0098 | 1134 | 47.41| 264 |67.33| 2332 133 | 200 | 100

B asrsihat: 3258

o] Desighae 120 | 20.0 | 195 | 315 | 263.0] 1610 1040 | 121 1 0073] 0381 | 4090| 204 |s4.12] 1069 130 | 320 | 70

Lol LIS ]
10[Crarchinens: szaz) 198 | 162 | 9.30 1221.0) 1320 89 | 320 | 40 | 0043|0702 1575 166 | 99.69 1020 e | 280 70

Abak 3 frap—
= rorai o 19 [ 165 [ 901 )2220)1300| 50 [ 560 | 48 [0086( 0.69 | 1202) 198 5611 2009 200 | 110

12} semntenk: 3340 205 12 352 | 255.0| 1570)] 79 56.0 50 0085|0838 | 4393 210 [ 6092 14.00 140 | 200 | 90

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

2All Values are in mg/l except pH, ,turbidity & Temperature.

Rl

Samples collected by Analyzed by I/C Water (36

SN
-n.ﬂ\/ll./.i ..ﬁ. A
S -~ \l..g
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

0 J&K Pollution Control committee
ﬁ‘ Office of The Regional Director - Kashmir
- ShiekSub-Alam Complex Rajbagh Kashmir
Analysis Report
Physico Chemical Characteristics of Dal Lake for the Month of March, 2024
DATE OF SAMPLING:- 18/03/2024

s/ -~ = —

N |Sampling  [Air  |Water Condu| Phosp (Amm [Sulph |Hardn [Calciu [Magne|Alkali |Chiorl [Turbid

0 |[spots Temp [Temp [pH clivity TDS [DO [COD [BOD [hate [Nit ate ess  [m sium [nity |de ity
Nayudyar:

13 SH > 21.7 [ 19.3 | 810 | 2950 | 188.0| 3.0 | 1120 | 165 | 0,147 | 2.25 | sa5¢| 210 | 4969 2089 | 210 | 630 | 1200
Jugilankar: .

18le042 22 | 195 | 312 | 3060 195.0| 23 | 1200 | 180 |0.152) 233 | s5.14| 220 |s8s1| 1798 212 | 640 | 140

15|Golisen Loke:o] '3-7 | 198 [ B.54 | 2280 1340 75 | 400 | 41 [o0062| 075 (1212 220 |s1.30] 2235 140 | 240 | a0

"~
16|Backside 195 | 16 (881 |2340(1420)| 74 | 480 | 50 |0097| 0672|1878 240 | 6252 20.41 e | 240 | 150
M

Makai Park =

171Point 176 | 163 | 9.02 [ 2260 1330| 82 | 430 | 50 |0043| 0633 | 2196] 240 |6a12] 19.44 v | 360 | BO

at

18lGarden 185 | 17.0 | 836 | 2460 1480| 24 | 560 | 6.2 |0.063|0.774 [48.17| 260 [46.49|3a.09 (™| 250 | 50
Near

191Shakanar 188 | 17.5 | 832 | 260.0{ 1570} 90 [ 560 | 58 |0.076|0.702| 47.87| 276 | sas0| 3002 158 | 280 | 60
Frvatbal

20| Ablution poine| 210 | 198 [ 8.47 [ 250.0{ 159.0 800 | 91 |0073| 1.07 |43.02| 280 |65.73| 2818 130 | 280 | %0
Khonlhan

21lAves 1P 20 | 150 | 755 246011450 62 | 640 | 66 |0.200] 0798|1302 180 | 4809/ 1453| 140 | 280 | s0

z.ul{. #4215 | 120 | 308 | 257.0] 1620 720 | 76 | 0047 116 [4196] 192 | 52,10 15.06 [0 200 | 30

23| Nigeen: 1262 | 208 | 18.0 | 510 | 260.0) 189.0 800 | 95 1 0.059)0954)50.75| 170 [49.69| 1017 | 220 | 8o

28{Ssdertint 200 190 | 342 | 2680][ 173.0 960 | 12.1 | 0130 | 1362 | 55.75| 250 | 6412|2187 | 142 | 280 | 110

=All Values are in mgll except pH, J[urbidity & Temperature.

L AN

Samples collacted by Analyzod by 1/C Water lab

- 0
A _
258

»
» \. d
AN TN
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

—tR,

N4

J&K Pollution Control committee

Office of The Regional Director — Kashmir
Shiekh-ul-Alim Complex Rajbagh Kashmir

Analysis Report
FCC Physico Chemical Characteristics of Dal Lake for the Month of April, 2024
wb.qm OF SAMPLING:- 22/04/2024
N |ar T | [Com) 1 | Phosp [Amm T.!.- Hardne xot_f..u Alkatini [Chlorid | Turbidi|
|0 |ssmipling spots{Temp |Temp [pH "™V Iios  Joo [cop  [soo [nate [Nt fte @ |ss shum |ty ty
1[PrReseazst 2.2 | 227 | 813 | 2660|1430 | 86 | 4167 | 4 |002a(0.74a23.43 | 2000|5210 | 17.01] 160 | 220 | 73
e 0 | 242 | 223 | 9.04 | 25501 132.0) 6.20 | 333 | 39 |oon| os1 | 1631 1880 5611 ] 1186 | 10| 3.7
3[ e Penee i | 245 | 225 | 9.01 | 2580 1380 9.2 | 583 | 53 |0063|0.726] 19.99( 1900 | 4839 | 14,00 " | 240 | 6a
ahra | 248 | 235 | 435 (2090|1330 9 | s00 | 50 |0108] 0852|2651 | 1650 | 48,09 | 1119 140 | 200 | 178
shaer 1 245 | 215 | 839 | 2520 1300 95 | 4917 | 51 |cors]oss 19.39 | 158.0 | 48.09| 9.23 | 144 | 200 | 69
gl Tty n2se | 238 | 215 | 939 | 2080/ 1100 108.0 | 13.7 [ 0.094 [ 0.954 | 17.54 | 1500 [ 4163 | 1217 [™" 160 | 7.0
ghiry e | 242 | 200 | 9.15 | 1980/ 1080 1000 | 521 0093|0816 159 | 1240 3607 | 826 |""2"| 150 | s0
haeromai sz | 252 | 211 | 91 [ 2030/ 1070 750 | 73 1010310732 | 17.24 | 124.0 [ w008 | 583 ["3% 120 ] a0
9} tebigha: 29 | 253 | 202 | 9.02 [ 2000 1060 3833 | 45 | 0069 0816|1560 | 144.0 | 43.09 | 583 [""™ 130 | a0
10[Charchieurt: 1asz] 235 | 237 | 832 124501 1320 102 [ 333 | 51 (0052|0696 | 206 | 2140 4569] 2030] w6 [ 180 35
11 ..,Nw.u........... 29.7 | 234 | 903 | 2380|1270 96 | 250 | 3 |ooss|ose8] 2363 15903927 135 T ] 200 32
12/ Siantset: $260 254 219 | 869 | 1110) 1120 106 | 4167 02 0031 0653 | 1318 1460 ) a2.09 | 631 120 220 54

—All Values are in mg/l except pH, Jurbidity & Temperature,

Samples collected by
S

N

Analyzed

f

by

S
:

k.f..rﬁ

1/C Water 15b
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

e 1

ST 4

PCC

J&K Pollution Control committee
Office of The Regional Director - Kashmir
Shickb-ol-Alam Complex Rajbagh Kastmir
Analysis Report

Physico Chemical Characteristics of Dal Lake for the Month of April, 2024

DATE OF SAMPLING:- 22/04/2024

ﬂ Sampling  |Air  |Water |  lcondu) [ | | _wao&.?!.. Sulph- [Hardn |Calciu l-n:oﬁg Chlori |Turbid

O [spots Tomp fTemp [pH _|ctivity [TOS DO [cOD [BOD [hate [Nt [ate [ess |m sium |nity [de ity
Na ar:

13 S.v.a& 24 | 195 726 [ 2770 | 1440| 40 | 6667 | 70 |oas2| 161 |17.11] 1700/ sas 826 | 134 | 180 | s0
Jogilankar:

1al4002 24 | 182 | 75 (2690)|1430| 3.9 | 6667 | 60 [o0111 148 | 1696 | 1340 [ 46.40 437 | 142 | 140 | 40

15[Golden Lakeso| 233 | 225 | 887 [ 2460 1370) 99 | 583 | 48 | 031 | 101 | 1636 2080 48.00 | 2028 an'| 120 | 66
SKICC

16! Buckside 24.7 | 234 | 846 | 249.0)| 1320/ 108 | 5000 [ 5.3 [0059]|0.792| 309 | 164.0] 4453 1263]| 146 | 200 | 62
Makai Park

17 Poine 246 | 233 | 849 | 2480|1310 103 | 333 | 36 |0065| 0.0 | 27.42 | 2160 46.49] 241 150 | 160 | 73
Nishat

18]Carden 241 | 218 | 848 | 2450( 1300 97 | 467 | a1 |0102| 0738 17.72| 1560 969 277 | 138 | 130 | 80
Near

191Shatimar 239 18| a1 | 2330} 1230 3833 | 55 10087 081 | 1863 1940 e6.49 | 1895 120 | 19.0 | 160
Hazeathal LTI

20]Ablatien point| 238 | 225 [ 9.25 | 1820] 970 8667 | 7.7 |0.082( 0.78 | 14.08| 1260 | 4083 | 5.83 |"*™™ 150 | 50
Khonkhan

21|Aves 1ps 201 | 181 | 755 | 269.0 | 4400| 48 | 4167 | 43 [o0s0a] 1.152] 1454 1640 521 | 82 | 150 | 20| 3.0

salwie = 254 | 185 | 893 | 200 1280 833 | 58 [0197|0.785) 1605 | 196.0 | 47.29 [ 1395 [****| 180 | 40

23|Nigeen: 3262 | 255 | 195 [ 9.12 | 2550 1370 300 | 58 1007 (0918]2636) 182.0| 5611 102 [""| 220 | 50

salSaderbal 255 | 216 | 845 | 2770 1470 200 | 57 [0078)1068| 26.2 | 182.0( 4809 | 1506| 140 | 240 | 6o

2All Values are in mg/l except pH, turbidity & Temperature.

nrrlrra

Samples collected by

=N

Analyzed by

XD

I/CWater laly
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

= J&K Pollution Control Committee
Shickh-ul-Alam Complex Rajbagh Kashie
Analysis Report
Physico Chemical Characteristics of various Wetlands of Kashmir Division
| Hokarsar Budgam Manasbal Lake T
LOCATION Inlet | Cantre | Outiet | fnlet | Cortra | Outhet [ AT
Date of Sampling:- 22-04-2024 22-04-2024 E—— e codes
S.no -
1 |Air Temp. "C 260 310 30.0 19.1 24.0 200
2 |Water Temp, "C 204 20.5 18.5 16.5 21 18.1 &
3 |pH 83.16 3.08 8.26 3.38 3.4 8.19 6.5 -85
4 |Conductivity uslcm 340.0 3000 3330 267.0 262.0 2730 =
5 |TDS 184.0 1580 176.0 147.0 144.0 150.0 =
6 |0.O 8.5 50 6.0 8.5 100 8.0 vm..:mx_
7 |€.0.D 37.00 26.40 33.94 14.95 131.08 13.08 =
3 |B.OD 4.00 26 3.20 1.40 1,00 1.00 < 3me/l
9 |Phosphate 0.712 0,131 0.168 0009 | 009 | 0.051 .
10 | smmonical Nitrogen | 326 | 1450 | 0s76 | 0384 | 0444 | 0724 s
11 |Sulphate 27.57 15.16 11.21 22.42 24.08 33.33 =
12 |Hardness 153.0 186.0 204.0 186.0 172.0 168.0 =2 X
13 |Calcium 43.28 47.29 52.10 42.48 39.27 34.46
14 |Magnesium 12.15 16.52 17.98 19.44 17.98 19.92
15 |Total Alkalinity 168.0 1760 1700 120.0 110.0 1260 >
16 {Chloride 24.0 24.0 26.0 20.0 14.0 16.0 =
17 |Turbidity NTU 930 45.0 26.0 3.0 4.0 3.0 Y
-All Values are in mg/l axcept pH, conductivity, Turbidity & Temperature.
Samples collected and submitted for analysis by WilkdLife wetland division
Analysis resuils are confined lo the Samplas Submitted for Analysis h
Analyzed by \C Em.mﬁr&

10
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File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/2024/0/0 CIH Forest

— A J&K Pollution Control committee
ﬂ:.‘ Office of The Regional Director -~ Kashmir
Analysis Report
Physico Chemical Characteristics of various Wetlands of Kashmir Division
| Shallbugh Ganderbal Hygam Baramulla Freshkroori Pulwama
LOCATION Infet |centre  [Outret it | Centrs | Outlet [inlet Centre St auality ciarts fos
outdoor Bathing|Organired) |
Date of Sampling:- 22-04-2024 _ 21-04-2024 23-04-2024 A ] T
L |Air Temp. 'C 22.9 30.2 13.3 18.0 16.0 15.0 20.0 20.9
2 |Water Temp. °C 17.1 16.7 19.5 20.0 18.0 17.0 13.6 19.0 i
3 |pH 7.25 7.60 7.81 8.08 7.91 830 9.58 845 6.5 -85
4  [Conductivity usicm 324.0 392.0 326.0 236.0 216.0 2310 501.0 607.0 =
5 |T.DS 173.0 207.0 172.0 1303 1200 127.8 2320 331.0 4
&5 |D.O 29 31 $.0 6.9 5.1 2.0 20 38 >Smg/fl
7 [C.0.D 72.00 48.00 32.00 26.16 18.69 24.29 9600 | 104.00 B
3 |B.O.D 7.90 4,40 2.280 2.3 15 2.0 14.8 15.2 < 3Img/]
3 |Phosphate 0400 | 0529 | 0347 | 0213 | 0473 | 0117 | 0178 | 0218 =
N Iammsncanwosin. | 20 | 288 | 221 | zao [ wom | uis | 226 | 2so £
11 |Sulphate 2878 | 4954 | 1939 35.90 2833 | 11360 | 3302 32,57 A
12 |Hardness 210.0 240.0 186.0 134 114 138.00 216.0 266.0 2
13 |Calcium 54.50 52.10 45,69 33.66 34.45 35.27 43.1 76.15
14 |Magnesium 1798 | 26.73 | 17.49 12,15 5.8 12.15 233 13.46
I M2
15 [Total Atkatinity 2020, 2100/ 180.0 1220 1260| 1350 [ota 280.0
16 |Chioride 24.0 46.0 26.0 30.0 28.0 24.G 80.0 84.0 %
17 |Turbidity NTU 19.0 3.0 5.0 1340 906 265 | 250 230
-All Values are in mg/l except pH, conductiv ty, Turbidity & Temperaturs
Samples collected and submitted for analysis by WildLife wetland division
Analysis resulls are confined to the Samples Submitted for Analysis
R
Analyzed by I/C Water Lab

N
sy XY

\

-~

11



381

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

4430399/202470/0 CIH Forest

% J&K Pollution Control Committee
e Shiekh-al-Atam Complex Raghagh Kashimiz
Analysis Report
Physico Chemical Characteristics of various Wetlands of Kashmir Division
| Kranchoo pampore Chatlam Pampore Manibugh Pulwama |
LOCATION tniet [Centre  [Outlet [intet |Centre  [Outlet  [inlet | Conte | slhg “s
Date of Sampling:- 23-04-2024 : 23-04-2024 | 23-04-2024 das®)
S.no i

1 |Air Temp. *C 225 235 23.0 17.8 15.0 18.0 23.0 24.0

2 |Waster Temp. °C 21.0 215 19 15.6 14.5 16.3 19.5 20.5 >

3 |pH 7.66 7.39 7.61 7.58 3.42 7.61 8.01 8.42 6.5 -85
4 |Conductivity psicm 5700 | 4430 | 5610 | 4160 | 3140 4450 | 940.0 780.0 =

5 |T.D.S 3120 | 2450 | 307.0 | 2200 | 4350 2450 | 5140 | a330 _

6 |D.O 5.8 40 3.4 43 5.6 5.0 45 6.7 >S5mg/|
7 lcoD §7.29 11.78 2804 | 3924 | 6542 | 2800 | 4298 | 39.24 =

8 |B.OD 5.7 35 3.30 3.50 5.7 2.9 4.10 3.2 < 3mg/)
9 |Phosphate 0323 | 0084 | 0064 | 0.1000 | 0.109 0.089 1,14 1.06 i

' | ammonicat Nitrogen | 1572 | 1056 | 0688 | 0504 | 1030 | case | 114 | 1060

11 |Sulphate 13.33 5.45 4.84 7.57 13.48 8.33 3.480 | 5.450 ¥

12 |Hardnoss 284.0 2260 | 3040 | 2540 126.0 1600 | 4360 | 3600 =

13 |Calcium 4889 | s0s0 | 7214 | 5050 | 23.09 3206 | 12263 | 96.19
14 |Magnesium 39.36 3061 | 3013 | 3110 16.0 1944 | 3157 | 29.16
15 [Total Alkalinity 286.0 3000 | 3600 | 2600 | 4500 2620 | 5900 | 3400 2
16 |Chloride 220 200 34.0 10.0 700 23.0 48.0 330 2
17 [Turbidity NTU 7.0 0.0 20 4.0 io 10 15.0 11.0 .

-2All Values ara in mgf except pH, conductivity, Turbidity & Temperature.
Samples collected and submitted for analysis by WilkdLife wetland division
Analysis results are confined to the Samples Submitted for Analysis

Xudo

Analyzed by € Water Lab

12
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Government of Jammu nnd Kashmir,
Forest, Ecology & Environment Department,
Clvil Sceretarint, J&K

MOST URGENT
TIME BOUND
PCCF (Wildlife)/Chief Wildlife Warden,
J&K.
APCCF/Chief Executive Director,
WUCMA, Kashmir.
No. FST-Lit/104/2024(7423976) Dated:18-05-2024

Subject:- OA No0.239/2024 In News item titled “What Challenges Are
Kashmiri Wetlands Facing?” appearing in Kashmir Life
dated 02.02.2024.

Sir,

| am directed to forward herewith a copy of order dated
13.03.2024 passed by the Hon'ble National Green Tribunal, in the above titled
subject, and request you to kindly fumish reply/response in the matter, today

positively.
Yours faithfully,
/:,"'P —
(Vivek|Modi)
Special Secretary (Technical)
Encls:A/A.
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Telephone: 0194-2312453 g e-mail: pewucmat@gmail.com
{c:'.' e Annexure VI
—\ Govt, of Jammu & Kashmir
M WULAR CONSERVATION AND MANAGEMENT AUTHORITY KASHMIR
) Forest Complex Rajbagh Srinagar (Near Silk factory) -190008

——

Special Secretary (Technical)
Forest, Ecology & Environment Department,
Civil Sectt. Srinagar

No: - PCICATAWWUCMA/24/ DT0 —~T_ Dated: - Do -05-2024.

Sub:- OA No. 239/2024 in News item titled "What Challenges are Kashmiri Wetlands
~acing" appearing in Kashmir Life dated: 02.02.2024
Sir,

Apropos to the subject, i am directed to enclose herewith the reply/response in the

matter for favour of information and further necessary action at your end please.

ours Faithfully

Encl: Report .
[
Poj ordjnator,
CMA

Copy submitted to the: .
1. Chief Executive Director, Wular Conservation and Management Authority-Kashmir

for information please.
2. Coordinator Water Management WUCMA for information.
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Government of Jammu & Kashmir
WULAR CONSERVATION AND MANAGEMENT AUTHORITY KASHMIR
Forest Complex Rajbagh Srinagar (Near Sik factory) -190008, ersnil-cedwucmn | 0F goail.com

Sub: Status report w.r.t Wular lake in O.A no 2392024 in News item titled
J "What Challenges Are Kosluwivi Wetlands Facing?” appearing in
£ Kashmir Life dated 02.02.2024

Introduction
Wular Lake forms a part of river Jhelum basin which is a sub-basin of
Indus River. Wular Lake is one of the largest freshwater lakes of Asia. Wular
with its associated wetlands suppart rich biodiversity and provides habitat to
migratory birds within Central Asia flyover. This lake is the largest fisheries
resource in Kashmir valley supporting livelihoods of large human population
living along its fringes. The Wular and its associated wetlands protect the
Kashour Valley from floods as well as maintains the flow to support
agriculture and hydro-power generation. Recognizing importance of this
wetland for its biodiversity and sccio-economic values, the lake was
designated as Wetland of International Importance under Ramsar
Convention in 1990,

The State Government formally constituted the “Wular Conservation and
Management Authority” (WUCMA) in 2012 vide SRO-311 & 314 of 2012
under the ] & K Development Act of 1970 and the Authority came into
existence in 2011-2012 The Authority has been given the task of conservation
and preservation of the Wular lake and its feeder channels as well as the
treatment of its catchment area falling under Erin and Madhumati watersheds
in district Bandipora. In the instant application the Hon'ble NGT in its order
dated: 13-03-2024 have raised concerns about four main issues of
encroachment, sedimentabion, water quality monitoring and solid waste
management, thereby, seeking response from the respondents. The response

to these concerns in case of Wular lake is submitted as under;

1.  Demarcation and removal of Encroachment:The Demarcation of the Wular
Lake has been carried oul as per revenue record amnd stands completed, 1159
concrete boundary pillars have been fixed all over the periphery of the Lake.
The boundary line is duly digitized using GPS & Remote sensing technology
and each boundary pillar is geo-referenced. Net area of Walar Lake at present
is 130 Square Kilometres. Further consolidation is being done by developing

PN I Y 6 PPN o USSR
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bund around the lake periphery and fencing the encroachment vulnerable
arcas. 0.20% of Wular is under encroachment with an area of 531 kanals and 08
Marlas {26.59 Ha) and 369 Kanals and 04Marlas (18.47 Ha) have been evicted
and the process for eviclion of balance encroachment is going on. All efforts are
made to retrieve the balance encroachments from Wular Lake in which officials
of Revenue, Forest & WUCMA departmenis are working in tandem and with
synergy to remove encroachments from Wular lake. The encroachments under
plantations and  cultivations are being periodically removed with bund
consolidation around the lake.

2. Catchment area treatment: To arrest soil erosion and prevent sedimentation of
the lake, afforestation activities and soil & water conservation measures have
been carried out in immediate catchment of Wular lake. So for2952 Ha of
degraded area have been treated with 32.0 lakh plants planted in Madhumati
and Erin catchments to rehabilitate the degraded catchment. Small scale
engineering measures including construction of check dams, landslide control
structures, stream bank protection are also frequently done for Catchment area
treatment. So far 56960 Cum of DRSM and 43956 Cum of Crates have been
carried out for augmenting soil, conservation measures in highly degraded

areas.

3. Water Quality Monitoring:Water Quality monitoring is done on monthly basis
through JK Pollution Control Comumittee for 17 parameters. The sample points
are collected from 11 designated sites of the Wular lake. All water quality
parameters of Wular lake are within permissible limits for designated best use
category “C" as per water quality standards (1S 2296:1992) as recommended by
CPCB. As per Wetland Health Card prepared based on parameters fixed by
MOoEFF & CC the Wetland score of Wular Lake has improved from “B-in 2021
to “A-" in 2023

In view of the above submissions, it is submitted that the Wular
Conservation & management Authorily has been constantly endeavouring to
implement the Wular eco-restoralion plan in most scientific and rational basis
and it has achieved satisfactory results so for, 1t is, therefore, most respectfully
submitted that the instant application may  kindly be disposed of with
appropriate orders as deemed fitand proper on the basis of replies filed by this

respondent department,
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Government of Jammu and Kashmir

o T, . NI
7 Department of Wildlife Protection Annexure 'Vl
k /i office of the Regional Wildlife Warden Kashmir Region

Address: Near Ghat No.21, Dal Luke Boulevard Road, Srinagar - 190001

The Principal Chicf Conservator of Forests /
Chief Wildlife Warden,

Jammu and Kashmir,

Jammu,

No. RWLW/K/ 202425/ | 06 —p § Dated: SO - OS5 2024

Subject: Original Application No. 239/2024 — In the matter of suo moto
Versus Union Territory of Jammu and Kashmir.

Sir,

In the matter of suo moto versus Union Territory of Jammu and Kashmir
(Original Application No: 239/2024), the response has been formulated by the
Wildlife Warden, Wetlands, which is submitted to your good Office for information
and favour of further necessary needful, please.

Yours faithfully,
Encls:a{ M 1"""*

(Pradeepchandra Wahule, IFS)
Regional Wildlife Warden,
Kashmir Region,

Srinagar.

Copy to:-

. The Special Secretary (Technical), Department of Forest, Ecology and
Environment, for information.

2. The Wildlife Warden, Wetlands, Srinagar for information and required
nceessary action,
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BEFORE THE NATIONAL GREEN TRIBUNAL (NGT)
PRINCIPAL BENCH, NEW DELHI

Original Application No. 239/2024

News item titled “What Challenges are Kashmiri Wetlands Facing”
appearing in Kashmir Life dated: 02-02-2024

Next Date of Hearing: 22-05-2024

Suo moto
Versus

Union Territory of Jammu and Kashmir
...... Respondent

Order dated 13.03.2024:

The news item appearing in Kashmir Life dated: 02-02-2024 has
raised issues regarding management of Kashmir Wetlands and
damage caused due to deposition of millions of tons of sediments
annually leading to shallowing of Wetlands, elevated temperatures,
increased Biochemical Oxygen Demand (BOD) and pH levels, besides,
illegal encroachments, cultivation activities, waste discharge,
haphazard planning and compliance of environmental norms. The
matter published in the news item is vague and incorrect and does
not specify any particular item, activity or work carried out in any of
the identified wetlands under the administrative control of
Department of Wildlife Protection, Wetlands Division, Kashmir.

Management of Wetlands require various interventions, many of
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which, are recurring and hence need repeated interventions to
maintain good health of Wetlands. The interventions are taken in a
phased manner wherein, priorities are set and are accordingly fitted
into the Annual Plan of Operations (APO). Phasing of works are
determined by availability of Budget allocations under different
Schemes and nature of requirements.

Wetlands Division, Kashmir, Department of Wildlife Protection has got
eight (08) Wetlands under its Administrative Control whose, brief

description is given hereunder:

Brief description of Wetland Conservation Reserves under the administrative
control of Wetlands Division, Kashmir

1 - Hokersar Wetland Conservation Reserve (RAMSAR site)

Hokersar Wetland Conservation Reserve is a shallow post-glacial water body,
flanking the river Jhelum which is running across the valley. Hokersar is a permanent
entropic lake lies surrounded by fresh water marshes on the flood plain of River Jhelum
and is at about 10 Km west of Srinagar city. The area of Hokersar Wetland Conservation
Reserve falls in the districts of Budgam and Srinagar.

Two perennial streams of Dood-ganga and Sukhnag feed the wetland, the Lake
reaches a maximum depth of 2.50 m in spring during snowmelt and a minimum of 0.75 m
in autumn. It is located in 34 ~ 05" N and 74 ~ 43’ E at an altitude of 1580 m. The
average rainfall is 550 mm, most of which falls between January and March. It is
represented on G. T. Map 43 J/12 and 43 J]/16, situated at an altitude of 1,584 m.
above M.S.L. The wetland is roughly oval in outline and spread over 13.54 Sq. Km. area

The wetland is drained into the River Jehlum through Doodhganga flood spill
channel, The vegetation ranges from submerged, attached, free floating to emergent
aquatic vegetation, grasses, herbs, reeds and sedges, shallow areas support of 7Typha
and Phragmatis. Trapa natans, Nymphoides peltata, Nymphoide candida and
Sparganium ramosum and Polygonum spp occur in the open water areas.

There are many floating gardens in the lake, plantation of Salix alba has been
taken up along the shoreline, while rice is grown in the surrounding areas, these crop
fields also provide foraging areas for birds.

The lake is particularly important as a wintering area for migratory ducks and geese,
and as a breeding area for herons, egrets and rails. There has been a considerable
increase in the number of waterfowl numbers since shooting was banned.
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2 - Hygam Wetland Conservation Reserve (RAMSAR site)

Hygam Wetland Conservation Reserve has been declared a Ramsar Site on the
eve of India’s 75% year of independence. It is a renowned waterfowl reserve, about 40
Km north of Srinagar and falls in District Baramulla, Hygam Wetland Conservation
Reserve has an areaof 7.62 Sq Km'’s, and was notified a Reserve in 1945, Vide Cabinet
Order No: 710-C of 1945, Dated: 17-07-1945. Hygam Wetland Conservation Reserve
derives its name from the village where it is situated.

Hygam Rakh is a permanent shallow freshwater lake with a maximum depth of 1.2 m.
perennial stream of Balkul and Nigli feed it but the water table falls in late summer and
reaches the lowest ebb in autumn, and rises in early winter.
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The surrounding area are predominantly paddy fields and marshes with some
pastures and get flooded after heavy rains, most of the lake is covered with a dense
growth of reeds and other emergent vegetation, dominant species include T7ypha
angustata, Phragmites communis, Phalaris arundinancea, sparganium rerectum, Sparganium
ramosum, Scirpus Maritimus and Scirpus Triguenter (Kal et al 12980, Kaul 1982) in open
areas there are various floating leaf species such as water lilies Nymphaea stellata and
Nymphaea alba, Fringed Water Lily Nymphoides pellata, and water Chestnut Trapa
Natans (Kaul et al. 1980), The vegetation is rooted in the bottom of shallower areas or
on a floating mat of roots and silt. Hygam Rakh is the largest remaining reed-bed area in
the Kashmir Valley and it is of major ornithological importance (Holmes and Parr 1988). It
is particularly important for migratory species and marshland breeding species. Hygam
provides a vital staging area for many passage migrants (Islam et al. 2004). Since shooting
was banned in 1995-96, there has been a steady increase in the migrant population of
waterfowl and other birds at Hygam Wetland Conservation Reserve.
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3 - Shallabugh Wetland Conservation Reserve (RAMSAR site)

Shallabugh Wetland Conservation Reserve has also been declared a Ramsar Site
on the eve of India’s 75" year of independence. Shallabugh Wetland Conservation
Reserve has an area of 16.65 Sq. Km’s and is located near Srinagar City between
34°09’N, 74°43’ E and 1,565 m above M.S.L. The Wetland is fed by the perennial
Sindh nalla and several other small streams that usually dry out during the summer.
The depth of the wetland ranges between 0.5-2m. The shallow areas have
extensive reed beds providing good habitat for waterfowl. The wetland is important
for long distance migrants as a stopover site for feeding and resting. It has been
observed that the waterfowl population which start their inward migration to the
Shallabugh Wetland Conservation Reserve in mid-November peaks to around more
than 300,000 to 400,000 during the last week of February and later start declining
in numbers as the temperature in the Valley rises. The population density of
waterfowl varied across varying degrees of disturbance and food availability within
the wetland with the maximum number of recordings being on the area preferably
in the middle of wetlands. The emergent vegetation and dense macro-phytic
vegetation of Shallabugh Wetland Conservation Reserve provide safe nesting and
breeding habitats for Mallard and other water birds like common Moorhen, Coot.
The Wetland harbors a variety of aquatic and semi-aquatic vegetation providing a
good habitat for a variety of birds. Wetland vegetation comprising of
Potamogetonspp. Myrio- phyllumverticillatum, Nymphaeaspp, Phragmites australis,
Trapanatans, Typha spp.

The Shallabugh Wetland Conservation Reserve along with other Wetlands of
the Valley provide buffering of water flows in vulnerable high mountain catchments
across the Greater Himalayan regions of Kashmir and are also crucial for sustaining
bio-diversity and local people’s livelihoods. Presently, the livelihood of a sizeable
population of around 10 villages depends on Shallabugh Wetland Conservation
Reserve for extraction of wicker willow, popular, fishery, livestock grazing, around
300 households’ families around Shallabugh Wetland Conservation Reserve alone are
earning their livelihood through wicker willow-based basket industry and the
majority community has switched to the Poplar cultivation mainly in and around the
wetland because of high profitability to the growers. This excessive use and
extraction of resources by the communities for their livelihood generation has put
tremendous pressure on the wetland and access denied to the resources at times
have adversely affected the rural economy thus acceptance of wetland and
biodiversity conservation ideals by local people is also greatly affected.
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4 - Mirgund Wetland Conservation Reserve.

Mirgund Wetland Conservation Reserve is situated in the Jhelum flood basin of
Kashmir Valley, it is a paradise for migratory birds, just 16 km away from Srinagar city
on Gulmarg Road sandwiched between Narbal, Check-i-Kawoosa, Mazhamz,
Archandrahama, Arampura and Mirgund villages. Mirgund Wetland Conservation
Reserve is a shallow, freshwater Wetland associated with reed-beds and riverine
marshes. Lying on the flood plain of the Jhelum flood channel the Wetland is fed by the
local runoff, the Sukhnag and the Ferozpur Nallas, the depth of the water generally
varies between 0.1m and 0.5m. much of the wetland dries out during the summer and
the water level fluctuates considerably according to the local runoff. Willow (Salix sp)
has been planted on the periphery of the Wetland. Earthen Bunds have been
constructed to maintain the water level and also to control siltation.

The open water spread has floating communities of Nympheacandicia and N.
stellata. The wetland is surrounded by paddy fields, pastures and plantations. All these
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habitat types provide foraging grounds for migratory birds. The wetland is being
extensively used for harvesting fodder by the local inhabitants.
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5 - Chattlum Wetland Conservation Reserve

Chattlum Wetland Conservation Reserve is situated on the eastern bank of the
River Jhelum merely 11 km away from Srinagar city located at 34.02° N and 74.93° E
with an average elevation of 1,574 meters. Chattlum Wetland Conservation Reserve
with an area of 1100 Kanals (55 Ha) is situated on east of Pampore and is more or less,
an oval shaped. The villages that are in close vicinity to this Wetland are Lalpora
(Chatlam) and Meej on Northern side and Konibal-Munpora on eastern side, with
Kranchu-Chandhara wetlands on Southern side.

Chattlum Wetland Conservation Reserve locally called as BODSAR with total
basin area of 2.1 Km? lies between 34°.01/ N latitude and 75°.58/E longitude in the
south of the Srinagar City at a distance of 16 Km. Out of total 2.1 Km? basin area that is
bounded by a vast catchment area extending from Pampore and Bagi-inayatullah in the
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west and Konibal to Wuyan in the east, it has 0.7 Km? surface area and 1.4 Km? marshy
area. The wetland is a permanent but relatively shallow water body with fluvial origin
and enjoys a sub-mediterranean climate. It is fed by the perennial water channel of
adjoining areas originating from the eastern mountain slopes, which makes its way, to
Wetland in the west in Chattlum village of tehsil Pampore of district Pulwama apart
from being the largely spring fed. The water table depends of the Wetland is high and it
remain with adequate water discharge throughout the year.

The Wetland reaches a maximum depth of 4.5 m in spring during snow melt and
a minimum of 3.5 m in autumn. The catchment of the wetland houses 12 villages
having a population of about 33,000 which use this wetland for fishing, irrigation and
domestic purposes, besides, about 11,805 cattle head count dwells in the catchment
area which pose grazing pressure on the Wetland, the incessant increase in the
agricultural activities in the catchment area is marked by various land use practices
dominated by saffron and rice cultivation, apart from local resident birds which breed in
the Wetland provide ample and conducive habitat for breeding individuals of Mallards.

The vegetation ranges from submerged, attached, free floating to emergent.
Shallow areas support thick stands of T7ypha and Phragmites. Trapa natans,
Nymphoidespeltatum, Nymphoide candida and Nymphoidestellata occur in the open
water areas. There are many floating gardens in the lake. Plantation of Salix alba has
been taken up along the shoreline, while rice is grown in the surrounding areas. These
crop fields also provide foraging areas for birds.

Chattlum Wetland Conservation Reserve is an important Wetland for both
resident and migratory waterfowl, the wetland is particularly important as a wintering
area for migratory ducks and geese, and as a breeding area for herons, egrets and
rails.

e worrws . o~ . -

LANDUSE MAP OF CHATALAM WETLAND RESERVE
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6 - Fashkoori Wetland Conservation Reserve

Fashkoori Wetland Conservation Reserve (Fushkoori) is situated in Pulwama
District, very close to Pampore Town. It is spread over an area of 14 Ha and lies
between 34° 1.022'N74° 55.274'E and 34° 0.592'N74° 55.319'E. This Wetland receives
large congregations of waterfowl during winters besides sizeable number of summer
migrants and resident birds inhabit this Wetland. The most dominant waterfowl families
in Fashkoori Wetland are Anatidae followed by Ardeidae and Rallidae. The Wetland act
as a satellite refuge for local migration patterns from adjoining other Pampore
Wetlands. Mallards have been recorded to breed in this wetland as tall patches of
Typha provides a good and suitable condition for the duck to breed.
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7 - Kranchoo Wetland Conservation Reserve

Kranchoo Wetland Conservation Reserve (Kreentchoo or Kranchoo) lies about 17
Kms east of Srinagar on Srinagar-Jammu National Highway. The area of Wetland is 6.4
ha and it lies in Pulwama District. It is fed by its immediate watershed (Karevas) but
largely it is spring fed. It has been named after Kranchoo village situated near it. The
Wetland has about 96% waterlogged area, there is no report of any encroachment in
the wetland area under the jurisdiction of Department of Wildlife Protection.

Kranchoo Wetland Conservation Reserve is an important water body for both
resident and migratory waterfowl. Hussain (1989) counted 64 species in and around the
Wetland during bird ringing studies. The Wetland is particularly important as a
wintering area for migratory ducks and geese and as a breeding area for herons, egrets
and rails apart from local resident birds, the Wetland provides ample and conducive
habitat for breeding of Mallards.

Vegetation ranges from submerged, attached, free floating to emergent, shallow
areas support thick stands of T7ypha and Phragmites. Trapa natans,
Nymphoidespeltatum, Nymphoide candida and Nymphoidestellata occur in the open
water areas. There are many floating gardens in the lake. Plantation of Salix alba has
been taken up along the shoreline, while rice is grown in the surrounding areas. These
crop fields also provide foraging areas for birds.
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8 - Manibugh Wetland Conservation Reserve

Manibugh Wetland Conservation Reserve is situated near Pampore Town in
District Pulwama and lies between 34° 0.111'N 74° 55.812'E & 33° 59.897'N 74°
55.595'E at an altitude 1588 mtr spread over an area of 7 Hac

Manibugh Wetland Conservation Reserve is the breeding ground and the meeting
point of many birds. The ecosystem of Wetland is of great ecological and socio-
economic importance as it harbors a diverse collection of waterfowl as the wetland is
providing a good habitat for birds with abundant food, safe place for roosting, nesting
and breeding, form the ornithologist point of view.

the Pampore Wetlands including Manibugh is a heaven for migratory species of
birds, including endemic and near endemic ones, this Wetland is renowned for its
beauty and favorite destination for bird watching, has a rich biodiversity and
macrophyte richness, besides, this mentioned inland wetland, there are three more
satellite wetlands in its vicinity together they form integrated and complex ecosystem.
These satellite wetlands offer refuge to thousands of migratory birds from different
parts of the World including Central Asia and China.

A total of (85) species of birds belonging to twenty-five (25) families including
fifteen (15) species of migratory waterfowl have been recorded so far in Manibugh
Wetland Conservation Reserve, these belong to the families of Anatidae, Rallidae,
Laridae, Hirundinidae, Accipitridae, Podicipedidae, Ardeidae, Sturnidae, Motacillidae,
Paridae, Muscicapidae, Scolopacidae, Passeridae, Alcedinidae, Phalacrocoracidae,
Recurvirostridae, Upupidae, Columbidae.
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The Activity wise Action taken and Achievements during the last four (04) years is
summarized as under:

Encroachment status and Evictions made by Department in Wetlands under
question:

Abstract of Notices served under Section 27(3), 33(c), 36(B), 51 & 52 of
Wildlife Protection Act, 1972 by Wetlands Division, Kashmir for eviction of
age-old encroachments in eight Wetland under its jurisdiction from 2019 to

2024,
S No Name of the Name of Number of | Number of | Number Total
Wetland Reserve Villages First Second of Final Number
Notices Notices Notices Notice of Notices
served served in served in | served in | served till
2019-20 2020-21 2023-24 date
1. Hokersar WLR Zainakoot 356 20 - 376
Haji Bagh 119 20 - 139
Sub Total 475 40 - 515
2. Hygam WLR Wandakpora 35 Nil - 35
Radigam 43 Nil - 43
Akhoonpora 13 Nil - 13
Hangipora 02 Nil - 02
Sub Total 93 Nil - 93
3. Shallabugh WLR Tengpora 05 Nil - 05
Takinwari 04 Nil - 04
Badiwooder 05 Nil - 05
Kreshbal 12 Nil - 12
Sangam 14 Nil - 14
Bakshipora 04 Nil - 04
Reshipora 01 Nil - 01
Sub Total 45 Nil - 45
4. Mirgund WLR Gagerpora 35 Nil - 35
Sub Total 35 Nil - 35
5. Chtattalum WLR Chattalum 50 Nil 132 182
Sub Total 50 Nil 132 182
6. Freshkoori WLR Namlabal 84 Nil - 84
Sub Total 84 Nil - 84
7. Kranchoo WLR 0 0 0 0
Sub Total 0 0 0 0
8. Manibugh WLR 0 0 0 0
Sub Total 0 0 0 0
All Wetlands Grand Total 782 40 132 954
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Details of Anti-encroachment drives carried out and eviction made:

S No Name of the Name of Villages Notices served
Wetland Reserve
1. | Hokersar WLR e From Gate No.3 of Hokersar WLR to Tiffin Shed 11 Hac of

land has been retrieved / cleared by way of cutting / felling of
trees and dredging of channel

e 180 Kanals of land has been evicted by way of cutting of trees
planted by local inhabitants.

e Under Zainakoot Beat 36 Hac of land has been retrieved /
cleared by way of excavation of peripheral channel in
coordination with FMD Baramulla

e Under Gund Hassi Bhat Beat from Ali Abad to Gund Hassi
Bhat 16 Hac of land has been evicted by way clearance/ felling
of trees planted by local inhabitants.

e 8 Hac of land evicted by way making of peripheral channel
from Gotaporato Sureshbal

2. | Hygam WLR 90 Kanals of land retrieved by way of demolition of temporary
cross bunds and inundation of wetland areas.

3. | Shallabugh WLR 0.5 Hac of land have been retrieved by way of cutting of trees
under Sangam & Kreshibal Beats

4. | Mirgund WLR 65 Hac of land have been retrieved and merged with Mirgund
Wetland Reserve due to completion of demarcation process.

5. | Chtattalum WLR Eviction under process, Revenue details awaited

6. | Freshkoori WLR Eviction under process, Revenue details awaited

7. | Kranchoo WLR No encroachment has been reported

8. | Manibugh WLR No encroachment has been reported

Above Table reflects that eviction to the tune of approximately 407 (four zero seven)
Hac has been made by this Division. Continued efforts are being put in by this
Department to gain substantial ground with regard to eviction of age-old
encroachments

Solid Waste Management:

All the said wetlands have many villages falling in these zones of influence and the
generated solid waste in these habitations do find a way in these wetlands inspite of
regular cleanliness drives being conducted by the Department of Wildlife Protection on
regular intervals. The Department is in continuous and regular touch with the
concerned Urban Local Bodies and Rural Sanitation J&K Government for taking
appropriate measures of collective scientific disposal of solid waste generated in these
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fringe villages of these wetlands. The J&K PCC is conducting water quality monitoring
and assessment on regular intervals and the latest report with respect to water quality

in these wetlands is given as under:
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Demarcation details of Wetland Conservation Reserves.

Continuous efforts have been put in by the Department to demarcate the Wetland
Boundaries, which has been followed by the construction / installation of Boundary
Pillars and sometimes permanent consolidation is being achieved by erection of
Chainlink, Barbed wire fencing and construction of Bunds. Since, the Wetlands are
surrounded by revenue and proprietary lands, therefore, lot of challenges are being
faced by the Department while clearing the disputes with regard to demarcation lines.
However, as on date substantial achievements have been made in this direction which,

is quantified in the table below:

S Name of the Total Area | Points Number of Remaining
No Wetland Surveyed | Boundary Pillars | Boundary Pillars to
Reserve installed on be installed during

ground till 2024-25
31-03-2024

1. | Hokersar WLR 13.54 Sgkm 74 50 24

2. | Hygam WLR 7.62 Sgkm 75 56 19

3. | Shallabugh WLR 16.75 Sgkm 91 49 42

4. | Mirgund WLR 3.83 Sgkm 108 10 98

5. | Chtattalum WLR 0.55 Sgkm 30 30 0

6. | Freshkoori WLR 0.14 Sgkm 30 30 0

7. | Kranchoo WLR 0.22 Sgkm 22 15 7

8. | Manibugh WLR 0.07 Sgkm 18 10 8

All Wetlands Total 448 250 198

Siltation of Wetlands

Siltation of Wetlands is a major challenge that is continuous and progressive in nature.
Main source of the siltation remains the feeding channels of Wetlands in addition to the
depositions carried over by flood waters. This Department has been working
aggressively to work out the solutions which, will create permanent check to tackle the
silt deposition. Four-pronged strategy in this direction is to be implemented in a phased
wise manner.
A. To Construct Regulatory Gates at the entry points of feeding channels.
B. To retard the water velocity at the entry points by construction of Settling
Basins, Velocity damping structures and by construction Zig Zag Channels
C. Construction of Embankments to regulate flood waters that finds its way in to
Wetlands.
D. Dredging and Desilting of Wetlands by Auction of critically silted up areas
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Implementation of these strategies requires coordination and intervention of other Line
Departments like Irrigation & Flood Control (I&FC), Public Works Department (PW R&B)
etc. an immediate step taken in this direction is the construction of Water Regulatory
gate in the Hokersar Wetland Conservation Reserve. The work has been taken up like
Irrigation & Flood Control (I&FC) and is expected to be completed by end of current
financial year 2024-25.
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Similar kind of intervention shall be taken up in the Hygam Wetland Conservation
Reserve during the current financial year detailed as under:

S No | Name of Work Year of | Financial | Scheme
execution | layout

1 Diversion of Nigli Nallah and Balkul for | 2024-25 35.00 CAMPA
regulating water supply and sit deposition
during floods in Hygam WLR

2 | Construction of Check Dam and Hydraulic | 2024-25 20.00 NPCA
Gate at entry point of Nigli Nallah into CSS
Hygam WLR

Another important intervention in this direction is the dredging which, helps in removal
of microphyte vegetation and excess silt deposition. This Department has adapted a
way wherein, critically silted areas are being auctioned for the purpose of dredging
thereby, achieving de-siltation of Wetland in addition to which, substantial revenue is
also being generated. This technique has been implemented in the Hokersar Wetland
Conservation Reserve and following progress has been achieved:

Details of Auction Plotstaken up at Hokersar WLR

Haji Bagh Auction Plot

Details
Auctioned Area HAC 7.245
Approved Quantity CUM 75154
Amount realized H/1 INR in Lakh 43.48
Lifted Quantity CUM 38572
Soibugh Auction Plot
Details
Auctioned Area HAC 26.37
Approved Quantity CUM 193358
Amount realized H/1 INR in Lakh 126.26
Lifted Quantity CUM 24500
Near New Trash Guard Auction Plot
Details
Auctioned Area HAC 1.00
Approved Quantity CUM 8971
Amount realized H/1 INR in Lakh 532
Lifted Quantity CUM 6000
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Habitat Management Creation of Boat Ways / Navigation Channels/
Clearance of Floating Vegetation / Making of Clear Water Pools:

Some additional activities are being taken up by the Department annually to maintain
and improve the health of Wetlands whose, quantified description is tabulated below

alongwith the proposed targets for upto 2027

Habitat Unit Phy Fin Achieve | Achieve | Physical | Financial Physical

Management 2022-27 | (Lakh) | 2022-23 | 2023-24 | Targets Targets Targets
(Sgm) (Sgm) (Sqm) | for Year Year 2025-27

2024-25 | 2024-25 (Sqm)
(Sqm) (Lakh)

Clearance of 120000 | 444.00 18000 23000 20662 76.45 58338

Floating

Vegetation/

Pools in all

eight Wetlands

of this Division SgM

Hokersar WLR 80250 321.00 3917 2873 5143 18.00 68317

Hygam WLR 77500 310.00 265 2568 2571 7.00 72096

Shallabugh 85000 340.00 2022 3553 7143 25.00 72282

WLR

Raising of Embankment / Bunds along Wetland Reserve peripheries:

Land and Unit Phy Fin Achieve | Achieve | Physical | Financial Physical

Water 2022-27 | (Lakh) | 2022-23 | 2023-24 | Targets Targets Targets

Resource (Cum) (Cum) (Cum) | for Year Year 2025-27

Management 2024-25 | 2024-25 (Cum)

(Cum) (Lakh)

Embankment 34320 96.00 4853 5832 8500 34.00 15135

along

peripheries in

all wetlands of

This Division

Hokersar WLR Cum 3888 13.61 600 326 1333 4.00 1629

Hygam WLR 6320 33.12 2271 358 2000 6.00 1691

Shallabugh 9300 32.55 1266 1180 4666 14.00 2188

WLR
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Besides, 268 Cleanliness Drives have been conducted in all eight (08)
Wetland Conservation Reserves under the Administrative Control of
Wetlands Division, Kashmir.

Integrated Management Action Plan (IMAP) 2022-27:

An Integrated Management Action Plan (IMAP) has been formulated for all Wetlands for
a period of Five (05) years w.e.f 2022 to 2027. This document provides a roadmap for
the holistic Management Action Plan that shall pave the way for effective conservation
of all Wetlands. Besides, providing the que for scientific managemental interventions
required, it sets up a time line for the achievements along with the financial implications
phased over the Plan Period.

Cumulative Targets under APO 2024-25 for the management of Wetlands:

Budgetary Allocation for the works that would continuously upgrade the health of

Wetlands by mitigating the effects of stress parameters are tabulated as under:

Cumulative targets proposed under APO 2024-2025

§ 5 gl e S o S
> > <
= £ 3 5 = 3 S X
.| Q o > = < = et [}
Ul < T T B |[S |0 s > T =
1 | Survey Demarcation 24 19 42 98 . 08 07 . 198 BP's
Habitat Improvement by
way of clearance of 7333 5454 6250 | 2666 61953
2 floating vegetation and >143 1571 27286 6250 CUM’'s
creation of boat ways
3 Strengthening / Raising 1000 43040 | 2162 | - _ _ _ 46202
of Embankments CUM's
5298
4 Anti Poaching Activities 3688 321 321 321 166 - 321 160 Man
Days
5 Consolidating boundaries 508 1071 ) ) ) 1579
by way of Fencing RFT’s
Cleanliness drive to 390
6 collect / dispose Solid 140 20 40 20 60 40 40 30 Dri
rives
Waste
18
7 Awareness Programme 08 02 02 01 02 01 01 01 Program
mes
. To be To be To be To be To be To be To be To be To be
8 Water Quallty Conducted Conducte Conduc Conduc Conducted Conducted | Conducted | Conducted | Conducted
Assessment quarterly d ted ted quarterly quarterly quarterly quarterly quarterly
quarterly quarterl | quarterl
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y y
9 Bio fencing - - - - - - - - -
Water Pollution 01 01 01 02 02 07
10 .
Monitoring
01
11 | Boats / Jetties 02 Donga - - - - 3
Boat
Completion
NIC =1, of B.O
MAC office,
Control Boundary
Rooms = Wall,
02 Maintenanc
12 Watch tower / other Khan e of ) ) ) 4 No
infrastructure Sahib Lawn/Appr ’
and oach path
Chadoora and
Budgam installation
of Gate etc
Viewing
Deck

Compliance report for submission before the Hon’ble National Green Tribunal (NGT)

Wildlife Warden
Wetlands Division, Kashmir
Srinagar
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Annexure-l|

Government of Jammu and Kashmir
Forest, Ecology and Environment Department

Civil Secretariat, Jammu.
(Legal Section)
Pr. Chief Conservator of Forests (Wildlife)/ MOST-URGENT
Chief Wildlife Warden, J&K.
No. FST-Lit/104/2024-02(7423976) Dated: - % ,06.2024

Subject:- O.A. 239/2024 Notice of hearing in Suo Motu matter In re: News
item appearing in Kashmir Life dated 02.02.2024 entitled "What

Challenges are Kashmiri Wetlands Facing?
Sir,

With reference to the subject captioned above, | am directed to request
to you furnish to furnish the exact details of the wetlands and the steps taken
for their conservation and prevention of encroachments, to this department on

or before 30.06.2024

/7 Yours faithfull)ﬁ_

ik
|” {Kumar AbhisHek)
Assistant LegakRemembrancer

v
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Annexure-ll|

Government of Jammu and Kashmir
Forest, Ecology and Environment Department

Civil Secretariat, Jammu.
(Legal Section)
Director, MOST-URGENT
Department of Ecology, Environment & Remote Sensing,
JEK.
No. FST-Lit/104/2024-02(7423976) Dated: - 2, .06.2024

Subject:- O.A. 239/2024 Notice of hearing in Suo Motu matter In re: News
item appearing in Kashmir Life dated 02.02.2024 entitled "What
Challenges are Kashmiri Wetlands Facing?
Sir,

With reference to the subject captioned above, | am directed to request
you to share with this department the action taken in terms of the directions of
the Wetlands Authority from time to time, on or before 30.06. 2024

Yours faithfully,

| -

p "
| (Kumar Abhishek)
Assistant Legal Rém@mbrancer
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Annexure-1V

Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu.

(Legal Section)

wRAAAREAA

Member Secretary, MOST-URGENT
J&K Pollution Control Committee.

No. FST-Lit/104/2024-02(7423976) Dated: - )z .06.2024

Subject:- O.A. 239/2024 Notice of hearing in Suo Motu matter In re: News
item appearing in Kashmir Life dated 02.02.2024 entitled "What
Challenges are Kashmiri Wetlands Facing?

Sir,

With reference to the subject captioned above. | am directed to request
you to inform this department regarding the steps taken by your office to check
pollution/siltation of wetlands as also for their conservation and prevention of
encroachments, on or before 30.06 2024

Yours faithfully

£ fﬁ‘:mgrbi:{l{ ek)

Assistant Legal Re: membrancer
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Government of Jammu & Kashmir
Department of Ecology, Environment & Remote Sensing

Paryavaran Bhawan,Gladni, Narwal Jammu Ph. 0191-2474553/
SDA Colony Bemina, Srinagar-Ph. 0194-2494585

Website: www.jkdeers.jk.gov.in email: dirjkers@gmail.com

Sh. Kumar Abhishek,

Assistant Legal Remembrancer,

Department of Forest, Ecology & Environment,
Civil Secretariat, J&K.

No: DEERS-Estt/12/2021-01/1/419263/2024 Dated: 03-07-2024.
Sub: O.A. 239/2024 Notice of hearing in Suo Motu matter In re: News item
appearing in Kashmir Life dated 02.02.2024 entitled "What Challenges are

Kashmiri Wetlands Facing?
Ref: Your office letter No:FST-Lit/104/2024-02 (7423976) Dated:26-06-2024.

Sir,

In reference to your office letter captioned above, | am directed to submit
that the information pertaining to ATR on direction of Wetland Authority has
already been submitted to Administrative Department vide this office letter No:
DEERS/2024/Estt/W-114/325  dated:16-05-2024. The copy of the same is
submitted again herewith for further needful.

Yours faithfully,

Encls: As above (13 leaves) @

Staff ornaea{)"B lector

Ecology Environment and Remote Sensing
J&K

Copy to:
1. Jr. Scientist, DEERS, for information and necessary action.
2. Wetlands File.
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Government of Jammu & Kashmir
Department of Ecology, Environment & Remote Sensing

Pauryavurun Hhawan, Gladnl, Narwal Jammu Ph, 0101 247455/
SDA Colony Benmina, Soinagnr - Ph, 0194, 24045485

Website: www kdeers jk.gov.in emuil: dirjkersiagmail.com

The Financial Commissioner (ACS)
Forest, Ecology & Environment Department
Civil Secretariat, Jammu

No: D@Rsl:.oa.q Ie’su—[ W-ny 328 Dated: 1§ -0 S- 2224
Subject: Note on J&K Wetland Authority.
Sir,

In pursuance to your directions, kindly find enclosed “Note on J&K Wetland
Authority” for your kind information and necessary action, please,

Yours faithfully
(S Rakesh Kumar) IFS
Director, Department of Ecology,
Environment & RS, J&K
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Noteon J& K Wetland Authority

Pursuant to Wetlands (Conservation and Management) Rules, 2017 issued by the
Ministry of Environment, Forest & Climate Change(MoEF& CC), Gol, under the provisions
of the Environment (Protection) Act, 1986, the J& K Govt. constituted the Wetland Authority
in Jammu & Kashmir vide Notification issued under No. FST/Land/20/2019-1 dated 25th of
November, 2020. The copy of the Notification is attached at Annexure-A.

Powers & Functionsof WA:

2. The powers and functions of the Wetland Authority (WA) include; Inventorization of
wetlands in the UT of J&K; to oversee uploading the list of wetlands on the dedicated
portal/departmental website; to oversee preparation of brief documents on selected wetlands
for regulation; to develop a comprehensive list of activities to be regulated and permitted
within the notified wetlands and their zone of influence; to recommend additions, if any to
the list of prohibited activities for specific wetlands; to define strategies for conservation and
wise use of wetlands; to oversee formulation of Integrated Management Plan(IMPs) for each
of the notified wetlands; to recommend mechanisms for preservation of ecological character
of wetlands with private tenancy rights; to identify mechanisms for convergence of IMPs of
wetlands with existing development plans and programmes of various departments; to ensure
enforcement of Rules and Regulations on half-yearly basis; to coordinate implementation of
IMPs based on wise use principle through various line departments and other concerned
agencies; to function as nodal authority for all wetland specific authorities within the Union
Territory Administration; to issue necessary directions to the respective implementing
agencies for conservation and sustainable management of wetlands; to undertake measures
for enhancing awareness within stakeholders and local communities on values and functions
of wetlands and to advise on any other matter suo-motu, or as referred by the Union Territory
Administration.

3. Wetland Authority is assisted by the Technical Committee and Grievance committee. The
Technical Committee helps technically appraise the Brief Documents (BDs) containing the
details of the Wetlands and Regulations proposed by the Working Group headed by the
Deputy Commissioner in Districts. The Grievance Committee is a mechanism for hearing and
forwarding the Grievances raised by the public to the Authority. Both the Committees were
constituted Vide GAD order No 509-JK(GAD) of 2021 dated 14/06/2021. (Annexure- B)

4. Certain powers and function have been delegated to the UT Administration under the
Wetland Rules, 2017, the same are listed below:

(8 demarcation of wetland boundary supported by accurate digital maps  with
coordinates and validated by ground truthing;

(b) demarcation of its zone of influence and land use and land cover thereof indicated
inadigital map;

(c) ecological character description;

(d) account of pre-existing rights and privileges,

(e) list of site-specific activities to be permitted within the wetland and its zone of
influence;
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(f) list of site specific activities t(4)q r4;u|ated within the wetland and its zone of
influence; and
(g) modalities for enforcement of regulation.

M eetings of WA:

5. Two meetings of the Wetland Authority have been held till date (i.e. 31/03/2021 and
03/08/2022). The first meeting of the Wetland Authority was held on 31/03/2021 and the
agenda of discussion included: 1. Listing of water bodies, 2. Constitution of Technical
Committee and Grievance Committee 3. (i) Nodal department for preparation of digital
inventory, documentation and development of geo-database, budget requirement for the
same, 3 (i) Proposing wetlands for identification. The discussions and the decisions along
with action taken isincluded as Annexure- C-1.

6. The second meeting of the Wetland Authority was held on 03/08/2022 and the agenda
for discussion included: 1. ATR on First Meeting, 2. BD of Da and Wular lakes, 3. Approval
of IMP for Wular lake. The discussions and the decisions along with action taken is included
asAnnexure- C-2

Progress Achieved by the Authority:

7. The WA considered two wetlands namely Dal - Nageeen and Wular Lake, wherein
Dal-Nageen was dropped in view of existing provisions and measures for regulation. Wullar
was approved by the WA for Notification. The IMP for Wullar Lake was also approved by
the WA. Currently proposals BDs of two wetlands namely - Sanasar Lake and Ahansar-
Waskursar Wetland Complex, has been submitted to WA by the Technical Committee vide
letter dated 06/12/2023. Annexure-D

8. The Technical Committee has conducted 8 meetings till date during which the Brief
Documents of 8 wetlands were appraised which include; Sanasar, Ahansar, Waskursar,
Manasbal, Anchar, Khushal sar, Gilsar and Narkara. The BDs of Ahansar and Waskusar was
directed to be merged into a single Wetland complex, similarly the BDs of Khusal sar and
Gilsar were also directed to be considered as a single Wetland Complex by the Technical
Committee. The BDs of resultant 6 Wetland/ Wetland Complex was appraised by the
Technical Committee. The status of BDs of each Wetland is detailed at AnnexureE.

Way Forward:

9. During the ensuing year that WA proposed to undertake the following activities:

a) The WA shall consider the BDs of 6 Lakes during this year. ( Anchar, Khusal sar- Gilsar
Wetland Complex, Manasbal, Ahnsar-Waskursar Wetland complex, Narkara and
Sanasar.)

b) During the current year, the BDs of 3 lakes shall be completed to be forwarded to WA by
the Technicad Committee, namely Dab Lake, Trigam Sar- Malikpora SarWetland
complex, and Khanpora sar based on their close proximity to the habitation, situation
inside Srinagar Development area and significant sizei.e. more than 2.5 Ha.)
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c¢) Modalities shall be proposed for Enfq¢4r5wt of Regulations under the Wetland Rules
2017 by constitution of District Wetland Management Unit (DWMU) for each Wetland
in the District. The DWMU shall ensure the conservation and management of Wetland
by ensuring watch and ward in collaboration with Gram Panchayats and Urban Local
Bodies and the development and implementation of the Integrated Management Plan.
The DWMU shall be provided financial assistance out of budgetary grants or may also
seek funds from Gol under the NPCA scheme.

d) A Wetland Management Cell shall also be proposed to be constituted in DEERS to act as
the resource centre and repository of all wetland related information. This shall be
funded out of the regular Capex Budget of DEERS
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416 Annexure-Vl  annexurea

Government of Jammu and Kashmir
Forest, Ecology and Environment Departmant
Cvil Secretanat, Jammu

NOTIFICATION

Jammu, 25" November, 2020

” In exercise of the powers conferred under sub rule 5(2) of the Wetlands
(Conservation and Management) Rules, 2017, it is hereby notified that Wetland

Authority for Union Terntary of Jammu and Kashmir shall consist of the following:-

| Chief Secretay | Chairperson

1.
2. | Administrative Secretary of the Department of | Vice Chairperson
. Forest, Ecology and Envionment |

3. Administrative Secretary of the Department of | Member ex-officio
. Housing & Urban Development Department

4. Administrative Secretary of the Department of | Member ex-officio
Rural Development and Panchayati Raj ‘

3. | Administrative Secretary of the Departimeni of Member ex-officio
Jal Shakti ‘

‘8. | Administrative Secretary of the Depariment of | Member ex-officio
Animal/Sheep Husbandry & Fisheries |

7 ‘ Administrative Secretary of the Department of| Member ex-officio
| Tourism gy
’8.  Administrative Secretary of the Department of | Member ex-officio
: Revenue - - .
9. | Principal Chief Conservator of Forests. J&K " Member ex-officio
, T . [co-opted)
10. | Director, Environment, Ecology and Remote | Member ex-officio
| ' Sensing, J&K !
1. | Chief Wildiife Warden, J&K | Member ex-officio

12. | Additional Principal Chief Conservator of Forests | Membar ex-officio
of the Regional Office of Ministry of
Environment, Fores! and Climate Change,
Chandigarh

13, | Director, State Forest Research Institule | Member ex-officio
| Member Secretary, State Bio-diversity Board

14. | Member Secretary. Pollution Control Board, J&K | Member ex-officio
15. | Chiel Executive Director, Wular Conservation Member ex-officio

_ _. and Management Authority (WUCMA) {co-opted)
16 Vice Charman, Lake and Waterways Member ex-officio
. Development Authority (LAWDA) . {co-cpted)

'17.  Special Secretary /- Additional Secretary, Member Secretary

_Department of Forest. Ecology and Environment |

——— W —— W

-
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18. ' One Expert each in thefield of Wetland Ecology
‘ Hydrology. Fisheries. Landscape Planning and

Socio Economics to be nomnated by the Union
Tomtmy Govermnment

The Depantment of Forest Ecology and Enviconment shall be the Nodal
Department and Secretariat 1o the Authonity

By Order of Government of Jammu and Kashmir

Sdi-
(Sarita Chauhan) IAS
Commissioner! Secretary to Government
Forest, Ecology and Environment Department

No.: FST/Land/20/2019-1 Dated : 25.11.2020

Copy to the:-
1 Principal Secretary to Government, Revenue Depanment.

>

2 Principal Secretary to Government, Housing and Urban Development
Department,

Principal Secretary to Government. Animal/Sheep Husbandry & Fisheries

Department.

Commissioner/Secreta(y to Government, General Administration Department

Secretary to Government, Jal Shakti Department.

Secretary to Government, Rural Development and Panchayati Raj

Department.

Administrative Secretary, Tourism Department.

Principal Chief Conservator of Forests, J&K.

Director, Environment, Ecology and Remote Sensing, J&K,

0. Additicnal Principal Chief Conservator of Forests of the Regional Office of
Ministry of Environment, Forest and Climate Change, Chandigarh

11. Chief Wildlife Warden, J&K.

12.  Member Secretary/Director State Forest Research Institute, J&K,

13. Member Secretary, Pollution Control Board, J&K,

14, Chief Executive Directar, WUCMA, JEK.

15. Vice Chairman, LAWDA, J&K.

16.  Private Secretary to Chief Secretary, J&K. ‘

17 Private Secretary to Commissioner/Secretary 1o Government, Forest, Ecology

and Environment Department.

L

2o mon

(D¢epRaj) KAS
Additional retary to Government
Forest, Ecology and Environment Department
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Annexure-B

GOVERNMENT OF JAMMU AND KASHMIR,
GENERAL ADMINISTRATION DEPARTMENT,
Civil Secretariat, Jammu/Srinagar.

Constitution of Technical Committee and Grievance
Committee under Rule 5(6) of the Wetlands (Conservation
and Management) Rules, 2017 in the Union territory of
J&K- Nomination of Nodal Department thereof.

Government Order No:509-JK(GAD) of 2021
Dated:14.06.2021
Sanction, In terms of Rule 5(6) of the Wetlands

(Conservation and Management) Rules, 2017, is hereby accorded to
constitution of Technical Committee and Grievance Committee, with the
following composition and Terms of Reference, for conservaticn and
management of wetiands in the Union territory of Jammu and Kashmir:-

A. Technical Committee:-

1. iractor, Department of Environment, Ecclogy & Chairperson
Remote Sensing.
2. [Chief Conservator of Forests (Working Plan,| Member
Research & Training).
3. |Special Secretary (Technical), Department off Member
Forest, Ecology & Environment, JEK. Secretary
4.  |Law Officer, J&K Pollution Control Committee. Member
(5. |Dr. Shakil Ahmad Romshoo - Professor| Member
Eepartment of Earth Sciences, University of
ashmir.
5. [jr Deepika Slathia ~ Sr. Assistant Professor| Member
Department of  Environmental  Sciences,
niversity of Jammu.
7. . Ajaz Rasool - Retired Superintendentf Member
E:Igineer, Lakes & Waterways Devexopmenq
jAuthority. 7
*Any other member to be co-opted by the Committee as ped
requirement.
Terms of Reference(s):-

0

i)

To review brief documents and management plans; and
To advise on any technical matter referred by the Wetland
Authority.

The Technical Committes shall meet at least once in every guarter to
perform its functions, as per Rule 5(7) of the Wetland {Conservation and
Management) Rules, 2017,

B. Grievance Committee :~

1.

ef Wildlife Warden, J&K. Chairperson

2.

Additional Commissioner, Jammu/Kashmir, in thel Member(s)
offices of Divisional Commissioner,
Jammu/Kashmir.

mber Secretary, J&K Poliution Control Member
ommittee,

ecial Secretary/Additional Secretary| Member
rtment of Forest, Ecology & Environment! Secretary
{Member-Secretary of the Authority).

04/2024-02-Forest De

ment (Computer No. 7423976)
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Terms of Reference:-
To provide a mechanism for hearing and forwarding the
grievances raised by public to the Authority.

The Grievance Committee shall meet at least once in every quarter
to perform its functions, as per Rule 5(7) of the Wetland (Conservation and
Management) Rules, 2017.

It is further ordered that Department of Environment, Ecology and
Remote Sensing shall be the Nodal Department for preparing digital
inventory etc of wetlands of Union territory of Jammu and Kashmir.

By order of the Government of Jammu and Kashmir.

Sdj-
(Manoj Kumar Dwivedi)IAS
Commissioner/ Secretary to the Government
No. GAD-ADM/112/2021-09-GAD Dated:14.06.2021
Copy to the:
1.  Principal Secretary to the Lieutenant Governor.
2. Prindpal Resident Commissioner, J&K Government, New Delhl,
3. Joint Secretary (J&K), Ministry of Home Affairs, Government of Inda.
4.  Commissioner/Secretaries to the Government, Forest, Ecology and Environment

Department.
S Divisional Commissioner Jammu/Kashmir,
6.  Director, Information, J&K.
7. Director, Achieves, Archzeology & Museums, JEK.
8 General Manager, Government Press, Srinagar,
9,  Private Secretary to the Chief Secretary,
10, Private Seaetary to the Commissioner/Secretary to the Government, General
Administration Department.
11.  Private Secretary to Vice Chancellor, Jammu University /Kashmir Unl
12.  Government Order/Stock file/Website, GAD,

(Mallk Suhail)
Deputy Secretary to the Government
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Annexure-VIl

1% Meeting of Wetland Authority

Held on 31/03/2021

Agenda Point & Discussion

| Decision

Action Taken Report

Agenda Item No. 1.1: List of Water Bodies

The house was informed that alist of
3754 water bodies/ wetlands, in J&K
has been prepared by the Department
of Environment, Ecology & Remote
Sensing. While discussing the matter,
Representative of National Institute of
Hydrology informed that certain
documentation on water bodies / wet
lands in J&K is available with NIH
also.

Authority took a note of this
information, and decided that the

Department of Environment,
Ecology and Remote Sensing
(DEERS) shal obtain J&K

specific, Wetland related Data
from the Nationa Institute of
Hydrology to be suitable utilized
in future.

DEERS made a request to
NIH for wetland related
data. However, despite
repeated requests NIH did
not share any data.

Agenda Item No. 1.2 & 1.4: Constitution of Technical Committee and Congtitution of Grievance

Committee

It was discussed that a Technical
Committee hasto be constituted under
Rule 56) (a of Wetlands
(Conservation and  Management
Rules,) 2017, for the assistance of
Authority;

Similarly, a Grievance Committee to
be congtituted under Rule 5 (6) (b) of
Wetlands (Conservation and
Management Rules), 2017.

It was decided that the proposal
for  condtitution of two
Committees shall be submitted
by the Forest Department, on
file, for seeking approval

The two Committees were
constituted vide  Order
No.509 JK(GAD) of 2021
dated 14/06/2021

Agenda Item No0.1.3: Nodal Department for preparation of digital inventory, documentation and

devel oping of geo data base budget reg

uirement for the same (ii) proposin

g wetlandsfor identification.

It was discussed that authority
requires a Nodal Agency for:

(i) Preparation of Digital inventory;
conduct ground truthing,
documentation, Geo database etc.
of the water bodies.

(ii) Of the water bodies/ wetlands,
identified so far; initialy, some
of these wetlandswill be taken up
for notification, in Wetland
Rules;

Nodal Department, discussed above,
shall be assisting the Wetland
Authority, in preparing Brief
Documents, for the wetlands, that
would be taken up for notification.
After thorough discussions, it was felt
that in the current year, 15 wetlands,
be taken up in phases for notification;
and to carryout this exercise,
assistance of Universities and the
scholars, be solicited for preparing
Brief Documents.

It was decided as under:
a) Administrative Department

(Forest) shall submit a
proposa, on file, for
designation of a Nodal

Department for the wetlands
for the assistance of the
Wetland Authority.

b) ‘Brief Documents and other
details, for notifying two
Wetlands in Kashmir region,
namely Wular and Ddl, shall
be prepared by WUCMA and
LWDA, with the assistance
of the Depatment of
Environment, Ecology and
Remote Sensing (DEERS)
and the same be put up before
the Wetland Authority. Brief
Documents  should  be
submitted by DEERS, by
10th May, 2021, so that these
can be put up in the next

a) DEERS was nominated
as the Noda dept. for
Preparation of  Digitd
inventory; documentation,
Geo database etc. relating to
the water bodies.

b) Brief Documents of Dal-
Nigeen and Wular Lake was
submitted to  Wetland
Authority inits 2nd meeting
held on 03.08.2022.

meeting of the Authority.
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ANNEXURE-C/1

In the first instance, two wetlands
namely — Wular and Da shall be
taken up for notification; these lakes
ae managed by WUCMA &
LAWDA respectively; these agencies
have enough documentation on these
lakes, that would be useful to prepare
Brief Documents.

¢) Other Wetland shall be taken

up, successively, for
preparation of Brief
Documents, (with requisite
data), as per the following
time schedule and details:

. Two Wetlands in Jammu

region i.e., Purmandal and
Sanasar in next two months
i.e, latest by 10th July, 2021.

ii. Thereafter, every  two
successive months,

proposals, for notifying, two
wetlands, be submitted to the
Wetland  Authority  for
consideration;

Cumulatively, by the end of
this year, 8 Wetlands from
Kashmir Division and 7 from
Jammu Division be
considered for notification by
the Authority.

For assistance and support of
the Directorate of Ecology,

Environment & Remote
Sensing, the Administrative
Department (Forest

Department), will immediately
issue orders for constituting
Committees, for preparation of
brief documents and gathering
information as is required for
the draft notification under
Wetland Rules, 2017. The
Committees, among others,
shall include representative of
University of Jammu/Kashmir.
After receipt of these brief
documents and other details,
these will be submitted to the
Administrative Department by
DEERS.

c)Other  wetlands were
taken up for preparation of
Brief Documents, details
whereof are submitted here
as under:

i.There was no response
from Working Group of
Samba  Didtrict  for
preparation of  Brief
Document for Purmandal
wetland despite repeated

requests.

Brief  Document for

Sanasar Lake was

submitted to the Wetland

Authority on 06/12/2023.
ii.BDs for Ahansar-
Waskursar, Gilsar-

Khushalsar, Anchar Lake,
Manasbal and Narara
wetlands were taken up by
concerned working groups

Working Groups in
Kashmir/Jammu Region
were  congtituted  vide
Government order No.45-
JK(FST) of 2021 dated
12.04.2021 for preparation
of Brief Documents (BDs)

Pagez

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

11

Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 06/09/2024 09:04 am




4722354/2024/Forest Department

ﬂl%r%exure-Vl [l

ANNEXURE-C/2

2"d M eeting of Wetland Authority

Held on 03.08.2022

Agendaitem

Decision

Action taken report

No. 2.1: Action taken
report on decisions
taken in the first
meeting of the
Authority

The Action taken on the
decision of the first meeting of
the Authority was noted.

CCF/Director, Department of
Ecology, Environment &
Remote Sensing shall publish
the list of wetlands in J&K
with basic detaills such as
location, area, geo-
coordinates etc.

A total of 246 wetlands were
identified outside forest and wildlife
areas by DEERS by spatial analysis
using Google Earth Base Layer and
Survey of India Maps. After
reconciling wetlands with Sol maps,
list of 182 wetlands was finalized and
published on the website of the
DEERS as per prescribed format in
Guidelinesfor implementing Wetland
Rules 2017. Remaining 64 Wetlands
required verification through ground
truthing by concerned District
Authorities. The Adm. Dept. has
issued a number of reminders to the
DCsfor expediting action on the same
which is awaited.

No. 2.2:
Documents for
and Wular Lakes

Brief
Dal

The Brief Document of Wular
Lake was recommended by
the Authority for notification
under rule 5(4) of the Wetland
Rules, 2017.

In view of existing provisions
and measures for regulation,
concurrently with Hon'ble
High Court of J&K and
Ladakh, Dal lake shall not be
notified. Accordingly this
portion of Agenda Item is
dropped.

Draft Notification for Notifying
Wular Lake is under process

Da Lake was not approved by
Wetland Authority

No. 2.3: Approval of
Integrated
Management Plan for
Wular Lake

The Integrated Management
Plan for Wular Lake for
seeking financial assistance
for an amount of Rs. 14943.72
laks from MOEF&CC under
National Plan for
Conservation of Agquatic
Ecosystems (NPCA) was
approved. Chief Executive
Director, WUCMA shdll
submit the approved Plan to
Ministry of Environment,
Forests & Climate Change,
Govt. of India.

12

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 06/09/2024 09:04 am



Annexure-VIII


4722354/2024/Forest Department

4 Annexure-D
Annexure-1X

Government of Jammu and Kashmir,
Forest, Ecology & Environment Department
Civil Secretariat, Jammu/Srinagar

Additonal Secretlary to the Government,
Forest, Ecology & Env Departmant,
(Member Secretary,

J&K UT Wetland Authority).

No. FST-Land/35/2021(30088) Dated:06-12-2023

Subject:- Record Note of 8" Meeting of the Technical Committee of the J&K
Wetland Authority - Brief Documents of Ahansur-Waskursar
Wetland Complex and Sanasar Lake-reg.

Sir,

Kindly find enclosed herewith copies of the Brief Documents of
Ahansar-Waskursar Weatland Complex and Sanasar Lake received from the
respective Working Groups and duly vetted by the Technical Committee of the J&K
Wetlands Authority in its 8" meeing held on 17 11,2023, for necessary action in the
matter. Record Note of the above-mentioned meeting is also enclosed for kind
information

Yours faithfully
;\.\ ' —

(Dr. Harpreet Kaur) "/“/*5
(Member Secretary,
Technical Committee of J&K Wetland
Authority)

@S{(Special Secretary (Technical))

6|1
Copy to Director, Department of Environment. Ecology & Remote Sensing
(Chairman, Technical Committee), for kind information

Encls AJA
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Status of BDs of Wetlands ANNEXURE-E
Annexure-X
S. Wetland Status of Brief Status of Notification
No. document
1 Dal-Nigeen Lake | Prepared by LCMA, | Brief Document not considered
vetted by Technical | for notification under Wetland
Committee and Rules in view of matter being
submitted to under preview of Hon’ble High
Wetland Authority Court of J&K.
2 Wular Lake Prepared by Approved by the Wetland
WUCMA, vetted by | Authority. Draft Notification
Technical under process. Further IMP for
Committee and Wular Lake @14943.72 lakhs
submitted to from MOEF&CC under NPCA
Wetland Authority was approved. WUCMA was
directed to submit approved
plan to MOEF&CC
3 Ahansar-Waskur | Prepared by To be considered by Wetland
Sar wetland concerned Working | Authority in next meeting
complex Group. Vetted by
Technical
Committee and
Submitted to
Wetland Authority
4 Sanasar -do- -do-
5 Purmandal No response from Working Group of Samba District
for Purmandal despite repeated requests.
5 Khushalsar- Prepared by Shall be submitted to wetland
Gilsar concerned Working | Authority in the next 15 days
Group. Vetted by
Technical
Committee.
Currently under
updation and final
stage of submission
6 Anchar Lake -do- -do-
7 Manasbal Lake -do- -do-
8 Narkara -do- -do-
14
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Government of Jammu & Kashmir
Office of the Pr. Chief Conservator of Forests (Wildlife)/
Chief Wildhte Warden, J&K
Sitk Factory Road Rajhagh Srinagar; Wildlife Complex, Manda Jawmy
EX ST 2 E 3

Additional Secretary (Legal),

Forest, Ecology and Environment Department,

Civil Secretariat J&K,
No: CWW-Legal/2024-25/9
Dated: 27.07.2024

Sub: Hon'ble NGT Order Dated: 22.05.2024 in the O.A.No. 239/2024 in the
matter registered swo moty on the basis of the News item titled "What
Challenges Are Kashmini Wetlands Facing?” Appearing in Kashmir Life dated
02.02. 2024.Reply on behalf of the respondent No.iii thereof.

Sir,

With regard to the subject, kindly find enclosed a copy of the draft reply
on behalf of the respondent No: iii (Financial Commissioner/ACS Forests UT of
J&K) as a compliance to the above-mentioned order of the Hon'ble NGT (copy
enclosed) for favour of further directions in the matter please. The case is listed
for hearing in the Tribunal on 10.09.2024, \

faithfully,

( Rassﬁ&ah

Regional Wildlife
Headquarters, J&K 3%

Copy to the

I. Regional Wildlife Warden Kashmir for information.
2. Wildlife Warden Wetlands Division Kashmir for information and follow
up in the matter.
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Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 239/2024

News item titled "What Challenges Are Kashmiri Wetlands Facing?"
Appearing in Kashmir Life dated 02.02.2024.

Order Dated: May 22, 2024

Thisreport is submitted in compliance to the above Order of the Hon’ble NGT in
the matter by the Department of Wildlife Protection J& K Government on behalf
of the respondent No: iii. This OA isregistered suo motu on the basis of the news
item titled "What Challenges are Kashmiri Wetlands Facing?' appearing in
Kashmir Life dated 02.02.2024.

That, the Department of Wildlife Protection, J&K submits that out of 11
waterbodieslisted in para 3 of the order of the Hon’ble NGT dated: 22 May 2024,
seven (7) waterbodies namely Hokarsar Wetland, Shallabugh Wetland, Hygam
Wetland, Freshkoori Wetland, Kranchoo Wetland, Chatlam Wetland and
Manibugh Wetland are under its administrative control. All these wetlands are
notified as Wildlife Conservation Reserves under the Wildlife (Protection) Act,
1972.

That, in order to accord the highest priority to conservation and management of
these wetlands, Government of J&K has created a separate Wildlife Division
namely “Wetlands Divison Kashmir” in J&K Wildlife Protection Department.
This division is responsible to protect, conserve and manage these wetlands on
scientific lines, strictly in accordance with the provisions of the Wildlife
(Protection) Act, 1972 and rules framed thereunder.
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Wetlands Division Kashmir is managing these wetlands in accordance with
approved Integrated Management Action Plan (IMAP) (2022-2027). A copy of
the plan is available at the website of J&K Wildlife Protection Department:

https.//www.]kwildlife.com. Testing of water of these wetlands on various quality

parameters including physio-chemical analysis is being conducted by the J&K

Pollution Control Committee on regular basis.

That, community based solid waste management activitiesin these wetlands have
been intensified with the help of the local communities and various educational
ingtitutions. Regular cleanliness drives are being organised in the adjoining
villages/wetlands to ensure clean surroundings and healthy wetland system. 850
numbers of such drives in the periphera villages and 850 numbers of drivesin
the said wetlands have been proposed under IMAP-2022-27. More than 300 such

drives have been successfully conducted so far.

That, as per the IMAP, out of 360 No. of Dust Bins proposed to be installed in
and around these wetlands, 252 Nos have been installed. At Hokersar and
Shallabugh wetlands, mechanised floater trash guards have been installed at the

ingress points to check solid waste entry in these wetlands.

That, in order to control the diffused pollution through wetland technology,
construction of eleven numbers of artificial wetlands has been proposed for the
peripheral villages of these wetlands at an outlay of Rs.113.00 lakhs. Tender for
execution of the work was floated during 2023-24 but due to alow response to
thetender the work could not be executed. Now the work shall be taken up during
2025-26.

That, with respect to Para 4 of the above said order, it isto clarify that there are
five number of Ramsar sitesinthe UT of J& K: Wular, Hokarsar, Shallabugh and
Hygam Wetlandsfalling in Kashmir Region and Surinsar-Mansar Wetland falling
in Jammu Region.
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That, initially Wetlands Reserves (Game Reserves and State Rakhs) of Kashmir
were notified by virtue of Order No: 710-C 1945 Dt: 17-07-1945 (Notification 2
and 5) under Jammu and Kashmir Game Preservation Act-1942 (Annexure-A).
In accordance with Section 36 of (repealed) Jammu and Kashmir Wildlife
(Protection) Act, 1978, these wetlands were deemed to have been declared as
Conservation Reserves. The Jammu and Kashmir Wildlife (Protection) Act, 1978
has been repealed and replaced with Wildlife (Protection) Act, 1972 with effect
from 31 October 2019. Section 36 of the Wildlife (Protection) Act, 1972 provides

for conservation and management of these Conservation Reserves.

That, the relevant revenue records of the Wetland Conservation Reserves in
Kashmir which are notified under the Wildlife Protection Act and are being
presently managed by the Department of Wildlife Protection, in Kashmir isgiven

at Annexure-B.

That, in order to prevent any trespassing and encroachment in these wetlands, a
significant amount of work has been done by the Wildlife Department by way of
survey, delineation, demarcation and consolidation of the boundaries of these
Wetland Conservation Reserves. Against a total of 448 points surveyed and
delineated on ground, 250 boundary pillars have been fixed so far, and 198 pillars
are in the process of being instaled. Wetland wise progress achieved in this

regard isgiven at Annexure-C.

Hence report in compliance to the order Dated: 22.05.2024 of the Hon’ble NGT

in the instant case is hereby submitted please.
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ANNE4BFE-B Annexure-XIll
"What Challenges Kashmir Wetlands are facing"

SNO | Name of the Wetland | AreainHac |Relevent |Remarks |
Conservation Reserve Revenue ' |
1|Hygam 719.00 Annexure-"A” | s
2|Shallabugh 1691.00 S o
3|Mirgund 406.00 Annexure-"8" __,__'
4|Hokersar 1354.00 Annexure-:C"" J]

S|Freshkoori 15.25 Annexure-"D
6|Chattalum 43.00 Annexure-"E" | J
7 Manibggh 5.30 Annexure-"F" Q'
8|Kranchoo 6.40 Annexure-"G" J

No:- WLW(WL)/Estt/ 2024-25/ 5 5
Dated:-) ?, -07-2024

Copy submitted to the Regional Willdfe Warden, Kashmir Region,
Srinagar.
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Otfice of the Deputy Commissioner Pulwama, (’/V'U - 6«- )
PEXIene NW& > f' '
n) " K} l/ / '}
¢ Tehsildar, , “rdhyo " O y
Pampore. . i ' |
NO:; DCP/SQ12°315-17 Dated:- 26,07.2012
Subject:- Transfer of Wild Life Protected Areas(Wet Lands) 1o the Wild Life
Department.
Sir.

The following Wild Life Notified aress (Wetlands) vide Cabinet Order No. 710-C
of 1945 dated 17.07.1945 falling in the administrative Jurisdiction of this District as
intimated have be¢n natified as Wild Life Protected Areas -

S.No, | Common ]Existing in | Khasra No. Ares —
Name village | , ¥ = '
| 1
| 'Kanals | Marlas \
0l Fashkoor Nambalbal | 1884 341 14 T A
02 Manibush | Nambalbal | 4926 ['106 i9 ==
03 Kranchu Kranchu | 35 126 119 PR
™M Chatlum Lalpora 167, 211, 276, 277, 416, | 8§52 17 e q
[ 483,487 | AR
' | | Total 1430 09 ;

It is worth 10 mention that out of 341 Kanals and 14 Marlas of Taad comgising 1+
Survey No. 1884 situate at estate Nambalbal Jand measuring 36 kanals of land 1s under -
the possession of Technical Education Depanment thereby leaving only 307 kanals 14
marlas.

Accordngly the Wildlife Warden Wetlands Kashmir Division vide his No,
WLW/WL/Esst2012-1332-24 dated 28.05.2012 has requested this office for handing
over of possession affer proper demarcation.

1 am, therefore, directed to request you o please constitute a team of Revenue
officers/officials and ensure the proper demarcation and handing over of the possession 10
the ssid Department on the carly gossible date scheduled after consensus with the

Divisional Forest Officer Wet Lands Depariment whose contact number is 9419038961,
Yours faithfully =

Assist r(,3“ @5‘?%@‘“

Co 10 the:- . _
ply ) Divisional Commissioner Kashmir Sriangar for favour of information.

2) Deputy Secretary 10 Jammu & Kashmir Legislative Assembly Secreiariat
Sriangar for favour of information, B ) : , i

3) Wildlife Warden Wetlands Kashmir Division, He is advised to muncdiately
finison with the Tehsildar Pampore for evolving a consensus of early posgble
date for 1aking over the posscssion of enli nouﬁcfi wel lan.lf For your
canvenience the contact number of Tehsildar Pampore is 9319013788
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Annexure-XIV

Wetland wise Status of Demarcation of Wetland Conservation
Reserves in Kashmir.

S.No |Protected Area Total Area Status with regard to the Demarcation
Total Total Number of |Remaining
Points Boundary Pillars [Boundary Pillars
Surveyed/ |installed on to be installed
Delineated g:r),c.)zuonzd4t|” 31- During 2024-25

1 Hokersar WLR 13.54 Sgkm |74 50 24

2 Hygam WLR 7.62 Sgkm |75 56 19

3 Shallabugh WLR [16.75 Sgkm (91 49 42

4 Mirgund WLR 3.83 Sgkm [108 10 98

5 Chattlum WLR 0.55 Sgkm |30 30 0

6 Fashkoori WLR [0.14 Sgkm |30 30 0

7 Kranchoo WLR 0.22 Sgkm |22 15 7

8 Manibugh WLR |0.07 Sgkm |18 10 8

Total 448 250 198
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Item No. 16 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 239/2024

News item titled "What Challenge Are Kashmiri Wetlands Facing?"
appearing in Kashmir Life dated 02.02.2024

Date of hearing: 22.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Ms. Charu Singhal, Adv. for MoEF & CC
Mr. Parth Awasthi, Adv. for R - 1 to 3 with Mr. Ghansham Singh, Member
Secretary, J&K PCC (Through VC)
Mr. Vikrant Pachnanda, Adv. with Ms. Alpana Narula (Through VC),
Scientist, CPCB

ORDER

1. In this original application, the Tribunal is considering the issue of
unchecked deposits of sediments resulting in shallowing of wetlands,
elevated temperature, increased Biochemical Oxygen Demand (BOD) and
pH level, illegal encroachment and waste discharge in the wetlands of

Kashmir.

2. The Tribunal on 13.03.2024 on the basis of suo motu action had

impleaded the respondents and had issued notice.

3. The report on behalf of Central Pollution Control Board (CPCB)
dated 21.05.2024 mentions that there are 5 Ramsar sites, namely, (i)
Hygam Wetland, (ii) Shalbugh Wetland, (iiij Hokera Wetland, (iv) Wular
Lake and (v) Mansar Lake. Including these 5 Ramsar sites, there are 11

wetlands. The report relating to pH, DO and BOD is also reflected in the

21
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Chart, Table 1, page 1 disclosed in the report of CPCB is reproduced

hereunder:
“ S.  |[Name of the [No of Status of water quality w.r.t Class B
No. |water body [monitoring (Outdoor bathing-Organized) of
locations Designated Best Use (DBU) Water
Quality Criteria

1 Wular Lake, 11 Analytical reports for the parameters pH,

Bandipora DO & BOD reveals that out of 11
imonitoring locations, 02 locations are not
gualifying w.r.t class B of DBU water
yuality criteria for the months of March &
April, 2024

2 |Anchar 05 Analytical report for the parameters pH,
Lake, DO & BOD reveals that out of 05
Sinagar ironitoring locations, 03 locations are not

gualifying w.r.t class B of DBU water
guality criteria for the month of Agpril,
2024

3 |Dal Lake, 24 Analytical reports for the parameters pH,

Sinagar DO & BOD revealsthat out of 24
monitoring  locations, none of the
location is qualifying w.r .t class B of|
DBU water quality criteria for the
months of March & April, 2024

4 |Hokarsar 03 Analytical report for the parameters pH,
Wetland, DO & BOD reveals that out of 03
Sinagar/ ironitoring locations, 02 locations are not
Budgam gualifying w.r.t class B of DBU water

guality criteria for the month of April,
2024.

5 |Manasbhal 03 Analytical report for the parameters pH,
Lake, DO & BOD reveals that all the locationd
Ganderbal are qualifying w.r.t class B of DBU water

yuality criteria for the month or Agpril,
2024.

6 [Shalibugh 03 Analytical report for the parameters pH,
\Wetland, DO & BOD reveals that out of 03
Ganderbal imonitoring locations, 02 locations are not

yualifying w.r.t class B of DBU water
guality criteria for the month of Agpril,
2024.
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7 |Hygam 03 Analytical report for the parameters pH,
\Wetland, DO & BOD reveals that all the locations
Pampore are gualifying w.r.t class B of DBU water
Pulwama guality criteria for the month of Agpril,

2024.

8 |Freshkoori 02 Analytical report for the parameters pH,
\Wetalnd, DO & BOD reveals that none of the
Pampore locations is qualifying w.r.t class B of
Pulwama DBU water yuality criteria for the month

of April, 2024.

9 |Kranchoo 03 Analytical report for the parameters pH,
\Wetalnd, DO & BOD reveals that none of the
Pampore locations is yualifying w.r.t class B of|

DBU water yuality criteria for the month
of April, 2024.

10 |Chatlam 03 Analytical report for the parameters pH,
\Wetalnd, DO & BOD reveals that out of 03
Pampore ionitoring locations, 02 locations are not
Pulwama gualifying w.r.t class B of DBU water

guality criteria for the month of April,
2024.

11  |Manibugh 02 Analytical report for the parameters pH,
\Wetalnd, DO & BOD reveals that none of the
Pampore locations is gualifying w.r.t class B of
Pulwama DBU water guality criteria for the month

of April, 2024
4. As per the submission of Counsel for the Ministry of Environment,

Forest and Climate Change (MoEF&CC), there are only 3 Ramsar sites in

Kashmir. Whereas as per the stand of CPCB, there are 5 Ramsar sites in

Kashmir. Neither the MoEF&CC nor the CPCB knows the exact number

of wetlands in Kashmir.

5. Mr. Ghansham Singh, Member Secretary, J&K PCC has submitted

that for removal of encroachment from the wetlands, communications

have been sent to the local bodies and so far as the reports relating to

micro-biological parameters are concerned, the same are awaited and for

that purpose time has been prayed for.

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
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6. Ms. Alpana Narula, Scientist, CPCB appearing by virtual mode has
submitted that in respect of the wetlands where the report reveals that
requisite parameters are not meeting, necessary information will be
collected within two months and within the same period, corrective action

will also be initiated.

7. Learned Counsel for the Respondent No. 3 submits that he will file
the relevant revenue record disclosing the details and area of each of the
wetland in Jammu & Kashmir. Let the same be filed along with a

tabulated chart within 8 weeks.

8. It will be open to all the respondents to file their further

reply/report within 8 weeks keeping in view the observations made above.

9. List on 10.09.2024.
Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
May 22, 2024
Original Application No. 239/2024
DV

24
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The Financial Commissioner (Additional Chief Secretary)
Department of Forest, Ecology and Environment

Civit Secretariat,

Jammu/Srinagar.

No. JKPCC/Sc./OA239-2024/ 16 Date. 0§-09-2024,

Sub:- Report of the@ &K Pollution Control Committee in compliance to Hon’ble
National Green Tribunal directions dated 22.05.2024 passed in OA No.
239 of 2024 titled “What Challenges are Kashmir Wetlands facing?”

Sir,

Kindly refer to the captioned subject and your office letter No. FST-
Lit/104/2024(7423976) dated 03-09-2024. In this connection, | am directed to
submit that the directions of Hon'ble NGT vide its order dated 22-05-2024 in OA
239/2024, the directions of the Hon'ble NGT is reproduced as under:-

1. “Mr. Ghansham Singh, Membher Secretary, J&K PCC has submitted that for
removal of encroachment from the wetlands, communications have beén
sent to the local bodies and so far as the reports relating to micro-biological
parameters are concerned, the same are awaited and for that purpose time
has been prayed for".

2. Learned Counsel for the Respondent No. 3 submits that he will file the
relevant revenue record disclosing the details and area of each of the wetland
inJammu & Kashmir. Let the same be filed along with a tabulated chart within
8 weeks.

3. “it will be open to all the respondents to file their further reply/report within 8
weeks keeping in view the observations made above”.

in compliance to the afaresaid directions of Hon'ble NGT in OA, the detailed
Action Taken Report is submitted as under:-

That the Vice Chairman, J&K Lakes, Conservation and Management
Authority, Srinagar, Commissioner, Srinagar Municipal Corporation, Chief
Executive Officer, Municipal Council, Budgam, Chief Executive Officer, Wular,
Conservation and Management Authority, Srinagar, Chief Executive Officer,

Municipal Council, Bandipora, Chief Executive Officer, Municipal Council, Hajin,

ool
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Executive Officer, Municipal Committee, Sumbal and Chief Executive Officer,

Municipal Council, Ganderbal were requested to furnish the details about the total

area of the wetlands / waterbodies and details of the encroachment, if any, falling

intheir respective area of jurisdiction to the J&K PCC as per the details given below: -

S. Name of the local 'l No. and Date Annexures |
No. ' authority
1) | Vice Chairman, J&K | JKPCC/NGT/152/491 dated 20-05. 1
LCMA, Srinagar 2024
2) |Commissioner, SMC | JKPCC/NGT/152/492 dated 20-05- 2
2024
3) Chief Executive Officer, | JKPCC/NGT/152/493 dated 20-05- 3
Municipal Council, | 2024
Budgam
4) | Chief Executive Officer, | JKPCC/NGT/152/494 dated 20-05- 4
WCMA, Srinagar 2024
'5) | Chief Executive Officer, | JKPCC/NGT/152/495 dated 20-05- 5
' MC, Bandipora 2024
6) | Executive Officer, | JKPCC/NGT/152/496 dated 20-05- 6
‘ Municipal Commitiee, | 2024
| Hajin
"7) |Executive Officer, MC, | IKPCC/NGT/152/497 dated 20-05- 7
Sumbal 2024
8) | Chief Executive Officer, | JSPCC/NGT/152/498 dated 20-05- | 8

| MC, Ganderbal l
1

2024 |

In compliance to directions of the Hon’ble NGT dated 22-05-2024 in OA No.

239 of 2024, the concerned Deputy Commissioners were also requested to take

steps for retrieval of the encroached area, if any, upon the wetlands located in their

respective jurisdictions and ensure that no debris / sewage / effluent be discharged

into these wetlands to avoid further conversion of wetland into the land mass for

preservation of these wetlands and share complete details about the wetlands /

gblele e
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waterbodies falling in their respective jurisdictions on the prescribed fermat as per
the detail given below:-

*' Deputy - Wetlands/ Water No. and Date Annexures
|
- Commissioners bodies
i"dé‘puty Commissioner, | Hygam wetland, | JKPCC/NGT/OA 239/51- 9
Pulwama Freshkoori 54; dated 30-05-2024
wetland,
Kranchoo wetland,
Chatlam wetland,
l ' Manibugh wetland -
Deputy Commissioner, | Dal Lake JKPCC/NGT/OA 239/35- 10
Srinagar Anoiiar Lake 38; dated 30-05-2024
Hokarsar wetland
Deputy Commissioner, = Hokersar JKPCC/NGT/0A 239/39- 1
Budgam | ' 42; dated 30-05-2024
Deputy Commissioner, [ Wular Lake JKPCC/NGT/OA 239/43- 12
. Bandipora 45; dated 30-05-2024
Deputy Commissioner, ' Manasbal and JKPCC/NGT/0A 239/47- 13
Ganderbal ' Shalibug Wetland 50; dated 30-05-2024

Brief description and profile of wetlands of Kashmir:-

1. Dal Lake (Wetland):
The famous Dal lake covers an area of 20.37 sq. kms surface and is a part of
natural wetland which covers 21.1 sq kms including its floating gardens. This is
an urban lake with maximum length of 7.44 kms and Maximum breadth of 3.5
kms, maximum depth 6 meters and average depth 1.42 meters. The lake is
located in District Srinagar, The Floating Garden known as “Rad” in Kashmiri
blossom with lotus flowers during July and August. The wetland is divided by
cause ways in 4 basins a) Gagribal, b) Lokut Dal, ¢) Bod Dal and d) Nigeeen. The
Dal Lake has catchment area of 316 sq kms. As per the report of Executive

Engineer, Lake Division 1¥, Lake area is not encroached.

Page 3 of 23
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2. Wular Lake (Wetland) (Ramsar Site):

The Government of Jammu and Kashmir constituted the Wular Conservation and
Management Authaority (WUCMA] in the yaar 2012 under the J&K Development
Actof 1870 mandated with the conservation and preservation of Wular Lake and
its teeder channels and treatment of its catchment areas. Wular lake is the
largest freshwater lake located in the Districts of Bandipora and Baramulla
within river Jhelum Basin and plays a significant role in the hydrography of
Kashmir valley by acting as a huge absorption basin for flood water. The area of
the wetland is 13000 hectares. The lake is balloon shaped with a maximum
length of 16 kms and breadth of 7.6 kms with an average depth of 5.8 meters.
Recognising importance of this wetland for its bicdiversity of socio-economic
values, the lake was designated as wetland of international importance under

the Ramsar Convention in 1990.

3. Manasbal Lake (Wetland):
Manasbal Lake is located about 30 kms from Srinagar and the largest lake In
Kashmir. This is freshwater lake located in Safapora Block of District Ganderbal.
The name Manasbal is said to be a derivate of Mansarovar. The length of lake Is
5kms and breadth is 7 km with surface area of 2.81 sq. The maximum depth of
the lake is 13 meters (average depth is 4.5 meters). The catchment area is 33 sq
kms. The Lake is good place for bird watching as it is one of the largest natural
stamping grounds of aquatic birds in Kashmir and has be sobriquet of “supreme
gem of all Kashmir Lakes". The rootstocks of lotus plant which grown
extensively in the lake are harvested and marketed and also eaten by the local

people.

4. Anchar Lake (Wetland):

The area of Anchar lake is 14.73 sq kms. The Lake is located between Latitude
34°07° 30" N 10 34° 12" 30" N Longitude 74° 46" 00" E 10 74° 49' 30" E near Soura
area in the Srinagar city. Anchar lake Is mainly fed with network of channels

originating from River Sindh at Ganderbal towards its western shore. The lake is
Paged of 23
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connected with famous Dal lake via a channel “Aamir Khan Nallah® which
passes through Gilsar and Khushalsar. Like the Dal lake and Wullar lake, it is
home of Hanji community, who lives near the lake in an area called Anchar

among the locals.

5. Hokersar Wetland (Ramsar Site): -

This wetland spread over an area of 13.54 Sq. Km with coordinates 34°
5'64.148" N, 74°42° 19.356" E fall in District Budgam and Srinagar. This Wetland
has been taken over by the Department of Wildlife Protection Department, J&K
Government. This is a renowned waterfowl reserve lies about 10 Km west of
Srinagar on Srinagar - Baramulla Highway. Historically, this wetland was a
shooting resort of Shri Maharaja Hari Singh of erstwhile Jammu and Kashmir
State. The wetland was declared as a Ramsar site of international importance
by Ramsar convention bureau on November 8, 2005. Itis fed by perennial Doodh
Ganga River tributary. The area of the wetland is 13.54 Sq. Kms (19135 kanals
and 19 marlas) with an altitude of 1580 meter and depth 2.5 meter in spring and
0.7 meter in autumn. This wetland is an important wetland for resident and
migratory waterfowl.

6. Hygam Wetland (Ramsar Site):-

This wetland has an area of 7.62 Sq kms with coordinates 34°1° 14.301"N, 74°
19,45.171" E is located in District Baramulla. This Wetland has been taken over
by the Department of Wildlife Protection Department, J&K Government. The
Hygam Rakh is a permanent shallow freshwater lake with maximum depth of
1.2 meters. The perennial stream feed it. The most of the lake is covered with
dense growth of reeds and other emergent vegetation. This is largest remaining
reed bed area in the Kashmir valley and it is ¢f major ernithological importance.
This wetland is important for migratory species and marsh land breeding
species. There has been steady incraase in the migrant population of waterfowl

and other birds at Hygam Rakh after 1995-1896 when shooting was stopped.

PageSof 23
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7. Mirgund Wetland:

This Wetland with coordinates 33° 7" 21.027" N, 74° 38" 19.368°" E, lies in
Districts of Budgam and Srinagar. This is a shallow freshwater lake with
associated reed beds and riverine marshes on River Jhelum with an area o1 3.83
Sq. kms with an attitude of 1580 meters, The depth of the wetland according to

the local run of varies between 0.1 - 0.5 meters with an area of 4.00 kms.

8. Shallabugh Wetland (Ramsar Site):

This wetland with coordinates 34° 9' 42.069" N, 74° 43’ 659" E, spread over an
area of 16.75 Sq. kms with an attitude of 1580 meters located in Districts of
Ganderbal and Srinagar is also a Ramsar site. The wetland is locatedintha close
vicinity ot Srinagar town and Anchar lake. The Marches of this wetland are fed
by Sindh River and local Snow melt. The depth of the water varies from 0.3-2
meters and water level fluctuates considerably according to the rainfall and
snow melt, The side towards (Shallabugh Srinagar) is dominated by paddy
cultivation. While the side towards Gadoora Anchar has more of reed beds

thereby providing important wintering area of water birds.

9. Freshkoori Wetland
Freshkoori wetland is situated very close to the Pampore town of District
Pulwama. Itis spread over an area of 305 kanals and 14 Marlas and lies between
34°1.022'N74° 55.274°E and 34° 0.592'N74° 55.319'E®. This wetland is being
maintained by the J&K Govt. Wildlife Protection Department and falls in the

jurisdiction of Municipal Committee, Pampore, District Pulwama.

This Wetland receives a large congregation of waterfowl during winters. The
most dominant waterfowl families in Freshkoori Wetland are antedate followed
by Ardeidae and Ralidae.

10. Chatlam Wetland
Chatlam Wetland is situated on the eastern bank of River Jhelum and is

located nearly about 11 kms from Srinagar city. The wetland is situated in
Page 601 23
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Panchayat Konibal, Block Pampcre of District Pulwama. The area of the
Wetland is 852 kanals and 12 marlas and lies between 34.02° N and 74.93°E
with an average elevation of 1,574 meters.

The wetland is more or less Oval shaped and popularly known as BODSAR, It
Is largely spring fed and enjoys a sub-mediterranean cimate. Its catchment
area comprises of 12 villages having a population of about 33000 using it for
fishing, irrigation and domestic purposes.

This wetland has been taken up by the J&K Govt. Wildlife Protection
Department after 2014 devastating floods and since then baing maintained by
the same department. The wildlife protection department have also kept

watch and ward at the site.

11. Munibugh Wetland

12.

Munibugh Wetland situated near Pampore town of District Pulwama lies
between 34°0.111'N 74° 55.812'E &33° 59.897'N 74°55.595'E at an sltitude of
1588 mtrs . The wetland falls in the Panchayat Kranchoo, Block Pampore,
District Pulwama has an area of 106 Kanals and 19 marlas. The wetland has
been taken over by the J&K Wildlife Protection Department after devastating
2014 floods and since then the same is being maintained by the Wildlite

Protection Department.

This wetland is of great ecological and socio-economic importance as it
harbours a diverse collection of waterfowl and is providing a good habitat for

birds with abundant food, safe place for roasting, nesting and breeding.

A total of 85 species of birds belonging to 25 families including 15 species of

migratory waterfowl have so far been recorded in the Manibugh.

Kranchoo Wetland

Krentchoo {Kranchoco) Wetland lies about 17 kms east of Srinagar on Srinagar-
Jammu National Highway in District Pulwama. The area of the wetland is 128

kanals and 19 marlas. It is fed by its immeadiate watershed (Karevas), but
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largely, itis spring fed and falls under the panchayat Kranchoo, Block Pempore
of District Pulwama. It has been named after Kranchoo village situated near it.
The wetland having 96% waterlogged area and is free from any encroachment,
The Kranchoo Wetland is an important wetland for both resident and migratory
waterfowl. Apart from the local residents birds, the watland provides ample

and conducive habitat for breeding of Mallards.

This wetland has also been taken over by the J&K Wildlife Protection
Department after 2014, devastating floods and since then this wetland is also
maintained by the Wildlife Protection Department. The Wildlife Protection

Depantment has alsc kept proper watch and ward of the site.

Status Reports about Conservation and Management of these wetlands has
been received from Lakes, Conservation and Management Authority, Srinagar,
Project Coordinator, WUCMA, Wullar-Manasbal Development Authority,
Deputy Commissioner Budgam, Deputy Commissioner Bandipora, Deputy
Commissioner Pulwama, Assistant Commissioner Panchayat Ganderbal,
Wildlife Warden wetland Division Kashmir, Executive Officer MC Sumbal,

Executive officer MC Hajin,

Action Taken Report of Secretary J&K Lake Conservation and Management
Authority Srinagar:

As per report of Secretary J&K Lake Conservation and Management Authority
Srinagar vide No. LCMA -789/1936-39 dated 05-09-2024, the total area of the lake
Is 20.37 Sq. kms and lake area is not encroached. Solid and Plastic waste collected
from households inside the hamlets, houseboats, Dunga boats / commercial
establishments inside the lakes and open surface of lake on daily basis is handed
over to the SMC at their designated collection points on periphery of lake for final
disposal. The liquid waste is collected through Sewer network along the periphery
of the lake and treated at STPs (Laam, Habak, Hazaratbal and Brari Nambal) various
STPs has been proposed further by the UEED and LCMA to cater for the untreated
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sewage if any entering the lake. STPs will also be set up inside the Dal lake under
PMDP to arrest the sewage if any coming from the hamiets inside the Dal lake. The
houseboats are also connected to the sewer network. (copy enclosed as Annexure-
14)

Action Taken Report of Project Co-ordinator WUCMA:

As per the report of Project coordingtor, WUCMA, furnished vide No.
PC/CAT/WUCMA/2024-25/546-48 dated 25-07-2024, in the year 2000, the
Wular Action Plan was formulated for an amount of Rs.200.00 crores, The

following activities undertaken as per the Wular Action Plan:

A. Wetland Survey and Demarcation:
The demarcation of Wular Lake has been carried as per the revenue record
on about 130 Sq. kms and stands completed. 1159 concrete boundary pillars
have been fixed all over the periphery of the lake. The boundary of the lake is
digitized and each boundary pillars is geo-referenced,
B. Catchment Area Treatment:
In order to arrest soil erasion and prevent sedimentation of the lake, a
forestation activities and soil and water conservation measures have been
carried out in immediate cetchment of Wular Lake. So fart 2952 hectares of
degraded area have been treated in Madhumati and Erin catchments to
rehabilitate the degraded catchment. 56950 Cum of DRSM and 43956 Cum
of Crates have been carried out for augmenting soil conservation measures
in highly degraded areas.
C. Improving Water regimes of Wullar and Associated Wetlands:
About 5 sq kms critically silted up areas of the lake has been dredged by
removing about 78 takh cums of silt and as a result of restoration of habitats
for migratory birds, like Smew and long tailed duck were also reported after 84
yaars in the Wullar lake, Mareover, water quality menitoring is also done on
monthly basis by the J&K Pollution Control Committee at 11 designated sites

of the Wullar lake for 17 parameters. As per the wetland health cards prepared
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pased on the parameters fixed by the MoEF&CC, the wetland score of Wullar
lake has improved from “B” in 2021 to “A" in 2023.
D. Bio-diversity Conservation:

This wetland is an important component of Central Asian Flay Way and every
year large numbers of migratory birds visit the Wullar lake and other adjoining
wetlands in the migration season from November to April. To involve local
youth, NGOs and other stakeholders 200 Wullar Mitras have been registered,
work in close association with the authority in its awareness and

conservation programme,

Out of total 13000 hectare are of wetland, 48 hectare Which constitutes
38% of the total area was encroached. Out of the 48 hectare encroached
area, 18.45 hectare has been retrieved and remaining 29.55 hectare is yet

to be retrieved.

E. Waste Management:
Wular Lake has some encroached area and the removal of the same is still

going on. Solld waste management in the area pertains to Rural Development
Department. Under SBM-Gramin, segregation sheds and community compost
-pits ere being constructed. The WUCMA is handholding RDD and facilitate

involvement of NGOs, to carry out IEC activities in all 30 villages™.

The Government of Jammu and Kashmir vide Govt. notification issued under
S.0 283 dated 25" May 2023 has re-constituted the Wullar Conservation and
Management Authority (WUCMA) for preservation and conservation of Wullar
Lake. The 12 members Wullar Conservation and Management Authority is
headed by Financial Commissioner, Forest, Ecology and Environment
Department, with Administrative Secretaries Finance Department, Planning
Development & Monitoring Department ond Jal Shakti Department as

members of the authority.
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Action Taken Report of CEQO Wullar-Manasbal Development Authority:

As per the report of CEO, Wullar-Manastal Development Authority furnished
vide No. CEO/WMDA/797-99 dated 15-07-2024, that There are approximstely
1000 households around the lake. Door step collection of waste is being
practised through concerned Rural Development Block Safapora. Besides,
compost pits have been constructed in all households to encourage source
level wet waste treatment. Currently, waste is being dumped at Wuddar
Safapora (Kohistan colony), a site identified for development of Integrated

SWM facility, DPR for development of which is under process.

Action Taken Report of Assistant Commissioner Panchayat, Ganderbal:

As per the report of Assistant Commissioner Panchayat Ganderbal furnished

vide No. ACP/GBL/SBM/3090-94 dated 04-09-2024, the status of Solid, Liquid

and Plastic Waste Management in the settlements around Mansabal Lake is
as under:-

a. Solid Waste: The households along the banks of Manasbal Lake generate
approximately 2 MT of waste daily. This includes both biodegradable and
non-tiodegradable waste materials.

b. Plastic waste: Plastic waste generally constitutes about 10% to 15% of the
total waste in such areas, an estimated 200 to 300 kilograms of plastic
waste Is generated dally by the households along the banks of Manasbal
Lake.

¢. Bio-medical Waste: Bio-medical waste typically makes up around 1% to
2%. The estimated amount of biomedical waste produced by the
households along the banks of Manasbal Lake would be approximately 10
to 40 kilograms per day.

Furthermore, 3 plastic waste management units in these 3 blocks under the

SMB 2.0 and plastic shredder and hydraulic bailing machine installed in

PLWMUs will be aperational. 130 dustbins have been distributed among the

households, 28 community waste compost pits for solid waste management
Page 110f23
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in households residing in the vicinity of the lakes. Besides, RDD has provided?
garbage collection Van and 11 e-carts 1o these blocks for smooth operation of
D2D garbage collection. Apart from these 6509 individual soakage pits and 43
community scakage pits have been established for management of the grey
water in the area. (copy of the Report is enclosed as Annexure-15)

Status Report of Deputy Commissioner, Budgam:

As per the report of Deputy Commissioner Budgam, furnished vide No.
DCB/Sq/2024-25/NGT/2386 dated 10-07-2024, Hokersar wetland is spread
over an area of 19135 kanals and 19 marlasin District Budgam (Copy enclosed
as Annexure -16).

Status Reports of Deputy Commissioner, Pulwama:
As per the report of Deputy Commissioner, Pulwama furnished vide No. DCP-
Sq/24-25/566 dated 11-06-2024 and DCP/Legal/24/162-66 dated 27-08-2024.
There are 5 wetlands in district Pulwama, namely Freshkoori, Manibugh,
Chatlam, Krenchoo and Hygam. (Copies of the reports is enclosed as
Annexure-17).

Status of Waste Management in wetlands Freshkoori, Manibugh, Chatlam,

Krenchoo of District Pulwama:
The Deputy Commissioner, Pulwama has submitted a detailed Action Taken
Report vide No. DCP/Legal/24/162-66 dated 27-08-2024 and submitted that:

1) The measures aimed at solid waste management from D2D collection,
segregation at source, clearance of legacy waste and liquid waste
management by way of grey water management and IEC activities for
engaging the local communities has been intensified.

2) Legacywaste of more than 40 MT lying on the bank of Freshkoor wetland
have been lifted and processed at Tral under the ongoing biomining
contract.

3) Municipal Committee, Pampore have distributed 2000 dustbins in the

Pampore town in the households residing in and around Freshkoori
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wetland. 100 % D2D collection and 70% segregation at the source have

been achieved in all the wards of Pampore towns including the Freshkoori

wetland.

4] 5 heavy drains poses a great challenge to the MC, Pampore and other
departments also due to the flow of garbage and mud in these drains
which ultimately approaches to this wet land and is causing adverse
impact in the environment for which following action plan has been
devised.

a) Installation of Trash guard for restricting the flow of solid waste into
the wetland and its removal thereafter for its treatment and disposal.

b) Installation of Sewerage Treatment Plant to check the hazard effect
of Sewerage.

c) Establishment of decentralized SWM project on scientific lines has
been approved at the cost of Rs, 321.55 lacs at Galander, Pampore
with waste managementcenters of 12 TPD capacity (3 plants of 4 TPD
e@ach) which Is expected to be completed and functional by March
2025,

For wetland Chhatlam, the liquid waste is being managed at
household level by construction of Individual and Community
sogkage Pits.

d) As an alternative solution, the department proposes construction of
sedimentation tanks at main points, which will help in filtration of grey
water and would prevent Chhatlam wetland from accumulation of
sediment / other waste,

(Report of the Deputy Commissioner, Pulwama is enclosed as Annexure-18}.

Besides, Deputy Commissioner, Pulwama, Action Taken Reports (ATR) have
also been obtained from the Regional Wildlife Warden, Kashmir, EO MC,
Pulwama, Assistant Commissioner Development, Pulwama, Assistant

Commissioner Panchayat, Pulwama and J&K Pollution Contrel Committee.
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Action Taken Report of Department of Wildlife Protection Department

These 04 wetlands of Pampore falls under the jurisdiction of Wildlife
Warden, Central Division, J&K Wildlife Protection Department. The said division
has formulated an Integrated Management Action Plan, IMAP {2022-2027) for
eight Wetland Conservation Reserves under its jurisdiction, including these four
wetlands. The Management and planning framework laid out in IMAP aims at
striking a balance between wetlands eco-system conservation for ensuring
ecological integrity of these wetlands and livelihood security of local
communities. The works executed by Wild Life Warden Wetland Division Kashmir
during the last 05 years (2019-2024) including the detail of works to be
undertaken under CAMPA during the current financial year 2024-2025 in
Pampore Wetlands is given below in the tabulated form :

(1) Detail of works undertaken under CAMPA from the last five (5) years
(2019-2024) in Pampore wetlands:-

Year = Nameofthe Name of the work Pnysical Financial
i wetland (in Rs.)
" Chattalum | Boatways/ Nollo kashi by way of 500 Cum 1,00,000
, Clearance of surface aroa
| WILCR
De-weeding 500 Cum 1,00,000 |
Removal of feating Garden 500 Cum 1,00,000
Supplemantary feed for Birds during 55 Quis. 1,00,00¢
leanv freezing period. |
Chain-link fercing 0.5Km 25,57,574
pesm—s— > Sy |
Kranchoo | De-weeding | 250 Cum 50,000
|
19-20 WLCR
Boatways/ Nalla kashi by way of 500 Cum 1.00.000
‘ clearance of gurfacs area
‘De-weeding 500 Cum 1,00,000
Freshkoori | Removel of floating Garden 250 Cum 50,000
WLCR | Collactonof Solid Waste Management | 960ays | 30,000 |
| . e —— - —
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Supplementary feed for Birds during 6 Qtis. 10,000
lean/ freezing period.
Munibugh De-weeding 250 Cum 50000
WLCR
Chattalum Management of Sctid and other wastes | 322 Dyas 1,00,000
WLCR
Kranchoo Management of Solid and other wastes | 161 Days 50,000
WLCR
20-21 Frashkoor| Management of Solid and other wastes | 161 Cays 50,000
WLCR
Chattalum | Creation of boat ways by way of | 750 Cum 1,50,000
WLCR ¢learance of vegetation/ cutting and
removal of peat lanas
Ctearance and removal of flogting = 750 Cum 1,50,000
vegetation
Collaction and removal of Solid Waste 321 days 99,990
Procurement of Wooden / fiber glass | Sankari of 2,50,000
boats old wooden
beats
Kranchoo Creation of boat ways by way of | 998.60Cum 1,99.721
a clearance of vegetation/ Cutting and | s
WLC remaoval of peat lands
2122
Clearance and removal of floating | 1493.21 2,99,642
vegatation Cum
Making of clear water pools for migratory | 124824 2,49 649
birds by woy of clearance of vegetation | Cum
and de-silting,
Freshkoori | Creation of boat ways by way of 28860Cum 199,721
R clearance of vegetation/ cutting snd
wLe ramoval of peat lands
Clearance and removal of floating | 1488.21 2,99,642
vegetation Cum
Meking of clear water pools for migratory | 1248.24 2,49 649
| birds by way of clearance of vegetation | Cum
and de-silting.
|
Chattalum | Coliection of Solid Wasts 20 Drives J 1,00,000 |
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WLCR Creation 0f bost ways by way of | 770 Cum 1,54,000 ’
clearance of vegetstion/ cutting and
removal of peatianas | 1
Clearance and removal of fosting | 740 Cum 1,48,000 |
vaegatation
Making of clear water pools for migratory | 420 Cum B4,000
birgs by way of clearance of vegatation
and de-siting,
Survgy  Investigation and  other | exogenic 50,000
biodivarsity studies survey 1o
ICSA
22-23
Mogels & Digital signages/ Hoargings Heardings 50,000
" Kranchoo | Collection of Solid Wasts 15 Drives 74,000
WLCR Making of clear water pools for migratory | 1140Cum 77.000
hirds by way of clearance of yegetstion
and de-silting.
Survey  investigation and  cther | exogenic | 50,000 |
biodiversity studies survey
Models & Digital signages Hoardings 50,000
Munibugh Collection of Solid Waste 10 Drives 50,000
WLCR Survey  Investigation and  other | exogenic 23.000 '
‘ biodiversity studies survey
Models & Digital signages/ Hoardings Hoardings 50,000
} Fresh koor | Fencing Chaen Link 0.46Km 18,04,000
‘ WLCR Collection of Solig Waaste 10 Drives 49,000
Creation of boat wirys by way of | 420 Cum 84,000
l clearance of vegetation/ cutting and
removal of paat lends
Making of clear water pools for migratory | 415 83,000
birds by way of clearance of vegetation
and de-silting.
Survay  investigation and  other | excgenic 70,000
biodiversity studies survey
Models & Digital signages Hoardings 49,000
Chattalum | Barbed wire fancing using angle iron 2,49,000
poatein CCbleck
WLCR
Clearance and removal of floating | 855 Cums 1,71000
vegaetation
Collection and removal of Solid Waste 35 Drives 1, 75000
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Controi of diffused Pollution trough 01 No 2,90,000
Wetlana Technology (Artiticial Wetlands)
8.0. Office / Residence construction 4,74,000
ot BO office |
ot Chattsium |
WLR
4524 Kranchoo | Clearance and removal of foating | 2705 Cum 541000
vegetation
WLCR -3 ,\ \
Collection and removal of Solid Waste | 20C.Drives = 1,00,000 |
Freshkoori | Clearance and removal of fRoating | 710Cums = 1,42,000
LR vegetation
; Control of diffused Pollution through 01 No, 2,39,000
Wetland Tecnnology (Artificial Wetlands)
Munibugh = Installation of Aquatic Boundary Pillers | 10 Fillars 1,86,000
WLCR | Rasing of new embankment! bund at | 1333 Cums 4,00,000
Munibugh
Collection and removal of Solid Waste 20C. Drives 1,00,000
Total 11873588
(1) De
Year 2024-25 in Pampore wetlands: -
. S.No | Name of the | Description of the work  Physical | Financial
Wetland |
Chain-link fencing | 1071,4288 15.00
getting up of permanent snd temporary LS 0.50
antipoaching camps and providing them
with  necesaary equipmant's, gaars, |
transportation, prowding of incentives to
Informers, engagement of daily waged
Chattalum | ‘abours to augment permanent staffin order
R WLR to tackle the dearth of staff, POL, ration,
heating and cooking facilities,
Clearance and ramoval of toating 4000 Aq. 2.00
vegetation /Pools | Mtrs
Hiring of Machinery and labours for the | 843 Man 2.00
collaction and removal of solid waste in and| Days
around the wetland
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Construction of Bird Watching Nature Trail | LS 4.00
slong with surfecing and beautification
within wetiand
: Completion of B.O. Ofhce, construction of LS ' &.00
boundary wall ang mainténance of the
approach path, lawn, installation of the gate
and other allied items
2. Kranchoo Clearance and removal of floating 5000 5q, 10.00
WLCH ' vegetation Mus
3 Freshkoori | Clearance and removal of floating | 125084, 2.60
WLCR | vegetation Mirs
4. Munibugh | Clearance and removal of floating | 2000 Sq. 4.00
WLCR vegetation Mtrs
Total 48.00

s) Apart from the abhove, Wildlife Warden Division Kashmir has also
conducted cleanliness drives, which were intensified from 23-07-2024 at
Freshkoori and Chhatlam Wetlands Conservation Reserves and 145
quintals of solid waste was lifted from these wetlands. The departmental
boats are being used for collection of solid waste in the form of bottles /
polythene bags and other light waste materials along chain link fencing

and barbed wire.

Action Taken Report of Executive Officer, Municipal Committee,
Pulwama:-

The Executive Officer, Municipal Committee Pampore has submitted his
reportvide letter No, MC/Pamp/2024-25/1160-71 dated 04-07-2024 and submitted
that an Action Plan for establishment of Decentralized solid waste Management
centres for all 40 Urban Local Bodies in Kashmir have been approved, which
includes Municipal Committee, Pampore. In Pampore, the decentralized SWM
project on modern scientific grounds has been approved at the cost of Rs.321.55
lacs at Galander, Pampore with waste management centres of the 12 TPD capacity
(3 plants of 4TPD each). The work on the project is in progress and construction work
is expected to be completed and functional by March 2025. The tenders for
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Instaltation of proper signage with anti littering and other swachhta messages are
being uploaded by Municipal Committee, Pampore as per the approved Action Plan
on GeM portal and very soon in and around water bodies bins will be installed.

The Legacy waste more than 40 MT lying on the bank/ shore of Freshkoori
wetland have been lifted and processed at Tral under the ongoing Bio-mining
contract. Land reclaimed is proposed to be beautified by way of development of
view parx. To prevent the open littering of waste and segregation at source by the
household, MC Pampore has distributed 2000 dustbins in the town and to
household residing in and around Freshkoori wetland.

The 100% door to door collection and more than 70% segregation at source
has been achieved in all the wards of town including Freshkoori wetland.

The water body is cleaned once a week by hiring boats and local experts for
removing and extracting weeds etc. from the said water body. However, a sewage
treatment plant has been proposed for the Pampore town having capacity of 2.2
MLD with 6.6 kms pipelines having dimensicn of 200 meters to 450 meters with 3
pump stations, out of which one pump station will be installed in and around of
Freshkoorn wetland. This Sewage Treatment Plant (STP) has been sanctioned by the
UEED. Besides, anather FSTP of capacity 10 KLD has also been proposed by the
UEED Kashmir for Pampore toewn which is in process.

Action Taken Report of Assistant Commissioner Development, Pulwama-
Block Pampore, comprises of 17 Panchayat and 27 villages. That
approximately 4890 kgs of Solid Waste is generated in the District and all the Bio-
degradable waste is disposed through Community compost pits. 1900 individual
compost pits are proposed under the SBM G Il during the current Financial Yeer to
tackle the excess waste. Non-biodegradable waste is transported to the Plastic
Waste Management unit established for the said purpose. All the legacy wasta
dumped on the banks of Chhatlam and Kranchoo Wetlands has been removed
through mass sanitation drives. Gram Sabhas have been conducted throughout the
area to educate the residents of the area not 1o litter near the bank of water bodies.

The Block Development Officers have been given the Magisterial powers to impose
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penalties on violators, which are being exercised in these greas to create

deterrence against the violators,

Action Taken Report of Assistant Commissioner, Panchayat, Pulwama;-
All the three wetlands, namely, Chhatlam, Kranchoo and Munibagh, which

are falling outside the jurisdiction of Municipal Committee Pampore falls in the rural

areas, Block Pampore of District Pulwama.

Door to Door collection of the waste is done in all the panchayats of
Block Pampore, since October 2022, But, after August 2023, 4 garbage
collection vehicles, hand carts, dustbins and loudspeakears have been
purchased for collection, transportation of the Solid Waste and
sensitization/awareness of the local populace.

17 segregation sheds, 30 compost pits have been constructed for solid
waste management In all the 17 panchayats of block Pampore. D2D
collection of solid waste is made in all the panchayats of block
Pampore.

1300 individual soakage pits, 26 community soakage pits have been
constructed in all the Panchayats of block Pampore to manage grey
water at the household level.

The Chhatlam wetland located in the Panchayat Halga Konibal is
surrounded by Saffron fields from two sides and habitation comprising
of about 500 households from other two sides. The legacy waste has
been cleared from all the sites and liquid waste generated by the
households is managed at the household level by individual soakage
pits and community soakage pits, At some places, sedimentation
tanks have also been proposed for helpingin the fittration of grey water
and prevent accumulation of scld waste at Chhatlam wetland.

The wetland Kranchoo/Munibagh falls in the Panchayat Halga
Kranchoo, there is no habitations around these wetlands and

therefore, are free from dumps of legacy waste.
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Action Taken Report of J&K Pollution Control Committee:
Water Quality Analysis Report of the Wetlands for the month of June and July
2024 for the wetlands:

The Water Quality analysis of these wetland was got conducted through the
laboratory of J&K Poliution Control Committee. As per the Water Quality

Analysis report of the wetlands, the status is summarized as under:

Dal Lake:

Water Quality Analysis Report:

Water samples were collected from 24 spots of the Dal and Nageen Lakes and
subjected to analysis for various physico-chemical parameters, Out of the
water samples collected and tested for 24 locations during the period w.e.f
January to May 2024, only one spot conforms to Class “B” criteria (Report

Annexed as Annexure ‘8", Results of key indicative water quality parameters

are tabulated as below:
Parameters ~ Range Value o

pH _ 7.26-9.7
. Dissolved Oxygen (DO) 1.0-12.5 mg/l
| Biological Oxygen Demand 2.1-23.5mgl

(8OD)
| Total Coliform Bacteria 200 cfu/100ml~ 36,000 cfu/100ml
. Fecal Coliform Bacteria 20 cfu/100ml - 2000 cfu/100ml

Low concentration of Dissolved oxygen was recorded in the back water
channels of the Dal Lake viz., Nayadyar and Jogilankar, which is due to
unabated flow of untreated domestic water into these channels. Higher
concentrations of Dissolved Oxygen was recorded near the STPs and some
open areas of the Dal lake.

The higher concentration of BOD was recorded near STPs and in interior areas

of Dal Lake viz., Nayadyar and Jogilankar.
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High concentration of Total coliform bacteria has been observed at Konkhan
Intermediate Pumping Station (IPS) site, whereas, maximum concentration of
Fecal Coliform Bacteria was observed near Hazratbal shrine and Konkhan

Intermediate Pumping Station (IPS)

* Waste Water Quality Analysis of STPs:
Approximatealy, 193.34 MLD of domestic sewage is generated in Srinagar city
based on 80% of 135 Ipcd water supply to 1790249 of population (Projected
population).
For treatment of sewage generated from the catchment areas of the Dal and
Nageen Lake, there are six STPs, with capacity of 53.8 MLD of sewage water.
One more Common STP with capacity of 60.0 MLD is under final stage of
commissioning.
Untreated sewage gets entry into the Dal Lake from areas like Telbal, Lalbazar
etc.

»  Waste water quality analysis:-

Waste water quality analysis reports of the six number of operational STPs
indicate that quality of the treated water for all analysed parameters does not
fall within the prescribed limits and treated water Is entering into the Dal lake,
which should have been otherwise utilized for irrigation, construction wark

etc. Results of key indicative water quality parameters are tabulated as below.

As per the Water Quality Analysis report conducted by the J&K Pollution
Control Committee for the month of June and July 2024 none of the
locations, out of the 24 monitoring locations, qualifies the class B

criteria.(Water quality sample analysis report enclosed as Annexure-19)
Waullar Lake:

The J&K Pollution Control Committee monitor the Water Quality of this lake
at 11 different spots on monthly basis in terms of Physico-chemical

parameters. As per the Water Quality Analysis report for the month of June
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2024 out 11 locations 5 locations do not meet the class B criteria i.e. Qutdoor
bathing and micro-biclogical examination reveals that out of 11 locations, 10
locations do not meet class B criteria i.e. outdoor bathing.

As per the report of July 2024, out of 10 locations, 4 locations do not meet

class B criteria i.e. outdoor bathing and micro-biological examination reveals
that out of 10 locations B locations do not meet class B criteria.

Anchar Lake:

F

The J&K Pollution Control Committee is monitoring this lake at 5 locations on
monthly basis. As per the report none of the water quality monitoring
locations confirms to the class B water quality criteria i.e. outdoor bathing.

The average water quality index of the below mentioned 8 wetlands is

Indicated against each along with classification of water quality.

S. Name of | District Average water Classification |
No. Wetland quality index |
1 | Chatlam Pulwama 51 B (Medium to good)
2 Freshkoofi Pulwama 25.5 Heavily Polluted
3 Krenchoco Pulwama 52 B (Medium to good)
- Manibugh Pulwama 55 B (Medium to good) |
5 Hokarsar Srinagar / 66 A (Good to Excellent) |
Budgam
6 Shalibugh Srinagar / 59 B (Medium to good)
Ganderbal
7 Hygam Baramulla 63 B (Medium to good)
8 Mirgund Baramulla 59 B (Medium to good)
(Water Quality Analysis reports enclosed as Annexure-20)
Yours faithfully,
(Ghanm&f;—f; ok
Member Secretary
JAKPCC
Copy to the:-

1) Special Secretary (Technical) Department of Forest, Ecology and Environment,
Civil Secretariat, Jammu / Srinagar for information.

2) Additional Secretary (Legal) Department of Forest, Ecology and Environment,
Civil Secretariat, Jammu / Srinagar for information.
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Jammu and Kashmir Pollution Control Committ

Parivesh Bhavan, Forest Complex || Silk Factory Road

Transport Nagar, Jammu, 180 005 || Rajbagh, Sqiragar, 190 008

T 0 2475507 il IMEIMRESSCretiry I DEbEDgmg e

Vice Chairman,
J&K Lake Conservation and Management Authority,
Srinagar.

No:- JKPCC/NGT/ /5 2/ 49| Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3290-98 dated 18-05-2024

Sir,

Please refer to the subject and reference captioned above. In this

connection, | am to say that the matter is being heard by the Hon'ble NGT in OA

239 of 2024 and J&K PCC requires details about the total area of the Dal Lake as

also area upon which encroachment, if any, has taken place.

In this connection, you are requested to please furnish the requisite
information to the J&K Pollution Control Committee as the same is required for

submission of response to the Hon'ble NGT in the afore-titled case.

Yours faithfully

bele
(Ghansh ngh) JKAS 205 24
Member Secretary
J&K PCC



Jammu and Kashmlr4P7o§ution Control Committee‘m‘ ‘L
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Parivesh Bhavan, Forest Compiex " Silk Factory Road
Transporn Nagar, Jammu, 180 C08 || Rabagh, Stinagar. 190 008

Tol - 01912476527, mal - nrhe swcralarpiagod@gnad oo

Commissioner,
Municipal Corporation,
Srinagar.

No:- JKPCC/NGT/ (52 | (192 Date:- 20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3264-72 dated 18-05-2024 .

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am to say that the matter is being heard by the Hon’ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/ wetlands falling in the jurisdiction of Municipal corporation, Srinagar alongwith
total area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon’ble NGT in the afore titled case.

Yours faithfully

blde

2
(Ghansham Singh) JKAS
Member Secretary

J&K PCC

20-5- 24
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Panvesh Bhavan, Forest Complex || Sik Factory Road
Transport Nagar, Jammu, 130005 || Rajbagh, Snnagar, 190 003
Tel - 0131-247€327, ol - munberse ek Hspcbamai com

Chief Executive Officer,
Municipal Council,
Budgam.

No:- JKPCC/NGT/! 5:?/ (93 Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3282-90 dated 18-05-2024 .

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am to say that the matter is being heard by the Hon'ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/wetlands falling in the jurisdiction of Municipal Council, Budgam alongwith total
area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon'ble NGT in the afore titled case.

Yours faithfully

(Gnans%‘g‘iﬁéﬁ‘m@

Member Secretary 20-5. 24
JE&K PCC



Jammu and KashmiAZl ution Control Comnﬁttu

Parivesh 8navan, Forest Complex " Silk Factory Road

Transport Nager, Jammu, 180 006 Rabagh Strinager, 150 008
Tel - 1924768027, mad - s mantaoacrelay bapcadigmal som

Chief Executive Director,
Wular Conservation & Management Authority,
Srinagar.

No:- JKPCC/NGT/ 13,9/ Y9y Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3313-21 dated 18-05-2024.

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am to say that the matter is being heard by the Hon'ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/ wetlands falling in the jurisdiction of Wular Conservation and Management
Authority, Srinagar alongwith total area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the aree, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon’ble NGT in the afore titled case.

Yours faithfully

lown~p
(Ghansham Singh) JKAS 4 , .
Member Secretary O
J&K PCC
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Jammu and Kashmir49Z§ution Control Committe G

Parivesh Bhavan, Forest Complex " Silk Factory Road
Transport Nagar, Jammu, 180 006 || Rajbagh, Srinagar. 150 008
Tet - 01312416927, mad - ngreneceteyopcidgak coo!

Chief Executive Officer,
Municipal Council,
Bandipora.

No:- JKPCC/NGT/ (54 / "l Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3273-81 dated 18-05-2024 .

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am ta say that the matter is being heard by the Hon'ble NGT in DA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/ wetlands falling in the jurisdiction of Municipal Council, Bandipora alongwith
total area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon'ble NGT in the afore titled case.

Yours faithfully

(GhanshanGSlngh) JKAg

Member Secretary ~ 40:5:24
J&K PCC
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Jammu and Kashmir Pollution Control Committd

Parwesh Bhavan, Forest Complex " Silk Factory Read
Transport Nagar, Jammu, 180 008 || Rajbagh, Srinagar, 190 008
Tel - 0701-2476027; mall - perbenscenrykecchiSgmal com

Executive Officer,

Municipal Committee,

Hajin.

No:- JKPCC/NGT/ )52 ) ‘/‘?6 2 Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?" appearing in Kashmir Life dated 02-02-2024 -

Encroachment upon the waterbodies / Wetlands.
Reference:- No. JKPCC/NGT/3254-63 dated 18-05-2024 .

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am to say that the matter is being heard by the Hon’ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/wetlands falling in the jurisdiction of Municipal Committee, Hajin alongwith total
area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon’ble NGT in the afore titled case.

Yours faithfully

(Ghanshglﬁék\gh‘)(m

Member Secretary 20.5. a4
JE&K PCC



Jammu and Kashmi&Zl ution Control Commlttee $- ‘;

e
Parwvesh Bhavan, Forest Complax || Sdk Factory Read
Transport Nagar, Jammu, 180005 Rajbagh, bnnagar 180 008
Tel - 01912478527, mall - mentoreueiryhspctanul

Executive Officer,
Municipal Committee,
Sumbal,

No:- JKPCC/NGT/ &Q/ 97 . Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3246-53 dated 18-05-2024.

Sir,

Please refer to the subject and reference ceptioned above. In this
connection, | am to say that the matter is being heard by the Hon’ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/ wetlands falling in the jurisdiction of Municipal Committee, Sumbal alongwith
total area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon’ble NGT in the afore titled case.

Yours faithfully

(Ghansham gm%‘)m

Member Secretary  20-5.24
JE&KPCC



Jammu and Kashmir4l’Z?ution Control Commit’ee

Parivesh Bhavan, Forest Complex " S Factory Road
Transpori Nagar, Jammu, 180 006 || Rajbagh, Srinagar, 190 008
To - 09912473827, mall . pemtwsacraanbsachanal com

wew 09

Chief Executive Officer,
Municipal Council,
Ganderbal.

No:- JKPCC/NGT/ 49§ Date:-20-05-2024

Subject:- OA No. 239 of 2024 titled “What Challenges Are Kashmiri
Wetlands Facing?"” appearing in Kashmir Life dated 02-02-2024 -
Encroachment upon the waterbodies / Wetlands.

Reference:- No. JKPCC/NGT/3281-89 dated 18-05-2024 .

Sir,

Please refer to the subject and reference captioned above. In this
connection, | am to say that the matter is being heard by the Hon’ble NGT in OA
239 of 2024 and J&K PCC requires details about the total number of waterbodies
/ wetlands falling in the jurisdiction of Municipal Council, Ganderbal alongwith
total area of the Wetlands / Waterbodies.

In this connection, you are requested to share the requisite information
along with detail of the area, if any, encroached by the unauthorized / illegal
encroachers to the J&K Pollution Control Committee as the same is required for
submission of response to the Hon'ble NGT in the afore titled case.

Yours faithfully

(Ghanshamgingh] JKAS !

Member Secretary 20524
J&RK PCC
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Jammu and Kashmir Pollution Control Committee

Parvesh Bhavan, Forest Complex " Silk Factory Road
Transport Nagar, Jammu, 180 006 || Rajbagh, Srinagar, 150 008

Ted - 01912478527 mad - memborsecretaryespetignal com

The Deputy Commissioner / District Magistrate,
Pulwama.

No:- JKPCC/NGT/ 04239/ Dl—-5Y Dated:3(-05-2024

Sub:- Hon'ble NGT order dated 22-05-2024 in OA 239/2024 titled “What Challenges Are

Kashmiri Wetlands Facing?" appearing in Kashmir Life dated 02-02-2024.

Sir,

Kindly refer to the subject cited above. In this connection, | am to say that the above
subject case is being heard by Hon’ble National Green Tribunal, Principal Bench, New Delhi.
The Hon’ble NGT have sought response / reply from the J&K Pollution Control Committee with
complete details about the wetlands / waterbodies in the Kashmir Division.

In this connection, you are requested to share complete details in terms of the
provisions of Water (Prevention & Control of Poltution) Act, 1974 about the following wetlands
[ waterbodies falling in the jurisdiction of District Pulwama on the enclosed format within a
period of two weeks as the response has to filed by the J&K PCC before 20™ June 2024,

1) Hygam Wetland, Pampore Pulwama.

2) Freshkoori Wetland, Pampore Pulwama.

3) Kranchoo Wetland, Pampore Pulwama.

4) Chatlam Wetland, Pampore Pulwama.

5) Manibugh Wetland, Pampore Pulwama.

Furthermore, you are also requested to takes steps for retrieval of encroached area, if
any, upon the waterbodies / wetlands located in the jurisdiction of District Pulwama and ensure
that no debris / sewage / effluent be discharged into these wetlands / waterbodies to avoid
further conversion of wetland into landmass for preservation of these wetlands / waterbodies.

Yours faithtully,

Encl:- As above. (Ghansggg:&,‘ﬁ W

Member Secretary 3p | ¢
J&KPCC / /} “

Copy to the:-
1) Divisional Commissioner, Kashmir for favour of kind information.
2) Regional Director, J&K PCC for information and follow-up action.
3) Divisional Officer, J&K PCC Pulwama for information and with the direction to
coordinate with the District Administration Pulwama.



Jammu and Kashmﬂg;lllution Control Cﬁnhmlt& % u

Parvesh Bhavan, Farest Comnplex || Silk Factory Road
Transport Nagar, Jammu, 180 006 || Rabagh, Srinagar, 100 008

Tol - D15 476827; mal - mamiamacrstan kapob@gmail com

The Deputy Commissioner/ District Magistrate,
Srinagar,

No:- JKPCC/NGT/ 0OA239/ 3 5 3H Dated:30-05-2024

Sub:- Hon'ble NGT order dated 22-05-2024 in OA 239/2024 titled “What Challenges Are

Kashmiri Wetlands Facing?"” appearing In Kashmir Life dated 02-02-2024.

Sir,

Kindly refer to the subject cited above. In this connection, | am to say that the above
subject case is being heard by Hon'ble National Green Tribunal, Principal Bench, New
Delhi. The Hon'ble NGT have sought response / reply from the J&K Pollution Control
Committee with complete details about the wetlands / waterbodies in the Kashmir
Division,

In this connection, you are requested to share complete details in terms of the
provisions of Water (Prevention & Control of Pollution) Act, 1974 about the following
wetlands / waterbodies falling in the jurisdiction of District Srinagar on the enclosed format
within a period of two weeks as the response has to filed by the J&K PCC before 20™ June
2024,

1) Dal Lake Srinagar.

2) Anchar Lake Srinagar.

3) Hokarsar Wetland Srinagar / Budgam.

Furthermore, you are also requested to takes steps for retrieval of encroached area,
if any, upon the waterbodies / wetlands located in the jurisdiction of District Srinagar and
ensure that no debris / sewage / effluent be discharged into these wetlands / waterbodies
to avoid further conversion of wetland into landmass for preservation of these wetlands /
waterbodies.

Yours faithfully,

Encl:- As above. AL e
{Ghansham Singh) JKAS

Member Secretary 30-5.24
Copy to the:-

1) Dhivisional Commissioner, Kashmir for favour of kind information.
2) Regional Director, J&K PCC for information and follow-up action.

3) Dwisional Officer, J&K PCC Srinagar for information and with the direction to
coordinate with the District Administration Srinagar.
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Jammu and Kashmir Pollution Control Committee

Parwesh Bhavan, Forest Complex “ Silk Factory Road
Transport Nagar, Jamma, 180 008 || Rajvagh, Srinagar, 180 008

Tol - 0191476527 mal - mambersecrataryspca@omall con

The Deputy Commissioner / District Magistrate,
Budgam.

No:- JKPCC/NGT/ 0A239%/ 39 - 42 Dated:3p -05-2024

Sub:- Hon'ble NGT order dated 22-05-2024 in OA 239/2024 titled “What Challenges Are

Kashmiri Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024.

Sir,

Kindly refer to the subject cited above. Inthis connection, | amto say that the above
subject case is being heard by Hon'ble National Green Tribunal, Principal Bench, New
Delhi. The Hon'ble NGT have sought response / reply from the J&K Pollution Control
Committee with complete details about the wetlands / waterbodies in the Kashmir
Division.

In this connection, you are requested to share complete details in terms of the
provisions of Water (Prevention & Control of Pollution) Act, 1974 about the following
wetlands / waterbodies falling in the jurisdiction of District Budgam on the enclosed format
within a period of two weeks as the response has to filed by the J&K PCC before 20™ June
2024.

1) Hokarsar Wetland, Srinagar /Budgam.

Furthermore, you are also requested 1o takes steps for retrieval of encroached area,
if any, upon the waterbodies / wetlands located in the jurisdiction of District Budgam and
ensure that no debris / sewage / effluent be discharged into these wetlands / waterbodies
to avoid further conversion of wetland into landmass for preservation of these wetlands /
waterbodies.

Yours faithfully,

Encl:- As above. k’(eq
(Ghansh;!mes gh) JKAS |

Member Secretary 0
akpce (5124

Copy to the:-
1) Divisional Commissioner, Kashmir for favour of kind information.
2) Regional Director, J&K PCC for information and follow-up action,
3) Divisional Officer, J&K PCC Budgam for information and with the direction to
coordinate with the District Administration Budgam.
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Jammu and Kashmir Pollution Control Committee

Panvesh Bhavan, Forest Complex || Sik Factory Road
Transport Nagar, Jammu, 1680 005 || Rajbagh, Sninagar, 190 008

Tol < 0191-M78327; mad - membersecretaniispcb@gmal com

The Deputy Commissioner / District Magistrate,
Bandipora.

No:- JKPCC/NGT/0A239/H 2 - H{ Dated:2y -05-2024

Sub:- Hon'ble NGT order dated 22-05-2024 in OA 239/2024 titled “What Challenges Are

Kashmiri Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024.

Sir,

Kindly refer to the subject cited above. In this connection, | am to say that the above
subject case is being heard by Hon'ble National Green Tribunal, Principal Bench, New
Delhi. The Hon'ble NGT have sought response / reply from the J&K Pollution Control
Committee with complete details about the wetlands / waterbodies in the Kashmir
Division.

In this connection, you are requested to share complete details in terms of the
provisions of Water (Prevention & Control of Pollution) Act, 1974 about the following
wetlands / waterbodies falling in the jurisdiction of District Bandipora on the enclosed
format within a period of two weeks as the response has to filed by the J&K PCC before 20"
June 2024.

1) Wular Lake, Bandipora.

Furthermore, you are also requested to takes steps for retrieval of encroached area,
it any, upon the waterbodies / wetlands located In the jurisdiction of District Bandipora and
ensure that no debris / sewage / effluent be discharged Iinto these wetlands / waterbodies
to avoid further conversion of wetland into landmass for preservation of these wetlands /
waterbodies.

Yours faithfully,
Encl:- As above.
(Ghanshiam gni‘) JKAS 7
Member Secretary 7)0,5 Pt,
J&K PCC
Copyto the:-

1) Divisional Commissioner, Kashmir for favour of kind information,

2) Regional Director, J&K PCC for information and follow-up action.

3) Divisional Officer, J&K PCC Bandipora for information and with the direction to
coordinate with the District Administration Bandipora.
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Jammu and Kashmir Pollution Control Committee

Parvesn Bhaven, Forest Complex || Sik Faclory Road
Transport Nagar, Jammu, 180 008 || Rajbagh, Srinagar, 160 003

Tel - 3121.24758277; mad - membesecrstankspch@gmail com

The Deputy Commissioner / District Magistrate,
Ganderbal.

No:- JKPCC/NGT/ 0A239/ H# -50 Dated: %-05-2024

Sub:- Hon'ble NGT order dated 22-05-2024 in 0A 239/2024 titled “What Challenges Are

Kashmiri Wetlands Facing?” appearing in Kashmir Life dated 02-02-2024.

Sir,

Kindly refer to the subject cited above. In this connection, | am to say that the above
subject case is being heard by Hon'ble National Green Tribunal, Principal Bench, New
Delhi. The Hon’ble NGT have sought response / reply from the J&K Pollution Control
Committee with complete details about the wetlands / waterbodies in the Kashmir
Division.

In this connection, you are requested to share complete details in terms of the
provisions of Water {Prevention & Control of Pollution) Act, 1974 about the following
wetlands / waterbodies falling in the Jurisdiction of District Ganderbal on the enclosed
format within a period of two weeks as the response has to filed by the J&K PCC before 20™
June 2024.

1) Manasbal Lake, Ganderbal.

2) Shalibug Wetland, Ganderbal.

Furthermore, you are also requested to takes steps for retrieval of encroached area,
ifany, upon the waterbodies / wetlands located in the jurisdiction of District Ganderbal and
ensure that no debris / sewage / effluent be discharged into these wetlands / waterbodies
to avoid further conversion of wetland into landmass for preservation of these wetlands /
waterbodies.

Yours faithfully,

Encl:- As above. @dee«wwvf

(Ghansham Sifigh) JKAS

Member Secretary %0 / 0
J&K PCC Alr
Copyto the:-
1) Divisional Commissioner, Kashmir for favour of kind information,
2) Regional Director, J&K PCC for information and follow-up action.
3) Divisional Officer, J&K PCC Ganderbal for information and with the direction to
coordinate with the District Administration Ganderbal.
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Annex 1: Format for compiling List of wetlands

Total no. of wetlands:
Total no. of wetlands ro be regulated/notified ander Wetlands Rules:

22
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Annex 2: Format for preparing Brief Document

State / Union Territory:

Name and address of person(s) compiling this information

Section 1: Identification, Location and Jurisdiction

1.1

12

13

14

Name of the Wetland (Alternative names, including in local language should be given in
parenthesis after official name.

Name of the Village(s), Tehsil(s), Municipal area(s)

Name of the District(s) in which wetland complex is located

Name of the Department / Agency which has jurisdiction over the wetland / wetlands
complex

Section 2: Site Characteristics

2.1 Areaof wetland / wetlands category (ha)

22  Encroached area, if any

2.3  Retricved encroached area

Section 3: Biodiversity

3.1 a) Main source of water (tick all applicable)

oRainfall  oGroundwater oCatchment aDirect/indirect inflow from river

oQOthers, please specify
b) Water permanence

oMostly permanent oMostly intermittent




Source of drmking water lor people iving
and around
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OYes

ONo

Source of water for agriculiue OYes  ONo
Fisheries OYes ONo
Cultivanion of aguatic food plants OYes ONo
For butfalo wallowing and use of OYes DONo
domestcased antmals -
Mecdicinal plants OYes DONo
Is a1 recreational site OYes ONo
Buffering comumunities from estreme OYes ONo
cvents as Moods ad storms

_Groundwater recharge OYes ONo
Water punfication OYes ONo
Acts as a sink for sediments OYes ONo
Has significant cultural and religous values | OYes  OINo
Is & site for recreation and tourism OYes ONo
Supports noteworthy plants species OYe: ONo
Supports noteworthy animal species OYes ONo
Site ol hagh congregation of migratory OYes ONo
water birds
Supports life cvele of fish or amphibians OYes ONo
Mining OYes ONo
Any other, please hist

20




Community Fishing (without any
Jease or permssion from

-~ .. — -

| 'u

domestic nse

|government department) ONot assessed
Fishing under kease from OYes ONo |OYes ONo
government department
L n ONot assessedd
Harvest of plants {without any OYes ONo |OYes ONo
kease or permuission from
government department) OINo assessed
Hmvest of plants under bease OYes ONo |[OYes DONo
from government deparument
- N DOINot assessedd
Agriculture ar horticulure within | @Yes  ONo | OYes ONo
wetland
_ ONot assessedd
Grazng OYes ONo | OYes ONo
L B OINot assessed
Religious practces OYes ONo [ OYes 0ONo
ONot assessed
Withdrawal of water for BYes ONo |[OYes DONo

gNm assessed

anmals

Withdrawal of water for OYes ONo | OYes ONo
agriculoare or fisheries

i= DONot assessed
Bathing or wallowing of domestic | BYes  ONo | OYes  ONo

ONot assessed

Phang of boas BYes ONo |OYes ONo
i B ONot assessed

Any other, please list here OYes ONo | OYes ONo
ONot assessed

7
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Clunges i water mflow | O FaghOMedinm OLow OPresent
anel outflow OPotental

Pollunion OHwh  OMedium OLow OPresent
ol - B OPotental

Unsustunable harvest of | OHigh  OMedium Olow OPresent
\/ rological resources OPotentinl

Mining OHuh  OMedium Olow OPresent
OPotential

Siltation Olhgh  OMediom OLow OPresemt
| - eces OPotential

Encroachment Ollgh  OMediom OLow OPresent
= OPotential

Spread of invasive OHigh  OMediom OLow OPresent
species OPotental

Any other, please hst Oligh  OMedmam OLow OPresent
OPotential

_ Section 7: Activities Proposed to be Prohibited (other than those listed in Rule 4(2) of Wetland Rules

Withdrawal of water / O Wedand /
snpounchment/diversion Wetlands complex
or any other boundary
hydrological 0 Zone of influence
ntervention
Harvesting of resources O Wedand /
(lving / non-living) Wetlands comples
boundary
O Zone of nfluence
Grazng 0 Wetkand /
Wetlancls comples
boundary
0 Zowe of mtluence
Discharze of treared 0 Wetland /
seveage/ effluent / Wetlands complex
wastewater bowsclasy
03 Zowe of mtluence

]
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Construeton of boat O Wetlal /
Jetties, and facilities for Wetlands complex
Emporany use | as boundary
pontoon bridges 0O Zone of influence
Aquaculture, agriculture 0O Wetland /
and horticuloure Wetlands complex
activities within the boundary
wetland boundaries. A Zone of miluence
Anv other, please list 0O Wetland /
Wetlands complex
boundary
0 Zone of nfluence
Section B: Activities Proposed to be permitted

0 0 Wetland / Wetlands complex
bounndary
O Zowe of influence

0 A Wetland / Wetlands complex
boundary

3 Zone of mfluence

O Wedand / Wetlands comples
boundary
O Zowne of influence

0 Wetland / Wetlands complex
boundary

3 Zowe of udluence

O Wetand / Wetands complex
boundary

0 Zooe of influence

Qi

0 Wetland / Wetlands complex
bonuradary
O Zone of influence

3 Wetland / Wetlands complex
boundary
O Zone of influence

Section 9: Listing of Available Scientific Resources Used




Q
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Responsible agency his been clearly sdentified and details of contact person mcluded

Woetland/ wetlands complex boundary has been delineated using GIS and firmed up by
adequate ground truthung

Wetland/ wedaneds complex nup bas been provided at reguired seale

Zone of mfluence has been delmeated and meluded in wetland map or a separate map
Woetland zone of mfluence 1s sullicient to manage all activities

Sute's importance have been hsted, amd for major categories, ustification is provided
Sue's biodiversity vialues are listed, and for magor categones, jusufication is provided
Last of pre-existing nghts amd privileges 1s prosided

Consistency or mconsistency of pre-esisting rights and prvileges ts indicated to be best of
avaslable knowledge

Threats o site are lsted, and for magor categones detuls are provided
Activies profubited, other than those hsted 1 Rule ‘H2) have been mentoned
Last of actvities to be regulated within wetlands and zone of influence is provaded

List of activities to be permutted is provided
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J&K Lake Conservation & Management Authority,

‘_..«I " LemA Complex, Miskeen Bagh, Khanyar, Srinagar — 190003

%‘; Website: www jklcma.jk gov.in email: viceshalmmanjkicma@gmait com
N Phone No. 01944015595 Fax No. 0194 4015

No. LCMA - Q-s\ﬂﬁ 192 -39

Dated: - O ¢ -07-2024

Member Secretary,
J&K Pollution Confrol Committee,
Srinagar.

Subject ~Compliance report of Hon'ble NGT directions In Suo Motu matter in
reg: News items appearing in Kashmir Life dated: 02-02-2024 in OA
No. 239/2024 enfitled “What Challenges are Kashmirl Welands
facing™

Reference :-1) LD-1/1623-26 dated: 04-09-2024
: 2) LCMA/R&M/Sci/27 dated: 04-09-2024

Sir,

Kindly refer to your office letter No. JKPCC/SC/A/24/757 dated: 03-09-2024
regarding the captioned subject. In this context, | am directed fo enclose
herewith the required information as received from different Divisions of this
Authority vide above quoted references for your kind perusal and necessary
action,

Secretary
J&K Loke Cons tion & Manogement Authority
Sinagar,

Encl: |04 leaves)

1. Lefter No. LD-/1623-26 doled: 04-09-2024 (02 leaves)

2. letter No, LCMA/R&AM/Sci/27 dated: 04-09-2024 (02 leaves)
Copy fo the:-

1. Vice Chairman, J&K Lake Conservalion & Management Authority,
2. Executive Engineer, Lake Division 1%, J&K LCMA Srinagar for information.
3. 1/C, R&M Division, J&K LCMA, Srinagar for information.
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: A OFFICE OF THE EXECUTIVE ENGINEER LAKE DIVISION NO.I, MISKEEN BAGH KHANYAR,
(e JEK LAKES CONSERVATION AND MANAGEMENT AUTHORITY, SRINAGAR.

No.LD-I/ 6X>-F a

The Secretary,

J&K Lake Conservation and Management Authority, Dated: 4 ¢/ / O‘?/ 2024
Srinagar

Subject: Compliance Report Hon'ble NGT direction in suo moto

matter in reg. New items appearing in Kashmir Life
dated:2.2.2024 in AO No0.239/2024 entitled “What

challenges are Kashmir Wetlands Facing”.
Reference: Letter No.JKPCC/SC/A/24/757 dated:03.09.2024.

* ¥

Sir,

Please refer to the above quoted letter of Member Secretary J&K PCC
regarding the subject matter. The requisite information is enclosed herewith for
further necessary action at your end please. Further it is requested that the said
information may please be compiled in consultation with other concerned

Division/ wings of the J&K LCMA.

Yours faithfully,
Encl:01 leaf. d ~
Execltive E eer,

e Division No.1*
Copy to the;

1. Vice Chairman, J&K LCMA for his kind information please.

2. Superintending Engineer, J&K LCMA.,

3. énc:egge R&M Division this is w.r.t his letter No. LCMA/R&M/SCI/27
t:4,9.2024.

.1 R0
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iubied: Ct:m:l‘i::ce report to Hon'ble NGT direction in Suo Moto matter In reg: News items
ppearing in Kashmir Life dated: 02-02-2024 in OA No, 239/2024 entitled “Wha
Kashmiri Wetlands Facing". /2024 en t challenges are

Ref: IKPCC/Sc/Af24/757 dated: 03-09-2024

1 | Total area (length & breadth) of | 20.37 sq km water surface
the lake along with the name of | Dal-Nigeen lake,
the village, Tehsil and District. | District: Stinagar
2 Area, if any, encroached. Lake area [s not encroached as is evident from the are3
comparison of different years.
3 | Retrieval of encroachment, if NA
| any. |
4| Water quality status and source | Report of R&M attached, ’
of water
& T Status of disposal of solid waste, | Solid and plastic waste collected from households inside
liquid waste &plastic waste the hamiets, houseboats, dongaboats/commercial
generated and waste processing establishments inside the |ake and open surface of lake
facilives, if any established in on daily basks is handed over to SMC at their designated
vicinity of the lakes. collection points on the periphery of the lake for final
disposal at SMC dumping sites outside fake.
Liquid waste is collected through sewer network long
the periphery of the lake and treated at the STPs (Laam,
Habak, Hazratbal and Brari Numbal). Various STPs have
been proposed further by UEED and LCMA to cater for
; the untreated sewage, if any, entering the lake, Also,
l STPs will be setup inside Dal Lake under PMOP 1o arrest
' the sewage, f any, coming from hamlets inside Dal Lake.
| Houseboats are also connected to sewer network.
% o
IE EAEE?
Intake IRSD Inl
Sub-division Sub-division
rorwarded in original to Secretary, JK LCMA for further necessary action,
- - . ;.:._,._:- ,‘." A . -"‘B-U ‘ ‘ -
e L ootils » "-.'

JK LCMA Srinagar

Al

4

S —v— ‘unuv»ulu;\dr
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., To No - Ltmé A

The Executive Engineer
Lake Division--IST,
Miskeenbagh Khanyar,Srinagar.

Sub:  Compliance report to Hon'ble NGT direction in Suo-Motu malter
in reg; News items appearing in Kashmir life dated;02-02-2024 in

QA N0.239/2024 entitled “What challenges are Kashmiri

wetlands facing.”
Sir,

Kindly find the enclosure regarding LAKE STATUS, that
reads “l.ake Basins are Maintained” as far as point No.4 is concerned.
While as Source of water is concerned it is mainly Telbal Nallah along
with other [resh streamlets viz.,Meerakshah, Pishpav and Boutkul.

Thanking you in anticipation

Vith rega@ds
Mcsearch i &Monitoring

(LCMA)

ey

oq' 04|

™M

wNL_ e S
W N SAARINRRL AT
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- ~
Government of Jammu & Kashmir
OFFICE OF THE ASSISTANT COMMISSIONER PANCHAYATS GANDERBAL
(Mini Secretariat Complex Duderhama)
Email: - acpganderbal gmail.com

The Member Secretary
J&K PCC

No: ACP/GBL/SEM/ Lt 50 ~TY Dated: 04/09/2024

Subject: Compliance report to Honble NGT direction in Sua Motu Matter in reg: news items
appearing in Kashmir Lile dated: 02-02-2024 in OA No: 239 /2024 entitled “What
Challenges are Kashmiri Wetlands Facing”

Ref: Jammu & Xashmir Pollution CONTROL Cemmittee Letter No: JKPCC/SC/A/24/750-752
Dated: 03-09-2024

Sir,

In reference to your letter secking information on the waste management practices in
Wakura, Safapora, and Sherpathri blocks near Manasbal Lake. please find below a detailed
response addressing each point:

1. Approximate Quantum of Waste Generated:

- Approximately 1,000 households reside along the banks of Manasbal Lake in the
calchment areas of Safapora/Wakura/Sherpathri Blocks. The approximate estimate of
waste generated is as under:

. Solid Waste: The households along the banks of Manasbal Lake generate
approximately 2 metric tons of waste daily. This includes both biodegradable and
non-biodegradable waste materials,

« Plastic Waste; Plastic waste generally constitutes about 10% to 15% of the total
waste in such areas, an cstimated 200 to 300 kilograms of plastic waste is
generated daily by the households along the banks of Manasbal Lake,

+ Bio Medical Waste: Biomedical waste typically makes up around 1% to 2%. The
estimated amount of biomedical waste produced by the houscholds along the
banks of Manasbal Lake would be approximately 10 to 40 kilograms per day.

2. Details of the Waste processing facilities:

1. Scgregation Sheds/PWMUs: The department has constructed 00 segregation sheds
and 03 Plastic Waste Managemen! Units PWMUs in these three blocks under the
Swachh Bharat Mission (SBM| 2.0, and once electricity is provided to the site
(currently under process|, the plastic shredder and hydraulic baling machine
mnstalled in PLWMUs will be operational and will enhance waste processing
capabilities.

2. Dustbins All households across three blocks are provided with the 130 dustbins
both individual as well as community based for proper disposal of solid waste.

3. Community Compost Pits: The department has consiructed 28 community hased
compost pits for solid waste management in households residing in vicinity of lake,

4, Garbage Collection Vehicles: The Department has provided 7 Garhage Collection
vans/Dumpers and 11 E-Cans to these blocks for smooth operation of Door te
Door garbage collection.
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The Dlock wise details ol waste processing IaA'xa-ﬁm- inhulated as under:

Name of the Safapora Wakura Sherpathri Total
Block | ’

Community |a 13 6 ‘ 28
Compost Pits | |

Segregation [ o1 e — 12 | 9
Sheds | P || T — - = .

PWMUs 01 01 o1 [0 ]
Community 143 st |35 ™ 129 |
Dustbins ) |

3. Status of Door to Door Collection & Segregation at Source:

|. Daily Waste Collection: A well-organized daily door-to-door waste collection system 18
in place in all three Blocks under District SLWM Sanitation Plan awarded to three
clusters which collect waste twice in a week using machinery and equipments provided
by department, ensuring that waste is efficiently transported to a segregation shed and
safely disposed by way of forward linkage like rag pickers etc.

I De-Weeding and Cleanliness Drives: Periodic de-weeding of the lake and regular
cleanliness drives is conducted by the Manasbal Development Authority (MDA} in

collaboration with Rural Development Department to maintain the cleanliness and
ecological balance of Manasbal Lake,

[Il. Eco-Friendly Initiatives: The MDA along with RDD Blocks actively promotes €co-

friendly initiatives, including a polythene ban and strict vigilance against environmental
encroachments.

4. Details of Soakage (Community and Indivual) , CSCs:

‘Name of the Safapora Wakura | Sherpathri

Block ‘ _-PT]

:Boalnp Pits ( | Individual: 1057 ' Individual 3200  Individual: 2252 '6509 '
|

' Individual & ' Community: 6 | Community :11 | Community’9 | 26
Community ) ; |
cscs |06 '8 |2? '|-13_J

Hence the information sought vide your office letter No: JKPCC /SC/A/24/750.752 Dated:
03.00.2024 is submitted for favor of information.

Y
t

faithfully
\ '
ﬂ""’m
Co ner %lnchuyat
Ganpderbal,
Copy to:

istan
1

District Development Commussioner Ganderbal for favor of information.

2. Additional District Development Commissioner Ganderbal for favor of information
3. Assistant Commissioner Development Gapffor favor of information.
4

. Block Development Officer Wakura/Safapora/ Sherpathri for information and necessary
action,
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GOVERNMENT OF JAMMU & KASUMIR

OFFICE OF THE DEPUTY COMMISSIONER BUDGAM

Member Secretary,
Jammu & Kashmir Pollution Control Committee. -

NO: DCBISQ/2024-25/ NEAT A34L Dated: 10/07/2024

Subject: - Hon’ble NG order Dated 22-05-2024 in OA 239/2024 titles “What
Challenges arc Kashmiri wetlands facing?” appearing in Kashmir Life
dated 0.02.2024.

Sir,

Kindly refer w your office communication bearing No, JKPCC/Sc./OA-
239/2024/256, Dated 01-07-2024 regarding the subject cited above. In this context,
the requisite information duly furnished by the Tehsildar Budgam vide letter No.
464/0Q/BUD/024/Rakh dated 10-07-2024 as per prescribed format is hercby ,

enclosed as Annexure-A.

™
a
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The Deputy Commissioner,
Budgam.

Subject: Submission of wetland information,
Sir ’
Regarding the subject captioned above, in this context kindly find

enciosed here with the information of wet land as per devised format enclosed
atannexure A”, for favour of further necessary action at your end please,

Yours faithfully,

No:Y 64 10Q/BUD/024/ Enth.
Dated: 10 /07/2024
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Jammu & Kashmir (UT)
,(',uﬂ.-m‘

OFFICE OF THE DEPUTY COMMISSIONER PULWAMA

) .»Lé /‘3.:{ &5}3:)'

The Member Secretary,
J & K Pollution Control Committee,
Jammu/ Srinagar,

No. DCP-SO/24-25/56 6 Dated: || /062024

Subject:- Hon'ble NGT order dated 22-05-2024 in OA 239/2024 tittled “ what
Challenges are Kashmiri Wetlands facing 77 appearingin Kashmir life
dated 02-02-2024,

Sir,

Apropos to the subject Kindly refer your office communication No.
JKPCC/NGT/OA239/51-54 Dated 30-05-2024. In this connection the requisite
information as submitted by Tehsildar Pampore vide No, TP-OQ/373 dated 10-06-
2024is annexed herewith as Annexure “A™ for further necessary action as desired,

Yours faithiully,

Encl:- (8 leaves)

issioner,
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Oflice of the Tehsildar [ Executive Magistrate ist Class / Assistant Collector 15t Class

Pampare
The Addl, Deputy Commissionar
Pu'w.}mn

Subject:  Hon'b)e NGT order Dated 22-05-2024 in OA 233/2024 titlad "Whay Challanges are
Rashmir Wetlands Facing™ APPERAING in Kashmir Life Btaed 02-02.2024

flzase reler your leiter Mo, OCP-5(3/23-25/435.36 tE-45258391) Dated 01.06-2022
FRrepns 16 the suigact Captioned above. In this connection, the regulsite infermation BECIng
t0 the Reveaue Dapariment as per the format s sppended herewith for favour of further
SEUDR 3t your end However it is 1o submit the “Hypam® wetlang figuring at sarial No. 1 doezn’t
fall varthin (v Jurlsdiction of Tehsil Pampora.

~
-
Enel (&%{‘—‘7 Yeurs faith fully
ke TROQ/ BT
Nawd /06 /2024 o
\Totlddar ) 10
(')/.
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I3 Name ol'the District(s) in which wetlend comple is located

L4 Name of the Deportment / Agency which has jucisdiciion over the wetland / wellands
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/ Scctinn 2: Site Charactoristics * - /
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Anney 2: Formar for Preparing BrlefDocu.mn

State / Unjon Terliory: ' \/;*""’" 70 /Cﬂ“m e

Section I:Identiﬁcallon. Location and Jurisdiction ;2‘”/ /; - / dampize
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pareathesis after official name, o a. Bl

Keenwhoo pop lad
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/)u it Doany

14 Name of the Depé:rtmcnt/ Agency which has jurisdiction over the wetland / wetlinds
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COVERNMENT OF JAMMUY & KASHIAIR (UT)

QFFICE OF THE DEFPUTY COMMISSIONER PULWAMA.
Ewail 1D: dopul-iki@picin Plione NO: 01932-291242 Fax NO: D1932.24) 306

Annexure-XX
Annex-18

The Member Secretary Jaimmu and Kashmir,
Pallution Contral Committee,
Srnagar.

hO:- DCPfLegauz«:Héz—'& Daled:~J708.2024

Subject:- O.A. No, 41 of 2024 tiiled Nadeem Dar V/S Unlon Teroritory
of J&K and Ors,

Sir,

Regarding Lhe subjeclt captioned above, a serles of meetings
with latest on 22-08-2024 were chaired by undersigned, wherein the
officers wiere directed 1o Intensify the measurcs aimed at s0'id waste
rmanagement right from door b doar colliection, segregation at source,
clearance 0f legacy waste and liquld wastz management by way of
grey water management, black water management and concrete action
plans for severage T-eatment Plantes and Plastic Waste Management, In
addition, continuous 1EC activlties to engage local communitles and
sprezd awareness cbout tmportance of wet lands and further strict
enforcement; measures as provided under law werg also reiterated,

For Wet Land Freshkur, the Executive Officer Municipal
Committee Pampore submitted his action taken -epartfAction Plan
whereln the report reveals that the legacy wastz of more than 40
metric Tonnes lying on the Hankfshore of Fashkeorl Wet Land have
been lifted and processed at Tral under the orgeing Rin Mining
Contract, ~reyventive measures have been takeh by the Municlpal
Committee Pampore to contral the opzsn llxeiing of waste and
segregaion at source by the House Holds. In khis reyard, they have
2lready diskibuted 2006 Dust Bins in the Town ard to House Holds
residing In and arount! FreshKcori Wet Laxd, The 100% door te door
collect'on and more than ?0% segregation at source has besn achleved
liv all the wards of town including Feshkodi et Land.

<

/
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1t is apt to mentlon here that the Incuesion of (95) heavy drairs

noses a great dhallenge before the Municpal Committee Pempote and
other voncerned departments as 1% involves the Garbage and mud

approaching from the said heavy crains. However, for grey waler inlel
and outlei manzgement the department has put forth the following
strategies:

a) implantation of Trash Guards: By instailing heavy trask guards, the

solid waste can b2 restricted from: entering info Wet Land and the
same wili be bunged and subsequently lifted by the Scavenging
staff of Municipal Committee Pampore and dispased of as per the
standard measures.

b} Installation of Sewerage Treatment Plant: The hazardous effect of

c}

Sewerage can only be checked by instellation of (Y2wersge
Treatment Plant) STP for which the corcerned office has aireacy
taken up the matter with Executive Engineer, UEED Srinagar for
preparation of DPR as mancabed.

The above tvio strategies shall be implemertad subject to the
availability of funds and necéssary approvals from the competent
authontles,

The establishment of Decentralized solld wasre Management
centers for all 40 Urban Local Bodies in Kashmir have been
approved which inclwes Municlpal Committee, Pampare. In
Pampore the decentralzed SWM project on modern scientific
grouncs has been approved at the cost of R$32.,55 'acs at
Galander, Pamporg wilh wasle management centers of the 12 TPD
capaclty (3 plants of 4TPD each). The work on the preject is in
progress and constniction work is expected to be completed and
functional by March 2025, The fenders for installation of proper
sigrage with antt httering and other swachhta messages are b2ing
uploaded by Municipal Committee, Pampore as par the epproved
Action Plan on GeM portal and very soon in and around water

bodics bins will be inslled.
|
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For Wet land Chathlam, the reporl received from Assistant
Counmissioner Panchavat reveals Lhal Lhe iquid weste generated from
househokds is generally grey water, which has been managed at
househokl kevel by construction of Individual and Community Soakage
Pits, The Legacy Waste Sites at the perlphery of wet land are reqularly
belng cleared by the Sanitatior Committees. Besides, the garbage
vehicles collect waste from the said zrea which 1s later be’ng managed
by the local sanitation comrittee for safe disposal, Tt is apt to mention
here that the department has successfully managed door to door
coliecbion of wastes and the dumping of the same in segregaton
sheds/compasite pits and the department is belng proactive in creating
awareness among masses regarding plastic waske fsalid weasta / liquid
waste management by way of regular [ECs, Furthermore, as ar
alternative solution, the depaiment proposes constructon of
sedimentatlor tanks at main points which wilt hedp in filtration of grey
water and woud prevent Chathlam wetiand fom accumulation of
sedimenijother waste, For long term solution, to manage ncursion of
grey water DPRs for Dewats havwe 2eep proposed and fhe same shall
be implemented subject to the avallabiity of fuads and the necessary
approvals.

The Wikl Lifz Warden el Lands Divislon, Kashmir also
submitted his report highfighting that various cleanliness drives were
conducted with effect from 23.08.2024 at Fashkoort and Chatlam Wet
Laad Conservatlon Reserves. As a result, 145 ctls of varlous types of
solid waste were lifted from these wetlands, Sesides, the services of
Departmental boats were used for collection of solid wastes in the forme
of bottles, polythens bags and othar like waste material all along chain
lInk fericlng and barbed vyire.

S0 far the long teém measures are concemed, the DPRs are
being prepared and shalk be implemented subject to the approval of
the competent autherities and the avallability of funds. However,
intensive IEC actlvitles, doar-ta~door collection and solld/ liquid waste
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management as detailad 2bove shall be continued fo: the pracurement
of preservation of wet lands as desired by the Hon'ble National Green
Tribunial, Principal Bench, New Delhl.

Yours “althfuliy
P -

Deputy Comrﬁl'ssfoner
Pulwamea.

Copy to the:-

1. Finarcial commissioner (Additlonal chief secretary), Department of
forest, Envimnment and Ecalogy, Givil Searetanat, Jammu/Srlnagar
for kind information.

2. Cormimisscner/Secretary to Govt. Housing and Urban Doveloprent
Department, Cvil Secretanat, Jammu/Sringgar for kind irformation.

3. Secretary to Government, Department of Rural development ard
Panchayat Ra QGvil Secreznat, Jammu/Srnagar for kind
information,

4, Regionzal Director JBRK Pollution contrdl commites, Kashmir for
Information.
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> o . =
L S
/ GOVERNMENT OF (UT) JAMMU AND RASHMIR

' " jies Kashmir
Department of Urban Local Bodies
OFFICE OF THE EXECUTIVE OFFICER MUNICIPAL COMMITTEE PAMPORE
comepampored gmail.com

aMC/Pamplasf_ Fel oY Dated:_2.£/08/2024

Subject:- Presarvation of Fashkoori Wetland al Municipal Committee Pampare and obligatory
Pravisions thereal,

-l.'
e
3
3,
v
»
o
=
o
=

Ref: - 1 JKPCC/NGT/41-2024/114-124 Dated: 10/06/2024 :
2. 0.A. No:41 of 2024 titled Nageem Ahmad Dar Vfs. Union Territory of J&K and Ors

Respected Sir,

Kindly refer to the subject and references caplioned above vis-a-vis in compliance to
the instruction of your goodself , the Municipal Committee Pampore has taken extreme
grocedures to safeguard the Fashkoori Wetland and used men and machinery at the site in
order to save the wetland from Garbage and Plastic free for which Scavenging staff has
been deployed on daily basis in presence of raspactable citizens nol only but alse Forest
Department also participated in the campaign and Wetland Conservation officials were also
present 2t the site during concentrated effort of the Fashkoori wetland site (Geo-tagged
photographs enclosed for refersnce), but this office has no such facility to evacuate the
whole wetland from rubbish silt, etc due o inadequate equipments and modera type boats,
but also deficiency of manpower to be accupied with modern technology for which this office
face a lot of difficulties. Inasmuch, the Municipality are providing general awareness amang
the public at the oulskirts to refrain frem throwing garbage etc and other rough material on
the wetland. The main difficulty during the cleaning the site as there are heavy drains which
directly comes from the nearby Mohallals with sludge and mud due to which there are
complete apprehensive that wetland may be aftected abruptly if the authorities will not take
necessary measures to preserve the most famous Fashkoori wetland and the Municipality

/

M Crannadnith AREM Cranmar
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/will absolutely provide men and machinery as is available with the Institution for
~ presarvation of the famous Fashkeori Vetland.

The scavenging staff in presence of undersigned started concentrated effort to
remove the Garbage and polythene at the Fashkoori wetland in presence of Advocats
Nadeem Qadri (Environmental Lawyer at Honb's High Court Srinagar) and also the resicents
of the araa who havs dumped Cow dung on the edge of Fashkoori wetland were requested
and asked to remove the same within Two days pusitivelj, otherwise the Municipality will
confiscate the same at the sites at their own risk and cost and the axpanditure to be incurred
will be barn by them and in future such practices will ba refrained, otherwise penalizing
action will be initiated against them as per the rules,

Brief Description of Fashkoori Wetland: -

Fashkoeri Wetland is situated In Pulwama District and is located at the periphery
of Pampore Town, it is spread over an area of (14) Ha and lies betwean 34° 1.0ZZ'NT&" 55,274
and 24° 0.592'N74° S5.319°E. 8.2 Flora & Fauna. The Wetland receives large congregations of
Waterfowl during winters. In addition to this sizeable number of summer migrants and
resident birds inhabit this we'land. The most dominant waterfow! families in Fashkoor!
Wetland are Antedate followed by Ardeidae and Rallidae. The Wetland act as a salellite
refuge far local migration patterns from adjeining other Pampors wetlands. Mallards have
been recorded ta breed in this wetland as tall pafches of Typha provides a good and suitable
condition far the duck 1o breed.

The Municipal Committee Pampore remains at frontage position on the
preservation and protection policy and leaves no stone unturned to perform the mandatad
duties, the Municipal Commitiee Pampore have (17) wards and the Fashkhoori Wetland falls
al the periphery of twe wards of Municipal Committze Pampare viz: Tulbagh and Namblabal
and since long Five heavy drains are prasently flowing lowards the Fashkhoori Wat land The
details of drains presently flowing are as under:-

. cronnad with NXEN Seanner
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/

Sr.No, | Location

Geo-Coorcinates |

01.

Near ITl Pampore 3400.53IN
- | 07455.438E

02.

Mear Shandar Motors Namblabal Pampore 3400.594N
|O7455.261E

03.

Blow Prower Grid Namblabal Pampore | 36079
07455.240E

04.

Nar Er. Zahoor Ahmad Masoodis House Namblabal Pampore | 3400.629N
07455.233E

05.

Near Aram Masjid Namblabal Pampore 3400 913N
07455.203E

It s opt to mention here that, the incursion of (05) heavy drains are presently a

challenge before the Municipal Committee Pampare not only but alse fo the concerned
departments as it involves the Garbage and mud approaching fram these Five heavy drains.
Tha unconstructive impact of the drains shall be checkered in two ways:

a)

b)

c)

implantation of Trash Guards: By instaliing heavy trash guards, the solid waste can he
restricted from entering into Wet Land and the same will be bunged and subseguently
{ifted by the Scavenging stalf of Municipal Committee Pampore and disposed of as per the
standard measures.

Instaltation of Sewerzge Treatment Plant - The hazardous effect of Sewerage can onty
be checked by installation of (Sewsrage Treatment Plant} STP for which this institution
has already taken up the matter with Exacutive Engineer, USED Srinagar vide this Office
communinué Na: MCP/2023-24/1493-95 Dated: 05/08/2024 for preparation of DPR as psr
the directions of then Directer, Urhan Local Bodies Kashmir during the virtual meeting.
(Cépy snclosed for reference), howaver, the matter of funds to be incurred for the said

project will be taken up with the higher authorities.

The establishment of Decentralized solid waste Management centers for all 40
Urban Local Bodies in Kashmir have heen approved which Includes Municipal
Committee, Pampore, In Pampore the decentralized SWM project on modern
scientific grounds has been approved at the cost of Rs.321.55 lacs at Galander,
Pampore with waste management centers of the 12 TPD capacity (3 plants of 4TPD
gach). The work on the project is in progress and constructon work is expected o
be completed and functional by March 2025, The tenders for installation of proper
signage with anti littering and other swachhta messages are being uploaded by
Municipal Committee, Pampore as per the approved Action Plan on GeM portal and
very soon in and around water bodies bins will be instailed.

S
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/ ) ::':'::ia:‘i::::::“:;:z :lnodre than 40 MT lying on the bank/ shore of Fashkoori

processed at Tral under the ongoing Bio-mining
contract, Land reclaimed is proposed to be beautified by way of development of
view park, To prevent the open littering of waste and segregation at source by the
houschold, MC Pampore has distributed 2000 dustbins in the town and to
household residing in and around Fashkoori wettand, The 100% door to door
collection and more than 70% segregation at source has been achieved in all the
wards of town including Fashkoori wetland, However, a sewage treatment plant
has been proposed for the Pampore town having capacity of 2.2 MLD with &.6 kms
pipelines having dimension of 200 meters to 450 meters with 3 pump stations, out
of which one pump station will be installed in and around of Fashkoeori wetland,
This Sewage Treatment Plant (STP) has been sanctionad by the UEED. Besides
another FSTP of capacity 10 KLD has also been proposed by the UEED Kashmir for
Pampore town which is in process.

As such delailed report is submitted for favour of kind information and furlher
necessary instructions please.

Encls: A/A. Yours faithfully,
M
Executive Oﬂicer}_ j—-——'
unicipal Commitize,
|} Pampore
Copy to the:-

-

0%, Director, Urban Local Bodies Kashmir for favour of information.
02. Additional District Davelopment Commissicner/Administrator, Municipal Committee

Pampore far favour of information,
03. District Officer, Pollution Control Board Pulwama for favour of information.

R Conmmad indih AVEM Crnmmar
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Pampore
8 2W5F+968, Pampore, 192121

o, 8 Lat 34.009039° Long 74.923723°
RIS 23/08/24 12:14:37 PM
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| Pampore

‘7 Namblabal, 272, Bagander Rd, Gousia
f.Af Colony, Pampore, 192121
i Lat 34.016503° Long 74.921924°

Google 4 24/08/24 12:02:38 PM
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> S 2 . OfTice of the A
@ wildlife Warden, Wetlands Division, Kashmir
2T Srinagar e-mail: hokersarwetland®gmall.com
The Dy. Commissioner,
Pulwama
No:~ WLW (WL)/Estt/2024-25/ 769 Dated: -26-08-2024

Subject:- Case of Nadeem Ahmad Dar V/S Union territory of Jammu &
Kashmir and action taken report thereof.
S‘f,

Apropos the subject matter captioned above and in connection with the meeting
held with you in your good office on 22-08-2024, three cleanliness drives were conducted
w.ef 23-08-2024 at Freshkoori and Chattalum Wetland Conservation Reserves, in which
Men & Machinery of Municipal Committee Pampore, Block Development officer, Pampore
and field staff of this Division participated. The Photographic evidence of the activities
carried out in past three days are enclosed herewith as Annexure- A" for your kind perusal,
please & the details are as under: -

. 8 to 10 hoopers (Approximately 40 Qtis) of solid waste were lifted from inlet drains
from 1.T.I side of Fresh Koori wetland Conservation Reserve.

, Near ITI pampora the drain entering the Freshkoori wetlands was chocked with solid
waste. The drain was thoroughly cleaned so that no solid waste could enter the

Freshkori Wetland.
. Near Arm Masijid pampore huge amount of solid waste were collected and disposed

, 5 to 6 hoopers (Approximately 30 Qtis) of solid waste were lifted from Bagender side

of Freshkoori wetiand Conservation Reserve.

Near Jio Tower Baghander solid waste in the form of plastic bottles and polythene

were collected along the boundary of the Wetland

~ 4 to S Tractors (Approximately 35 Qtis) of Solid waste were also removed from
Lalpora Fisheries side of Chattalum Wetland Conservation Reserve.

» The Departmental boats were usad on 25-08-2024 for collection of solid waste in the
form of bottles, polyethene bags and other waste material along chain link fencing,
brabed wire side and near B.O Quarter/BP No.24.

, 4to S hoopers (Approximately 40 Qtis) of solid waste were lifted from the periphery
of Chattalum Wetiand Near Eidgah and accordingly disposed-off by the field staff of
Block Development Officer Pampore.

Further, the process of cleaning of pampore wetlands will be continued so that

these wetlands can be made solid waste free and the health of these precious wetlands can
he maintained properly. —~
B 0 Yours faithfgl

md - PI\J»J.»w () 43% \
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Annexure-"A"
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Dffice of the Assistant Commissioner Panchayat Pulwama.

District Dewaloprment Commissioner
Pubwama.

i iR
Noc-ACPRul Pl Comp/4560-98 Dated:- 26-08-2024

Subjiect: Action Taken Aeport on wetland {04 NO 41 of 2024 titled Nadeem and dar vs UT & athers;
Sir

Regarding the subject cited above, in this regand the extreme actions/procedure taken by the
department for safeguard of these wetlands are a5 under for favour of information:-

For management of Solid Waste, in Block Pampore, Department has constructed 17
sagregation sheds. These segregation sheds are being used to segregate waste like biodegradable,
Non-biodegradabie, Plastic waste ete, 30 number of compost pits have been constructed in various
Panchayats of Block Pampore and some are under canstruction as well. For managemeant of liquid
waste 26 cammunity soakage pits have been constructed under SBM in block pampare, more than
1300 number of individual spakage pits hawe been constructed to manage grey water at household
level, Far management of black water septic tanks, twin pits etc have been constructed to tackle
black water at source,

At the beginning of Door to Door garbage collection verious legacy waste sites have been
ientified, which were cleared again and again, clear cul messages were conveyed to public to
prevent the sita from further degradation. But still & lot of garbage i getting accumulated at the
pesighery of Roads, Wetland thrown by unknown persons at late night or early hours because of
which we ara unable to achieve success an it

Regarding the door to door waste collection at panchayat halga Konibal which [s In question, a
garbage vehicle s scheduled to coffect waste fram the households at the frequency of 2 days in a
week, which Is later segregated in segregation shed constructed within the panchayat Konibal. The
callecied waste |5 segregated by the sanitation workers engaged for this purpose. Bio-degradable

waste |s transported to community compost pit and plastic waste is stored at segregation shed and |5
peing cleared fartnightty basis which is later transparted to nearby Plastic Waste Management Unit
Kakapore. We are also swaring people by IECs ,Camps etc regarding the segregation of waste at

saurce but this process will take time 1o change the behavior of people, Dust bins have aleo installed
at major places (ke masjids,

e e e i i e e e T i



number of individual soakage pits have hmﬁﬁamd under MGNREGA ta track grey water 5 1
lewel

Wetland Chatlam or Chatlam 5a¢ is an important wetland in Panchayat Halga Konibal 1t i
surrounding by saffron fields from two sides and by habdtation { Bagl anavatullah Meej and Chatlym)
from two sides compnsing of 500 Approw] househadds, Farlier peaple used to dump waste fear
chatlam wetland after conducting awareness programs and IEC camps the scenario tatally changad,
now 2 garbage vehicle collects waste fram said area and is later being managed by the sanitstion
committee for safe disposal of the waste . The legacy waste sites created by unknown people at the
periphery of wetland is regularly being cleared by the sanitation committee there. The liquid waste
Benerated from the households is generally grey warer which is being managed at househald level by
constructing individual soakage pits and community soakage pits, Some of the grey water waste gets
into the wetland and we have proposed community soakage pits there  but  locals  were  not
asllowing us to construct. Aftar taking public into confidence we started constructing community
soakage pits but later we were not able 1o da it because of high water table there, The alternative
solution for grey water was done by Propasing sedimentation tanks at main points. This will help in
filtration of grey waste and at the same time will prevent chatlam wetland from accumulation of
sodid waste, For Leng-term solution the DPR for Dewats has been proposed in Chatiarm ares which will
manage the grey water commg from these drains and from surrounding areas as wel|,

Wetland Krenchoo/Manibugh fall in panchayat Halga Krenchoo, These wetlands are free
from habitation. There is no legacy waste dumped around the said wetland, However the schoai
namely MEI Pampore situated there has car washing ramp which has direct outlet in the said
weetland. Notice was issued to the said institution and Immediately the waorking of car washing ramp
Wi stapped.

Frashkari wetland mainly falls in wrban area, however a sanitation drive was also held
in there as well. A special cleanliness drive was also held on 75th of August under the banner of Save
wetland and clean wetland, In this programme large people from the Konibal and Chatlam alsa

participated,
Yours faithfully,
|
| L&Z‘—:;f}!
+fAsistant Commissioner Development
_ Pulwama,

1. Director General, Rural Sanitation J&K Jam mu for favoyr of informatia
n.
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GOVERNMENT OF (UT) JAMMU AND KASHMIR

. ' ies Kashmir
Department of Urban Local Bodies
D ECUTIVE OFFICER MUNICIPAL COMMITTEE PAMPORE

comepampore?gma ilL.com

- -

o:MC/Pa.mplZla/ | el —cY Dated:_2 € /08/2024

Subject:- Preservation of Fashkoori Wetland at Municipal Committee Pampore and obligatory
Provisions thereof,

Ref - 1. JKPCC/NGT/41-2024/N4-124 Dated: 10/06/2024
7. 0.A. No:41 of 2024 titled Nadeem Ahmad Dar V/s. Union Territory of J&K and Ors.

Respected Sir,

Kindly refer to the subject and references captioned above vis-a-vis in compliance to
the instruction of your goodself , the Municipal Committee Pampore has taken extreme
procedures to safequard the Fashkoori Wetland and used men and machinery at the site in
order to save the wetland from Garbage and Plastic free for which Scavenging staff has
been deployed on daily basis in presence of respectable citizens not only but also Forest
Department also participated in the campaign and Wetland Conservation officials were also
present at the site during concentrated effort of the Fashkoori wetland site (Geo-tagged
photographs enclosed for reference), but this office has no such facility to evacuate the
whole wetland from rubbish silt, etc due to inadequate equipments and modern type boats,
but also deficiency of manpower to be occupied with modern technology for which this office
face a lot of difficulties. Inasmuch, the Municipality are providing general awareness among
the public at the outskirts to refrain from throwing garbage etc and other rough material on
the wetland. The main difficulty during the cleaning the site as there are heavy drains which
directly comes from the nearby Mohallals with sludge and mud due to which there are
complete apprehensive that wetland may be affected abruptly if the authorities will not take

necessary measures to preserve the most famous Fashkoori wetland and the Municipality

/
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/will absolutely provide men and machinery as is available with the Institution for
preservation of the famous Fashkoori Wetland.

The scavenging staff in presence of undersigned started concentrated effort to
remove the Garbage and polythene at the Fashkoori wetland in presence of Advocate
Nadeem Qadri (Environmental Lawyer at Honb'e High Court Srinagar) and also the residents
of the area who have dumped Cow dung on the edge of Fashkoori wetland were requested
and asked to remove the same within Two days positively, otherwise the Municipality will
confiscate the same at the sites at their own risk and cost and the expenditure to be incurred
will be born by them and in future such practices will be refrained, otherwise penalizing

action will be initiated against them as per the rules.
Brief Description of Fashkoori Wetland: -

Fashkoori Wetland is situated in Pulwama District and is located at the periphery
of Pampore Town. It is spread over an area of (14) Ha and lies between 34° 1.022'N74% 55.274F
and 34° 0.592’'N74°* 55.319°E. 8.2 Flora & Fauna. The Wetland receives large congregations of
Waterfowl during winters. In addition to this sizeable number of summer migrants and
resident birds inhabit this wetland. The most dominant waterfowl families in Fashkoori
Wetland are Antedate followed by Ardeidae and Rallidae. The Wetland act as a satellite
refuge for local migration patterns from adjoining other Pampore wetlands. Mallards have
been recorded to breed in this wetland as tall patches of Typha provides a good and suitable

condition for the duck to breed.

The Municipal Committee Pampore remains at frontage position on the
preservation and protection policy and leaves no stone unturned to perform the mandated
duties, the Municipal Committee Pampore have (17) wards and the Fashkhoori Wetland falls
at the periphery of two wards of Municipal Committee Pampore viz; Tulbagh and Namblabal

and since long Five heavy drains are presently flowing towards the Fashkhoori Wet land. The
details of drains presently flowing are as under:-

(3 Scanned with OKEN Scanner
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Sr. No. L_ocat:on | Geo-Coordinates
01, Near ITI Pampore 3400.53IN :
07455.438E
02. Near Shandar Motors Namblabal Pampore 3400594N

| 07455.251E
03. | Blow Prower Grid Namblabal Pampore 340.791N

il ) 07455.240E
04, Nar Er. Zahoor Ahmad Masoodis House Namblabal Pampore | 3400.629N

i 7 | 07455.233E
05. | Near Aram Masjid Namblabal Pampore 3400.913N

07455.203E

It is opt to mention here that, the incursion of (05) heavy drains are presently"a
challenge before the Municipal Committee Pampore not only but also to the concerned
departments as it involves the Garbage and mud approaching from these Five heavy drains.
The unconstructive impact of the drains shall be checkered in two ways:

a) Implantation of Trash Guards: By installing heavy trash guards, the solid waste can be
restricted from entering into Wet Land and the same will be bunged and subsequently
lifted by the Scavenging staff of Municipal Committee Pampore and disposed of as per the
standard measures.

b) Installation of Sewerage Treatment Plant: - The hazardous effect of Sewerage can onty
be checked by installation of (Sewerage Treatment Plant) STP for which this institution
has already taken up the matter with Executive Engineer, UEED Srinagar vide this Office
communigué No: MCP/2023-24/1493-95 Dated: 05/08/2024 for preparation of DPR as per
the directions of then Director, Urhan Local Bodies Kashmir during the virtual meeting.
(Copy enclosed for reference), however, the matter of funds to be incurred for the said

project will be taken up with the higher authorities.

¢) The establishment of Decentralized solid waste Management centers for all 40
Urban Local Bodies in Kashmir have been approved which includes Municipal
Committee, Pampore. In Pampore the decentralized SWM project on modern
scientific grounds has been approved at the cost of Rs.321.55 lacs at Galander,
pPampore with waste management centers of the 12 TPD capacity (3 plants of 4TPD
each). The work on the project is in progress and construction work is expected to
be completed and functional by March 2025. The tenders for installation of proper
signage with anti littering and other swachhta messages are being uploaded by
Municipal Committee, Pampore as per the approved Action Plan on GeM portal and
very soon in and around water bodies bins will be installed.

¥ i
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a) ll;:;iia:‘); ::Sl::e‘:‘“?i';::f ;n:(;'e than 40 MT lying on the bank/ shore of Fashkoaori
processed at Tral under the ongoing Bio-mining
contract. Land reclaimed is proposed to be beautified by way of development of
view park. To prevent the open littering of waste and segregation at source by the
houschold, MC Pampore has distributed 2000 dustbins in the town and to
household residing in and around Fashkoori wetland. The 100% door to door
collection and more than 70% segregation at source has been achieved in all the
wards of town including Fashkoori wetland. However, a sewage treatment plant
has been proposed for the Pampore town having capacity of 2.2 MLD with 6.6 kms
pipelines having dimension of 200 meters to 450 meters with 3 pump stations, out
of which one pump station will be installed in and around of Fashkoori wetland.
This Sewage Treatment Plant (STP) has been sanctioned by the UEED. Besides
another FSTP of capacity 10 KLD has also been proposed by the UEED Kashmir for
Pampore town which is in process.

As such detailed report is submitted for favour of kind information and further
necessary instructions please.

Encls: A/A. Yours faithfully,

Executive Officer,
unicipal Committee,
Pampore

Copy to the:- j

01. Director, Urban Local Bodies Kashmir for favour of information. N .
02. Additional District Development Commissioner/Administrator, Municipal Committee

pampore for favour of information. . ‘
03. District Officer, Pollution Control Board Pulwama for favour of information
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Government of Jammu & Kashmir

J&K POLLUTION CONTROL COMMITEE

OFFICE OF THE REGIONAL DIRECTOR - KASHMIR
Sheikh-ul-Alam Campus, Rajbagh,

near Government Sifk Factory, Srinagar-190068
. ww!. .|Ep£§. AN Email; ngimlﬂwmmnm Telffax 0194-2311842
Dal Lake Microbiological Analysis Report for the m

onth of July2024
vo: foc JROE ) Bio- b k)7l /1 Dt: 3/-07- Joyy
Date of 02 /07 12024 Date of Analysis: 3/7/24
'Sampling
'S.No. Location Total Coliforms Faecal Coliforms
CFU/100m1 CFU/100ml
11 Dal gate 3600 110
2 Nehru Park 2800 90
3 Grand Palace Ghat 2400 140
4 Charchinari 1900 __| 1%
5 Abikarpora 2100 210
6 Near Nishat LAAM STP | 1950 40
| 7 Nishat water intake 1130 50
8 Telbal entry TNTC 3240
9 Near Habak STP TNTC 3700
10 Near Hazratbal STP TNTC 3900
11 Sonalank 1700 54
12 Dobighat 4200 2700
13 Nayadyar 6000 3500
14 Jogilankar 8200 4000
15 Golden Lake 7200 3200
16 SKICC backside 900 80
17 Makai point 8000 3200
18 Nishat Garden 4800 2500
19 Shalimar Channel 5600 2900
20 Hazratbal shrine €400 | 3500
Ablution point
21 Konkhan 1PS TNTC 3000
22 Ashai bagh 1500 75 ]
23 Nigeen club 1300 €0
24 Saderbal 5200 3100
The results are confined u;‘?‘e.:r/[ected samples gnly.
Samples collected by: | Mr Shibir Ahm:d( R.AY 2.Mo&§all(ub att.)
Samples Analysed by

I. Ms Shaista(JRF) @_ ‘i’) .
2. Mr Musharif JRF . fé"‘" >~ R ¥
37"‘% Mr Shabir Abmed (R.A) Gazzala HAss@n(Se

tB)
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Jan Pt Government of Jammu & Kashmir %,‘ LiFE
",?'“‘,?’ J&K POLLUTION CONTROL COMMITEE \ g
S OFFICE OF THE REGIONAL DIRECTOR - KASHMIR
Sneilits-sit-Aam Campus, Rajbagh. news Government SHA Faciory Srimapar-| YOO8
wwwikapebun  Emeil: reghomaldireciortmrggmiil com Tol fax 0)94-23) 1842

~. [Fasasd

Member Secretiury
J&K Pollution Control Committee,
Jammu

NO:- PCCRDK/'W Lab / 24-25/ 1.7 Dated:- 01/07/2024

Subject: - Compliance report fo Hon'ble NGT direction in Swo Motu matter in reg: News
items appearing in Kashmir Life dated : 02/02/2024 in OA no 239 /2024 Entitled “What
challenges are Kashmiri Wetlands Facing

Sir,

In compliance to the directions with regard 1o the matter captioned in the subject,
kindly find attached herewith detailed water quality monitoring repons of various wetlands of
Kashmic division as submitted by 1/C Water Lab for favour of information and further
necessary action please.

Enclosures: AA

Yours Faiﬁfull)'

—RuS (Ahijeet Joshi) SFS—
Qegﬁﬁl Direcior
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WATER QUALITY STATUS OF WETLANDS

Water samples were collected from Eight Wetlands namely Chatllum, Krentchoo. Manibugh
and Freshkoori wetlands. on 16/052024 and from Hokarsar.Shalibugh Hygam and Mirgund on
200062024 ar different spots. The samples collected from these wetlands were analyzed for
various Physico Chemical parameters at water lab of JKPCC Srinagar. However, microbiological
analysis in terms of Fecal Coliform and Total Coliform was conducted by Lake Conservation
and Management Authonty and Bio-lab of JKPCC Sninagar . In order to ascertain the overall
water quality of the wetlands, Water Quality Index for each wetland was determined by
calculating the basic parameters like p H, BOD (mg/l}, DO (mg/l to %) and Fecal Coliform
(Count/100ml). The Water Quality Index has been calculated using the formula prescribed by
Nationa! Sanitation Foundation (NSF) and the reletive weights modified by CPCB. The test
analysis report of each wetlands are enclosed as Annexure 1 to 10 The detail water quality
index of each wetland is as under-

'S.ano Name of wetland T»Disti'ict Average { Classification
water quality
Index |
1 [ Chatllum Pulwama 51 I'B (Medium 10 Good)
T | Fresikoon Pulwama 255 T Heavily Polluted
3 Krentchoo Pulwama 32 % B (Medium to Good)
4~ | Manibugh Pulwama 55 "B (Medium to Good)
b Hokarsar, Srinagar/Budgam 66 A(Good to Excellent)
6 | Shalibugh Srinagar/Ganderbal 39 B (Medium to Good)
7 ! Hygam Baramulla 63 B (Medium to Good)
8 1 Mirgund L Baramulla ' B (Medium to Good)
Submitted for favour of information and further necessary action , “k'

I'C Water Eab

Srinagar
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T g J&K Pollution Control committee
:’_'}T? Office of The Regional Director - Kashmir
) Shickh-ul-Alum Complex Rafbagh Kashmir
Analysis Report
Water Quality Report of Chatlam wetland Pampore
Date of Sampling:-1 6/05/2024
Inlet near in
s.n{Parameter Eidgah side) Centre Outlet Average
1| Air Temp, °C 28.7 29.5 29.5 30.0 20.4
2iWater Temp, °C 18.3 22.7 241 208 215
alpH 8.70 7.50 868 7.76 8.2
4| Conductivity ps/cm 860.0 449.0 822.0 531.0 665.5
SIT.DS 445.0 240.0 4320 281.0 349.5
61D.O 54 4.4 33 30 4.0
71C.OD 88 00 40.00 48.00 48.00 56.0
$8.0.D §.40 3.90 54 4.3 5.5
9{Phosphate 0.073 0.0500 0.051 0.039 0.053
10! Ammonical Nitrogen 11 0.84 0.936 0.834 0.928
11|Sulphate 13.33 11.21 10.30 9.69 111
12 Hardness 344.00 200.0 338.0 266.0 287.0
13{Caleium 58.51 46.5 61.7 50.5 54.3
14| Magoesiom 48.11 2041 44.7 340 36.8
7= M=/30 Ae3ad
15| T. Alkalinity Total=738 2130 Total=153 250.0 2315
16! Chloride 65.0 320 720 200 475
17| Turbidity NTU 130 12.3 10.0 5.0 101
"Total Coliforms afier 24hrs of
Ix'hncubalion at 37°C 00 750 80.0 A 150.0
“Faecal coliforms after 28hrs of
19{incubation at 45°C ah9 S50 40 2600 | g9
WATER QUALITY INDEX 51 60 46 48.0
AVERAGE WATER QUALITY INDEX 51.25 (Clas;:(),dMedlum "

Al Values are in mg/l except pH, turbidity & Temperature.

Microbiclogical Analysis done by LCMA(Lake Conservation and Management
. Authority}

Samples collected by Analyzed by 1/C water lab
(u\>
<
/L W
3} 1 R

N
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e 1&K Pollution Control committee
Office of The Regional Director — Kashmir
Shickhoul-Alam Complex Ragbagh Kashmit
Analysis Report
Water Quality Report of Kranchoo wetland Pampore

Nwwer-3

Date of Sampling:-1 6/05/2024

S.ndParameter Inlet Centre Qutlet Average
1/ Air Temp, °C 30.0 29.1 284 29.2
2| Water Temp. °C 26.6 234 204 23.5
pH 8.01 9.30 7.81 8.4
4| Conductivity ps/cm 558.0 4120 558.0 509.3
5|T.DS 295.0 208.0 302.0 268.3
6 D.O 3.7 45 4.0 4.1
71C.0D 64.00 72.00 40.00 58.7
8/8.0.D 45 6.8 4.70 5.3
9 Phosphate 0.128 0.062 0.075 0.088
10! Ammonical Nitrogen 1.722 1.104 1.164 1.330
11|Sulphate 6.36 5.15 6.81 6.11
12 Hardness 262.0 2300 248.0 246.7
13/ Caleium 46.5 497 52.1 494
14 Magnesium 35.5 25.75 28.67 30.0
Pe2ape210
15T, Alkalinity 2720 Totals233 288.0 280.0
16| Chloride 240 28.0 38.0 30.0
17| Turbidity NTL 10.0 60 18.0 113
*Towl (‘ oliforms after 24hrs of 95.0 100.0 1017
184 Incubation at 37°C 110.0
*faecal coliforms after 24hrs of
19| Incubation at 45°C it g e 5t
WATER QUALITY INDEX 54 46 56
AVERAGE WATER QUALITY INDEX S2 (Cl’“GB) :4““‘"“ -
00

SAI Values are in mg/l axcept pH, turbidity & Temperature.
. Microbiological Analysis done by LCMA(Lake Conservation and Management

. M\‘:\‘)
Samples collected by Analyzed by \/C Water iab

A
& B
B

\3& ¢
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-
P J&K Pollution Control committee
gy Office of The Regional Director — Kashmir
e Shiekh-ul-Alam Complex Raibagh Kagwmir
Analysis Report
Water Quality Report of Freshkoori wetland Pampore
‘Date of Sampling:-1 6/05/2024
S.ndParameter Centre Qutiet
H{Air Temp. °C 30.0 29.8
2 Water Temp. °C 22.3 25.5
3ipH 10.33 8135
4| Conductivity ps/cm 493.0 552.0
511.D.S 259.0 296.0
6{D.O 45 31
= C.0D 120.00 152.00
8/ B.O.D 22.10 26.50
9| Phosphate 0.107 0.132
10| Ammonical Nitrogen 1.152 1.218
11{Sulphate 37.26 41,20
12! Hardness 1920 200.0
13| Calcium 37.67 35.27
14| Magnesium 23.81 27.21
pP=24 M=166 Pai9N=170
15| T. Alkalinity Total=130 Totai189
16|Chloride 74.0 76.0
17| Turbidity NTU 16.0 34.0
"Total Coliforms after 24hrs of 390.0
184 Incubation at 37°C 326.0 Y
ascal € 5 atter 2Anrs A0
19|incubation at 45°C 2350 :
WATER QUALITY INDEX 23 26
AVERAGE WATER QUALITY INDEX 25.5 (lleavilv Polluted)
SAI Values are in mg/l except pH, turbidity & Temperature.
. Microbiological Analysis done by LCMA(Lake Conservation and Management
”PM)@
Samples col\qcted by Analyzed by \/C Water lab
6:-_;_\)

P AR

¢

’
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' 8w B %~ \{
oty &K Pollution Control committee
*‘,:f.‘;“ Office of The Regional Director = Kashmir
SeF Shickhrul-Alam Complex Rujbagh Rashmis
Analysis Report

Water Quality Report of Manibugh wetiand Pampore

Date of Sampling:-16/05/2024

S nqParameter Centre Qutiet
1! Air Temp. °C 28.9 28,5
2l Water Temp. °C 23.0 21.0
3pH 8.66 8.03
4 Conductivity ps/em 782.0 7360
5T.D.8 416.0 3900
6/D.0 6.6 47
“1C.0D 64.00 72.00
$/8.0.D 5.30 5.7
0| Phosphate 0.051 Q.078
10/ Ammonical Nitrogen 132 1.590
11{Sulphate 3.780 7.270
12| Hardness 348.0 246.0
13| Calcium 4.9 55.3
14 Mggnislum 452 26.2
PasM=a20
18] 1. Alkalinity Total=d3l 388.0
16|Chloride 32.0 36.0
17| Turbidity NTU 8.0 100
~[oral Colifarms after 2anrs oF
IS‘{Incuhntion at37°C 1250 625.0
|’Faea| coliforms after 24hrs of
19|Incubation at 45°C 90.0 400.0
WATER QUALITY INDEX 60 2
\VERAGE WATER QUALITY INDEX 83 (Cl”:;:zdmedi“m '

3All Values are in mall except pH, turbidity & Temperature.

Microbiological Analysis done by LCMA(Lake Conservation and Management
" Authority) AR e\l
Samples collectad by Analyzed by I/C Water l2b

=
U%:-i AR

-
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e, 1&K Pollution Control committee
— Office of The Regional Director - Kashmir
R Lo Shiekh-ul-Alam Complex Rajbugh Kashivr
Analysis Report
Water Quality Report of Hokarsar wetland Budgam/Srinagar
Date of Sampling:-20/06/2024 e
Parameter Inlet Centre Qutlet Average
1 Air Temp. °C 25.3 25.0 26.0 25.4
2! Water Temp. °C 16.5 20.0 18.0 18.2
3pH 7.84 7.77 7.63 1.7
4| Conduectivity ps/em 204 201 223.0 209.3
5/1.D.S 107.0 1060 118.0 1103
6|D.0 8.0 7.4 5.9 71
10D 43.47 18.12 27.28 30.0
B.0O.D 3.90 2.60 3.50 3.3
Phosphate 0.152 0.123 0.123 0.133
10; Ammonical Nitrogen 1.224 1.11 0.984 1.106
11|Sulphate 20.14 16.66 13.93 16.91
12| Hardness 136.0 114.0 120.0 123.3
13| Calcium 32.06 32.86 36.07 33.7
14| Magnesium 13.60 1.77 7.28 9.6
15/ T, Alkalinity 126.0 110.0 118.0 118.0
16/Chloride 20.0 21.0 18.0 20.0
17| Turbidity NTL 62.0 30.0 28.0 40.0
lsl:::::ﬁ:::’;"; (','"" 24hrsof | en00 | 26000 | 19000 | 24333
.
N ;::;: ‘:‘;":‘:"";f c‘"" 2anesof | 5500 | 2800 | 440 2313
WATER QUALITY INDEX 65 68 7l 66.0
\VERAGE WATER QUALITY INDEX 66 (Class A) Good to
Excellent

SAll Values are in mg/l except pH, turbidity & Temperature.

+ Microbiological Analysis done Bio-lab

Samples collected by

(\.—\
L @7 S

Analyzed by

<

fir RS

X

)(w\

I/C Water 1ab

A )
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J1&K Pollution Control committee

Sy
AR L
—

Office of The Regional Director — Kashmir

W Shickh-gl-Alam Comples Rajbagh Kashmir
a Analysis Report
Water Quality Report of Shalibugh wetland Ganderbal /Srinagar
Date of Sampling:-20/06/2024
owards
S.ndParameter Inlet Centre Qutlet Average
1| Air Temp. °C 24 24.6 24.5 24.4
2| Water Temp. °C 21 22 22.2 217
3pH 7.33 7.59 7.3 1.4
4| Conductivity ps/cm 258 257 280.0 265.0
51T.DS 138.0 136.0 147.0 1403
61D.0 3.0 7.0 6.2 5.4
71C.0.D 43.47 34.78 33.04 37.1
8|B.O.D 4.80 3.90 3.70 4.1
9| Phosphate 0.170 0.178 0.225 0.191
10! Ammonical Nitrogen 1.824 1.734 0.84 1,466
11{Sulphate 24.54 2772 23.93 25.40
12| Hardness 146.0 122.0 158.0 142.0
13|Calcium 32.06 34.46 44.88 37.1
14| Magnesium 16.03 8.74 11.17 120
15,7, Alkalinity 144.0 120.0 150.0 138.0
16| Chloride 22.0 24.0 24.0 233
17| Turbidity NTU 7.0 5.0 7.0 6.3
il lI::";ﬁ:::"";’”,;:““ 2hrsof | o000 | 30000 | 23000 | 29667
5
o ;::;:;::':t;";::“"’ 2ahesof | .00 | s000 | 1920 | 5307
WATER QUALITY INDEX 46 64 67 59.0
AVERAGE WATER QUALITY INDEX 59 (C'a”(:))o lred""“ ®

SAll Values are in mg/l

Samples collected by
<A

except pH, turbidity & Temperature.
Microbiological Analysis done by Bio-lab

Analyzed by

-

)
|

&

I/C Water lab

Nwwer-4
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1&K Pollution Control committee
=y Office of The Regional Director — Kashmir

= Shiekh-ul-Alam Complex Rujbagh Kashrelr
Analysis Report
Water Quality Report of Hygam wetland Baramuia
Date of Sampling:-20/06/2024 SEERE
5.ndParameter inlet Centre Outlet Average
1| Air Temp, °C 25.0 23.0 20 22.7
2\ Water Temp. °C 23.00 21.00 18 20.7
dipH 757 7.35 7.25 7.4
4! Conductivity ps/cm 270.0 256.0 269 265.0
S5IT.DS 150.0 1410 148 146.3
6{D.O 5.00 5.00 55 5.2
7(C.OD 17.4 33.04 27.81 26.1
5/B.0.D 2.200 2.3 2 2.2
9| Phosphate 0.084 0.114 0.118 0.105
10| Ammonical Nitrogen 0.876 0.906 0.882 0.888
1 1|Sulphate 10.9 9,99 757 9.49
12| Hardness 120 154.00 138 1373
13| Calcium 37.67 40.08 40 88 395
14| Magnesium 6.31 1312 874 9.4
18] T, Alkalinity 138 178 178 164.7
16{Chloride 20.0 22 22 213
17| Turbidity NTU 120 18.0 14 14.7
o l::’g:t:;“;’;’%‘“" 24brsof | 50000 | 23000 | 19000 | 23000
*faecal collforms after 23hrs of 570.0 88.0 60.0 239.3
19| incubation at 45°C
WATER QUALITY INDEX 59 66 c9| 63.0
\VERAGE WATER QUALITY INDEX 63 (Class B) Medium 10

Good
SAll Values are In ma/l except pH, turbidity & Temperature.
+ Microblological Analysis done by Bio-lab
Samples collected b wild life wetiand Division
p y &?W\Q,
Analyzed by |/C Water lab
fer W slo
[ /

\

AWMRR ~ ]
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- 1&K Pollution Control committee
LA R Office of The Regional Director — Kashmir
W' Shiekh-ul-Alam Complex Rajbagh Kashmis

Analysis Report
Water Quality Report of Mirgund wetland Baramula

Date of Sampling:-21/06/2024

$.ngParametar Inlet ﬁ;;ds OQutlet Average
1| Air Temp. °C 20.0 19.0 230 20.7
2! Water Temp. °C 18.3 20.5 2200 206
3lpH 7.10 7.24 7.35 7.2
4| Conductivity ps/cm 282.0 3550 2720 303.0
5|T.D.S 155.0 199.0 149.0 167.7
6/D.O 40 6.0 4.1 4.7
71C.0.D 5090 $8.17 61.8) 57.0
$1B.0.D 6.10 4.80 6.10 5.7
9 Phosphate 0.204 U, 10! 0.109 0.138
10| Ammonical Nitrogen 1.764 1.3 1.908 1.724
11{Sulphate 727 5.15 11.21 7.88
12|Hardness 188.0 186.0 150.0 174.7
13 Calcium 4408 48.89 41,680 449
14 Mﬁicsinm 1895 15.55 1117 15.2
15/ T. Alkalinity 166.0 180.0 |44.0 163.3
16| Chloride 28.0 300 280 28.7
17| Turbidity NTU 24.0 170 300 23.7
2 l::;::ﬁ::':":;:é"" Mhrsof | 000 | 28000 | 17000 | 26333
*Faecal coliforms after 2ahrs of 400.0 32.0 44.0 158.7
19!Incubation at 45°C
WATER QUAL[TY INDEX 83 70 o0 59.0
\VERAGE WATER QUALITY INDEX » (C'“’GZ)OZ“‘"“'“ =

SAll Values are in ma/l except pH. Turbidity & Temperature.
+ Microbiological Analysis done by Bio-lab

Samples collected by Analyzed by
CA
Ce y QL R
[

Mgy

1/C Water lab

BV R~ Q
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Wetland Microbiology Report for the month of June 2024

TD.0S=20/62024 | Location/Sites Total Coliforms ] Faecal Coliforms ]
0.0.A=21/6/2024 CFU/100ml CFU/100m] J
- 1

' District Baramulla . ]

1 A HYGAM-Inlet 2700 57¢ |
2 HYGAM-Centre 2300 88

F HYGAM-Outlet 1900 60

 District Baromulla

re 1 Mirgund -Infet 3400 400

l_s_ Mirgund -Centre 2800 132 =i

6 Mirgund-Outlet 1700 — a4

" District Ganderbal |

7 Shalbugh-nlet 3600 800 '
8 Shalbugh-centre(Tipen 400

shed)
9 Shalbugh- 3000 500

1. centre|Bakshipora-Gund) L

110 ["Snalbugh-OUTLET R . I,
District Srinagor & Budgam ' iy

‘11 HOKERSAR -Inlet | 2800 370

1 HOKERSAR - Centre T1 2600 280 |

|13 HOKERSAR - Centre T8 2450 30
12 HOKERSAR-OUTLET 1900 a3 |

 PCCK/ROK/Bioiab/Wetlands/June/£/2023 DU 2.2 & 24 2}

Samples Collected by; mnples 3¢l by: Samgles Analysed by: O it
. | " il et !
; "'7;7 v ‘ & e pA

pec[eph biolok| wexw}upwfac.
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Wular Lake:- Wular luke is one of the largest fresh water lukes of Asia, located in district
Bandipora  at  an  altitude of 1,570m (AMSL), between 34°20°55.957" N and
74734'10.158"E. Wular Lake, an ox-bow type lake which plays a significant role in the
hydrography of the Kashmir valley, not only by acting as a huge absomption basin for floodwaters
but also supports agriculture and Hydro-power generation besides being popular for water sports
activities. J&K Pollution Control Committee presently monitors the water quality of this lake at
Il different spots on monthly basis. The test analysis report in terms of physico chemical
parameters for the Month of Junc and July 2024 is enclosed as annexure 1&2 and the

Microbiological test report is enclosed #s Annexure 3&4. The test analysis resalt are wbulated
below -

Month Result

June 2024 The test analysis report reveals that out of 11 locations, 5 locations viz., Saderkot

.Nadihal, Kanibath,Hatingloo and Garora. do not meet ‘Class B criteria i.e out door
bathing (organised) of Primary Water Quality criteria in terms of BOD

The microbiological examination reveals that out of 11 location 10 locations do
not meet *Class B” criteria i.e out door bathing (organised) of Primary Water Quality

Criteria in terms of total coliform and 03 locations in terms of fecal coliform.

July, 2024

Nadihal, Kanibath. and Garora. do not meet *Class B’ eriteria i.e out door bathing

The test analysis report reveals that out of 10 locations 4 locations viz. Banwan

(organised) of Primary Water Quality Criteria in terms of BOD

The microbiological examination reveals that out of 10 location 8 locations do not
meet “Class B criteria i.¢ out door bathing (organised) of Primary Water Quality
Criteria in terms of total coliform and 02 locutions in terms of fecal coliform. ‘

Anchar Lake:- The lake sprawls over an area along east side of Srinagar city to Ganderbal road
at an akitude of 1585 mits and lies within 34°8'57.995"N latitudes and 74°47'18.771"E
longitudes. Anchar lake is considered as an example of ecologically sick lake, mostly infested
with weeds. The lake is a single basined, open drainage type water body, fed by Sind nallah and

——P&\Q
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many small channels. JKPCC is monitoring this lake at 5 (five) locations on monthly basis. The
1est analvsis report for the Month of June and July in terms of physico chemical parameters is
enclosed as annexure 3&6 The microbiological examination of Anchar lake has been started
from July 2024 Report is enclosed as Annexure 7 .On the basis of test analysis report | none
of the water quality monitoring location confirms to class B water quality criteria Le out
door bathing (organised).

NO:-JKPCC/ROK lab -Coord 24-25/NGT-Wetland/57

Date -04/09/2024

ALY

"
Lab coordinator

Srinagar Kashmir



570

g Ay )|

7..// " nwﬂ‘

r(d%JvA\

\55 : |

e

U W ISV LAY

Rprogray Pamdopangg e A\ J0 SpeERYg e g paagros sydmey
aanpeaaduag oy sprgany pgd pdaoxa awe s anges Iy

TR
4 " " h uF\-Env » _1 i v md— i B R L R
fdwge< 59 wipend e Ly
"iiw wol o LA " A | st [ asuir | s | Tse " o L nex LEY) e mrl | mwT WReqn g | ¥
yorw | owz | oz | oo | vre | sust [ oz | oow | wro | arew | @ | ewv | 0 as. | oser | osex | eer | mwis vodueppey | ¥
ni1e 0y ER Y wour | s | s | owwer | oo | divw | eew |y e e osx | nawr | sty | ol | oo'w UARERLESY (3
LR Lred L e auyy | Wl "y X1Un | Ston wi (TR e o "ot vy LU L cosy iy B
wow | e ot oo | ozt | st oo | oser roiw | oow | s | st s ol | ekt | owen | ooy | owwd POLY Qe L
hin wi wer e (LR wn win Isv e | Isue =y " i [T ol w T o . $91719
Sy
wirn | wis e wos e | Wit | wutn " staon | wie ot SR sl i syl W st | sy !.wi.an.« 1
T | or 0w wye ot oy Joewar owor | osest | wie | T W i -~ wul) | e | e | i HHOE (REWEy c-
s . ¥,
rin wi W 0 " et e - e | e "y Kb nd =1 wed vis e W | 9978 (WIMENIE
- ML P
e | wil enl | oot | i | oriwg | el uN WLy | fsEe | oy Ly e [ ) CYU N IR e o T aumuey (¢
v e 0w woe | ozewe [seerr fooavin | aror | o | e | el in e wis | wss aw | osxi | ovwe SPOF (HONIIPESHT
€ el & o € s 3 2 Z s10ds| 0
\ > - 1 - - = -
slalatl Bialalaidal B lalalelalflald]d] m=
223 8| £ |82 a8 |=|®|g|® - s
v < W o B ¢ * A
Q
¥202/90i01-:buyidwes jo aleq

\ ~Xaway

20z ‘DUN( JO YIUOW L) 103 BYE JBINM JO SONSUBIORIEYD [Ed1weyD 0Ashud

sy e leyg capdemo ) Wy -8-gaYs
UGS — S0P PN0KERY YL 0 0
ANIUWOD [043U0 ) uonnjog ¥

e




571

JE&K Pollution Control

Office of The Regional Director - Kashmir

committee

Shichitn wl Yham ¢ seples M b oeshomae

Qvuey - i

Physico Chemicat Characteristics of Wular Lake for the Month of July, 2024
Date of Sampling:-25/07/2024
-
> 3 x ﬁ » -
s/ 3 m s g g |85 |5 (I TR RE Al
N ls ~ o e m 2 w. 3E W W
; 4 m 3 4 g W M 3
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S|Zatwan: 3049 [Sommies coand son e oflectet dnd secerdt water fevet| g - -

5 .P.’E-ne: ik an o oe 138 10 | e (0N Inxa R et LT T i s 1 rn an 2 Po.m.l,
— gu —p— ——— —
613265 e [ wow | sa0 200 | 1ine " b | s | pusw 0322 1 sz | ngn e | oore | 1zi0 | e My | G
T{Watkshy: 3264 | vl 28 | 2ee g 7.} e R ﬂ& b s | e el P ETTTR l.: 120 | naay

Ningiz 5263 kil BZZT BES Hao | 1200 | ¢a [ 3; S aw | o | axie o BLL TN BT il LTI T L BT
9 Carrara il 2T N B RLENT T “s Ikt | aw | woe il 25N T el L TN BT Inn L SRS
] :-.!n..n:.- boauall I LUH R w00 | arn 60 240 | v | ane Ll BT T el BN ETTTR n 170 | 0sey
¥ Tulbvagh Aow ) ww | r&x [ zeen 1y 5 W36 | 2% | woes | nece el IR I T2E B W oo | e 120 | asyy
Fronary wapy wnality 6.5 - >Semg/
O far Bathing - 3 - ] " |~ _ = e SN 1< ,I.{L-.!ll (| DR

*All Vilues are in mgl ey e
Suompes coflected by officual

ept pH. turbiding, & emiperainre,
S ol Walay Development Authority

e i

VC Water 141



572

WULAR LAKE MICROBIOLOGIY ANALYSIS REPORT FOR THE MONTH OF JUNE2024

Doy -3

No: PCC/ROK/Bio-Lab/AR/2024/June/ e o & Date: 18-06-2024
Date of Analysis :10-06-2024
| Location Total Faecal Permissible Limits = Permissible
Coliform Coliform for Faecal Limits
CFU/100m] CFU/100ml Coliform For Total
CFU/100ml Coliform
CFU/100m!
| Banvar 340 12
2 Garoora 1500 210
|3 Saderkot 1700 160
4 Nadihal 2100 145 500 (Desirable) - 500
| 2500(Max.)
S Zalwan 2900 1100
6 Ashtingoo 2500 800
7 Kanibhat 3200 1200
N Watlab 5600 80
9 Hathlangoo 1900 04
10 | Tulbagh 1200 12
Il Ninghi ] 2900 2

Disclaimer: Permissible Limits are as per CPCB notification No.494 Dated: 25/09/2000.

Samples received from WUCMA.
The results are confined to the collected samples only,

Samples Analysed by:

1. Ms Shalsta(JRF)

liM

-t

Mr Shabir Ahmed (R.A)

Gazzal

fentist B)

o
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/ WULAR LAKE MICROBIOLOGIY ANALYSIS REPORT FOR THE MONTH OF July 2024

No: PCC/ROK/Bio-LatvAR 7024/12 Date: 30-‘07-2014

Date of Analysis :26-07-2024

|
Location " Total Faccal Permissible Limits | Permissible

'  Coliform Coliform for Faecal Limits
| CFU/100ml | CFUA00mI Coliform For Total
| | CFU100m1 Coliform
' | - (| sa Y B C . L CFUAD0m)
| Banyar B - 5 s "

2 | Garoora 80 L 160
| 3 Saderkot 1800 100
[ 4 Nadihal 2500 110 500 (Desirable) - 300

: 2500 Max.)

s Zalwan 1 SNA SNA
(6| Ashtingoo | 21000 360

7 Kanibhat | 8000 1700

8 Watlab j 10000 12
9 Hathlangoo 1640 30

10| Tulbagh 600 289

I Ninglii 160 200

Disclaimer- Permissible Limi:s are as per CPCR notfication No. 494 Dated: 25/09/ 2000

The results are confined to the collected samples only.

su.psu Collected by

Samples Analysed by: (,V !
1 ’Ms Shaista(JRF)
2 Klr

Q"“;L J'OJ\:\/ oM

Mr thbtr Ahmed (R.A) Gazzuls H’?(SCI('MI\I 0y
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ANCHAR MICROBIOLOGIY ANALYSIS REPORT FOR THE MONTH OF JULY 2024

No: PCC/ROK/Bio-Lab/AR2024/July/18 Date: 31-07-2024

Date of Analysis :29-07-2024

Location Total Faecal Permissible Limits | Permissible
Coliform Coliform for Faecal Limits
CFU/100ml | CFU/100m! Coliform For Total
CFUM00mI Coliform
CFU/100ml
| Jenab Sahab Seura | 5,00,000 90000
2 Sind entry 7,00,000 7000
3 CentreAnchar 2,80,000 15000
4 Sangam outlet 8.00.000 70,000 500 (Desirable) - 500

2500(Max.)

5 | SKIMS Anchar 27,00,000 | 72,000 |
Disclaimer. Permissible Limits are as Clg,"B notification No. 794 Dated: 2570972000,
4—‘4"(4\ &’: ;; Y

S omegleg coih
The results are confi the

Samples Analysed by:
1. Ms Shaistal JRF)

s e

lected samples only.

Ly ot oK
Wy Y
Mr ShabirAhmed (R.A) Gazzal ientist B)
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